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LOK SABHA DEBATES

LOK SABHA

Thursday, March 26, 1981/Chaitra 5,
1903 (Saka).

The Lok Sabha met at Eleven of the
Clock.

[MR. SPEAKER in the Chair
OBITUARY REFERENCE

MR. SPEAKER: Hon. Members,
I deeply regret to inform the House
of the sad demise of one of our sitting
colleagues, Shrimati Sahodrabai Rai,
who passed away this morning at
Sagar at the age of 62 years,

Shrimati Rai was also a Member
of the Second, Third and Fifth Lok
Sabha during 1957-67 and 1971-77.

A veteran freedom-fighter, she
participated in the freedom move-
ment and suffered imprisonment.
She also participated in the Goa
liberation movement in August 1955
and was wounded.

An eminent social worker, she
fought for Hindu-Muslim unity and
Harijan welfare. She was deeply
interested in adult education and
promotion of khadi.

She was a member of the Com-
mittee on Absence of Members from
the Sittings of the House.

We deeply mourn the loss of this
friend and I am sure the House will
join me in conveying our condolences
to the bereaved family.

The House may stand in silence
for a short while to express its sorrow.

132 L.S.—1
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The Members then stood in  Stlence
Jor a short while.

ORAL ANSWERS TO QUESTIONS

Metro Trains in Calcutta
-’4
*536. SHRI MUKUNDA

MANDAL:
SHRI CHITTA MAHATA:

Will the Minister of RAILWAYS
be pleased to state:

(a) whether Government propose
to start running Metro Trains this
year on an experimental basis;

(b) if so, the facts thereof;

(c) whether coaches for the Metro
Rails are ready;

(d) ifso, the facts thereof; and

(e) what is the probable dat: of
complection of the Metro Rails, esti-
mated total expenditure upto comple-
tion and the number of people that
will be benefited?

THEMINISTEROF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI C. K. JAFFER SHARIEF):
(a) to (e). A statement is laid on
the table of the House.

Statement

(a) and (b). No, Sir. Only trial
runs are proposed to be carried out
to test proto-type coaches on Dums=
Dum Belgachia section.

(c) and (d). Eight proto-type
coaches being manufactured by I.C.F
are likely to be ready by the middle
of this year for trial purposes.
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(e) The work on the underground
railway in Calcutta is being done in
two Phases, Phase I is from Dum
Dum to Shyambazar and Esplanade
to Tollyganj and Phase II is from
Shyambazar to Esplanade. The first
phase of the project totalling 11.53
kms. is scheduled for completion in
1984-85 and the entire Project by
1986-87, subject to the availability
of funds.

The estimated total expenditure
to complete the Project at present day
price level will be about Rs. 425
crores.

1.32 million commuters are likely
to benefit when the first Phase is
completed. This number will go
upto 1.73 million at the final stage.

SHRI MUKUNDA MANDAL: I
have gone through the statement of
the hon. Minister. The question ig
this. As you know, Calcutta is the
most populous city . ..

AN HON. MEMBER: Popular.

SHRI MUKUNDA MANDAL: ..
and at the same time popular also
because people from different parts of
the country go there and even stay
there. Among the other problems,
the most horrible problem is the
transport system in Calcutta. The
purpose of the Metro Rail for
Calcutta is to reduce the traffic jam
and also to plug the influx of the
suburban people into the heart of the
city. But dclay in the completion of
this will add further problems, and
the problems will not wait for the
completion of the project. Inview of
this, I want to know from the hon,
Minister.

(a) what was the original time-
table set for commissioning the Metro
Rail stage by stage; and (b) what was
the original estimated cost of construc-
tion of the Metro Rail.

I also want to know how many
times since its inception the cost of
the project has been revised. As it
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isstated in the statement, the estima-
ted cost nowisRs. 425 crores. So
I want to know whether the present
estimated cost is likely to further
escalate due to inflationary pressures
and if so, the details thereof.

Lastly, why certain proposals
made by some foreign experts for the
Tube Railway were not accepted,
when those experts said that the
Metro railway will take much more
time whereas the tube railway will
take somewhat less time? What is
the opinion of the Government?

MR SPEAKER: You have taken
all the time.

SHRIC. K. JAFFAR SHARIEF:
I do appreciate the anxiety of the
hon. Member. ..

MR. SPEAKER: But do you
appreciate the Member as well or
not?

SHRI C.K. JAFFER SHARIEF:
But let me assure him and the House
that sufficient progress is being main-
tained in completing this work.

Earlier this project was sanctioned
in 1972 and actually the work was
started in 1973. Based on 1973-74
costs as he was saying the revised cost
of the project was Rs. 250 crores.
Now at the present cost level, it would
be Rs. 425 Crores.

As I earlier said, this work has
been taken in phases. Phas: I cost-
ing about Rs. 184 crores is from Dum
Dum to Sham Bazar, a distance of
about 3.69 km and Esplanade to
Tollygunje, a distance of 7.85 km.
likewise .

Phase II costing Rs. 66 crores is
from Sham Bazar to Esplanade, a
distance of 4.92 km along the Chitta-
ranjan Avenue, This is the progress
we have maintained there and there
is no delay.

We are quite aware of the prob!ems
of the people there. I have myself
visited and have scen the things,
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T know the local problems. Never-
theless, on our side, I can assure him
that we are quite keen to complete
it as early as possible.

SHRI MUKUNDA MANDAL:
My secondsupplementary. Onlyone
minute, Sir.

A few days back, our Urban
Development Minister, Shri Prasa-
ntasur visited Madras and
there he found that the coaches for
the Metro Railway were not upto
satisfaction because there are no
standing facilities and the ventilation
system in the coaches is notgood. In
view of these recommendations of the
Minister of Urban Development, what
action is the Government going to
take? Also, may I know whether
the target date for the completion
of the second phase is still uncertain
following the ohjection of the Planning
Commission and il so, the facts there.
of — because the second phase is
nearly 5 km, ... No, Sir, I will not
1ake more time.

MR. SPEAKER: You have al-
ready taken 8 minutes on this question.

SHRIC. K. JAFFER SHARIEF:
{ have already said that the first phase
of the project will be opened by 184-
85 and the entire project will be com-
missioned in 1986-87. There is no
question of delay.

He was referring to his Urban
Development Minister., I can tell
the hon. Member and the House
that the Chief Minister of the State
is very much satisfied with the pro-
gress of the project that we have
maintained.

MR. SPEAKER: Shri Nihal
Singh ...

SOME HON. MEMBERS rose.

MR. SPEAKER : There is noth-
‘ing much more in this question., , We
‘have already spent 8 minutes, . ., No,
" please. $hri Nibal Singh. -

CHAITRA 5, 1903 (SAKA)
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SHRI KRISHNA CHANJRA
HALDER: You are so uikinl t»
Calcutta. ... ([nierruptions).

MR SPEAKER: Shri Arif
Mohammad Khan. :

News Item Captioned ‘A Carable
Disease made Incurable by

Poverty’

*£48. SHRI ARIF MJHAM.
MAD KHAN: Wil th: Mumistar
of HEALTH AND FAMILY WEL-
FARE be pleased to  state:

(a) whether Government’s atten-
tion has been drawn to a news item
in the Hindustan Times dated the
24th February, 1981 captioned ‘A
curable disease made incurable by
poverty’ which highlights the diffi-
culties in admission of poor patients
in the Rajen Babu T.B. Hupial;
and

(b) If so, the action taken or
proposed to  be taken in this regard ?

THE MINISTER OF HEALTH
AND FAMILY WELFARE (SHRI
B. SHANKARANAND): (a) Yes,
sir.

(b) The Rajen Babu T.B. Hospital
is part of the T.B. Control Programimne
in the Union Territory of D:lhi, in
which a tota! of ten T.B. Clinics/T".B.
Centres with a total bzd strength of
153g participate. With the use of
potent anti-T.B. drugs, there is grow-
ing resort to T.B. treatment on domi-
ciliary basis. Taken together, these
facitities for inpatient and do-niciliary
treatment, would benefit an increasing
number of poor T.B. patients.

SHRI ARIF MOHAMMAD KHAN:
Sir, my question was whether Govern-
ment's atteation has been drawn to
the difficulties which are faced by TV
patients while seeking sdmission m
Rajen Babu hospital. Apart foo.n this
T.B. hospitat there is TR hospi.al in
Kingsway Camp.
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SHRI B. SHANKARANAND :
Sir, I would like to give the bed capa-
city available in various hospitals for
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T.B. patients in Delhi. The Rajen

Babu T.B. hospital has bed capacity

of 1130; ChestClinic, Kilokari 55;

Chest Clinic, Narela 22. Besides

these there are voluntary organisations

in Delhi, namely, Lala Ram Sarup

Hospital with bed capacity of 306 ;

New Delhi T.B. Centre 15 and Rama-

krishna Mission Hospital has a bed
capacity of 55. The total comes to

1,539. Sir, it is not as though every

T.B. patient requircs indgor treatm-

ent .About 92 to 959, of the patients

can be treated at their residence

which is called domiciliary type of
treatment. Only serious types of
cases, about 5 per cent or a little over

5 per cent are treated as indoor patients..
So, Sir, the bed capacity today is

satisfactory and there is a system

whereby the serious paticnts are admi-

tted.

AN. HON. MEMBER : What is
the criteria ?

SHRI B. SHANKARANAND :
The criterion is serious ness. The news
item which appeared in the paper
said about Rajen Babu Hospital which
is in Delhi and I gave the informa-
tion relating to Delhi.

SHRI ARIF MOHAMMAD KHAN:
This is a very serious question. The
Minister should give a broad-based
reply and he should not confine his

reply to Delhi. § zpv¢ AT TWET
g 941 § foed &1 g W
gg qrde A A §aga swET @,
A & FAR T yqw savar o o
Wz § W T Higed o 0% § oigr
e C O I R ot
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SHRI B. SHANKARANAND
His qusstion was with reference to
the hospital in Dzthi and I  thought
it Better to give the information as
far as Dezlhi is concerned. Now he is
asking ah»ut other places.

MR. SPEAKER : It is just a
suggestion; just assure him.

SHRI B. SHANKARANAND:
‘He is concerned about Kanpur. There
is already a fully equipped District
T.B. Centre at Kanpur.

CHAITRA §, 1803 (SAKA)
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SHRI BAPUSAHEB PARULE
KAR : In his reply to the supple
mentary question the Minister said
that serious patients would be about
5 percent or more, who are admitted
in hospitals. I would like to ask
him one question. Is it a fact or
not that in the fortnight prior to 1g9th
March, 1981, no streptomycin was
available in the hospital and the
patients were told that they should
themselves purchase them outside.
These people were not in a position
to purchase them outside. The entire
treatment was neglected.

W wEEw UF aw §$T F a1
TE

SHRI BAPUSAHEB PARULE-
KAR : Special food has to be given
to them; meat has to be given to them
twice a week. For food, the amount
is debited in the account books but
nothing is being supplied to them.
In Rajen Babu hospital, these amounts
are debited in the accounts registers,
but these things are not supplied to
the patients. The same is the case
with fruit.

SHRI B. SHANKARANAND :
As far as supply of streptomyein
madicine for injection purposes is
concerned, T may point out that it
is not in short supply.

SHR1 BAPUSAHEB PARULE-
KAR : I have referred to the period
prior to rgth March, 1981,

SHRI B. SHANKARANAND :
I am telling you today's position.
This medicine is not in short supply
now.

MR. SPEAKER : He is asking
about the short supply of that parti.
cular medicine during a specific
period.

SHRI B. SHANKARANAND :
I do not have that particular infor-
mation. Then regarding fo>d waich
the hon. M=mbar has askad, [ may
state that I do not have ths informa-
tion at the moment.
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DR. A. KALANIDHI : The hon.
Minister has just now said that the
patients who are serious are given
admission to T.B. hospitals. But I
would like to draw the attention of
the Government to the fact that in
Tamil Nadu, the T.B. patients who
are very serious are not given admis-
sion in the TB Sanatorium, Tamba-
ram. The Medical Superintencent
of that hospital tore off the
recommendation letters given to the
TB patients by the MLAs and MPs.
1 would like to now whether the hon.
Minister would kindly look into this
matter.

SHRI B. SHANKARANAND :
The hon. Memtler is asking some-
thing which is beyond the purview
of this question. If he is askirg a
question about anvthing particular,
1 won’t be able to answer that.

U.S. Arms and Economic Aid

to Pakistan

_*_

*530. SHR1 R.L. BHATIA :
SHRI S.M. KRISHNA :

Will the Minister of EXTERNAL
ATFFAIRS te pleased to state :

(a) whetherhisattentionhas been
drawn to the ncws item under the
heading “PINDISEEKS Two billion
U.S. military, economic ajc',” appear-
ing in the Indian Express, New Delhi
dated the 3rd March, 1981; and

(1) if so, his reaction, thereto ?

THEMINISTER OF EXTENAL
ATFAIRS (SHRI P.V. NARASIM-
HA RAO): (a) Yes, Sir.

(b) Government of India have
repeatedly conveyed to the Govern-
ment of United States in the strongest
terms that further massive supply of
arms to Pakistan, which has consi-
derably strengthened its defence forces
in the last few years, would have a
€estabilising effect on our region.

MARCH 26, 1981
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MR. SPEAKER : We had a
full discussion yesterday on  this
question. [ think there is no need
for asking any further question on
this subject.

SHRI R.L. BHATIA : Sir,
Pakistan which wants to modernise
its forces is likely to get F-16-79 war
planes, tanks, guns and air to air
missiles. Now, the pea-nut aid has
become a banana size aid. The
argument which Pakistan gives for
acquisition of these arms is first to
meet the threat from the Afghanistan
frontier, second, neutralise the acqui-
sition of arms by India and third,
to defend Saudi Arabia in times of
emergency. May I know from the
hon. Minister whether this large size
acquisition of arms by Pakistan does
or does not upsct the process of nor-
malisation between India  and
Pakistan ?

SHRIP.V.NARASIMHA RAO:
I have already said that this results
in a serious sctback to the process of
normalisation. That is a comprelien-
sive statement which includes all
the aspects referred to by the hon.
Memter.

SHRI R.I. BHATIA : Bcfore
admission 1o the Non-Aligned Con-
ference Pakistan gave some assurance
with regard to military pacts and
military build up by the global
powers and the role of Pakistan as an
independent nation towards global
stratcgies of big powers. If'so, may
I know whether Pakistan is going to
fulfil the role as described by Mr.
Haig that they are going to build up
the countries with arms right from
Pakistan to Egypt ? May I know
whether Pakistan which has given
assurances to the non-aligned move-
ment is not going back on those
assurances ?

SHRI P.V. NARASIMHA RAO-
It is true that in General Haig’s
statement, Pakistan has been clubbed
with other countrjes, but from Pakis-
tan, we have, if anything, had a
cdenial of the report that Pakistan
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would be made a conduct for supply
of arms to the rebels.  Yesterday I
had occasion to express my hope that
Pakistan would stick to this commit-

ment.

SHRI S.M. KRISHNA : After
the new regime came to power in; the
United States of America, there has
not been any meeting at the Ministe:’s
level in orler to un'erstand the
anxiety of United States of America
to arm Pakistan. If that is the case,
is the hon. Minister taking any
initiative so that a mecting at the
level of the Ministers could take
place in the near future ?

SHRIP.V.NARASIMHARAO:
It is a process which will have to be
left to a particular pace, We shoul:t
not force the pace, but I would like
to assure the House that all that is
possible in order to express our
concern, to convey o1? concern, to
the Government of United States of
America 15 being done. So far as
mectings are concerned, they will
tale place at the appronviaie time.

SHRI NIRLEN GHOSH : There
are reports that therc are unofficial
bricfines  that the arns purchase:
by Puakistan should be highlighted
wliere as acquisition ol arms by India
should be soft-pedalled. It is not
the acquisition of arms by India or
by Pakistan, Lut by hoth the countries
which would lead to destabilization.
Should not bath the countries try
for reduction of arms so that there is
no destabilization in this Sonth-ecast
Asian sub-continent ?

SHRIP.V. NARASIMHARAO:
I gave a comprehensive reply yester-
day. I do not think that the arms
which we arc having will have any
destabilizing effect. They are actual-
ly short of our requirements.

CHAITRA 5, 1903 (SAKA)
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Indo-Italian Talks

+
*s40. SHRI SUBHASH CHAN-
RA BOSE ALLURI :

SHRI B.V. DESAI

Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) whether it is a fact that Ind>-
Italian talks were held in Delhi
in the last week of February, 1981
and

(b if so, the outcome thereo! ?

THE MINISTER OF EXTER-
NAL AFFARIS (SHRI PV,
NARASIMHA RAO) : (a} and (b).
The Italian Foreign Minis er Mr.
Emilio Colombo visited India {romn
25 February, 1981 to 1st March, 1981.
During his visit we exhanged views
on various current international issues
and bilateral matters, The visit has
givenn impetus to our  hilater alco-
operation in various flelds,  The
Indo-Italian Joint Committee  for
Economic Co »meraiion will he meeting
in Delhi in early April to identily
fresh flelds for Indo.Italian en-opera-
tion. The visiting Minister signed a
General  Technical  Cobperation
Agreement with our Finance Minister,

SHRI SUBITASIHT CHANDRA
BOSE ALLURI : acenrding  to the
answer given by the hon. Minister,
the Indo-Italian  Joint Committee
for Economic conperation would be
meeting in Delhiin early April.  In
view of this, may I know what are
the main items the Government pro-
poscs to take up in this meeting ?

SHRI P.V.NARASIMHA RAOQ:
As 1 said, this meeting is for id2nti-
fying new anvences of cooperation.
We do have cooperation a'ready and
we havce been streadily incréasing
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our volume of trade and cooperation,
but it is felt that this could be further
accelerated and that is why it is
going to be an exploratory meeting,
particularly to concentrate on new
fields of cooperation.

SHRI SUBHASH CHANDRA
BOSE ALLURI : May I know if
in the General Technical Cooperation
Agreement entered into with Italy,
the ficld of energy is also included ?
If not, will the Government also in-
cluce this for mutual benefits ?

SHRI P.V.NARASIMHA RAO:
I donothave a copy of the agreement
with me. I take the suggestion of
the hon. Member. I will check up.

DR. SUBRAMANIAM SWAMY:

Sir, 1 would like to know from the
Minister whether it is a fact that this
Italian Foreign Minister, like the later
German visiter here, had expressed to
the Government of India a desire on
part of European Governments to
seck better relations between India
and China and whether this matter
came up in the discussion ?

SHRI P.V. NARASIMHA RAO:
Sir, there was a general discussion on
nternational affairs. There was no
iparticular emphasis on  Sino-
Indian relations. In any case, they
were not as solicitous as Dr. Swamy
is on this. However, they did want
better and closer relations and co-
operation between their countries and
India and that is what is important.

Grant of Advance Increment as
weightage for residency Service

[
*r42. SHRI MOOL CHAND
DAGA : Will the Minister of HEAL-
TH AND FAMILY WELFARE be
pleased to state :
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(a) whether Government have
agreed to grant advance increment
as weightage for Residency Service
as per the agreement with junior
doctors of Delhi ;

(b) whether such recommenda-
tions were mace by Government in

1974 also;

(c) if so, that were the recom-
mendations made by Government in
1974 ; and

(d) whether Government bhave
instructed the Union Public Service
Commission to give such weightage ?

THE MINISTER OF HEALTH
AND FAMILY WELFARE (SHRI
B. SHANKARANAND): (a) No,
Sir. As per the terms of settlement
follow up action on the erstwhile
demand that Government recom-
mend to the U.P.S.C. grant of two
increments for satisfactory completion
of junior residency and similar consi-
deration for completion of senior
residency in respect of residents re-
cruited to Government service should
be urgently reviewed and consultation
held with U.P.S.C., if necessary.

(b) and (c). In 1974, it has been
indicated that the Union Public
service Commission would be reques-
ted to give due weightage to such
service and experience.

(d) As per the terms of the settle-
ment dated 1st september, 1980, the
matter has been examined and it
has beenindicated that a postgraduate
allowance of Rs. 50/- p.m. and
Rs. 100/- p.m. respectively would be
admissible to all Residents possessing
postgraduate diploma or degree, as
the case may be, on appointment as
General Duty Officer under the Cen-
tral Health Service.

W' AW WX oy wEAGE
ey HA: of AN § f& w1 A
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#uae oo ¥ & yfFaw e
wg ¥ grar va & fewigm ¢ 7 o
Ay F oFrw S@E fHE WAT G £ )
fare gamt fiwTe s galt g L W
gac F femr & ? & W & AfeEw
7€ qed Iga g & diEd @
Fq (1 g% 7 Ag WL gE 1974 ¥
X ATT &g FY W@ & Twe dwque
UH@E® ¥ qMG, di AT e "ai
Tro w9 fgg 93 gu § g F@dd
fr WEd w@hw 1974 § =i gl
2 AR oG St UAEE W AEE ¢
gg @ 1963 & & feur s <@ €
ag 1963 & Sii v faar sty w@r @ g
GIHTT T F TW 9 F Fegdia fqar
S @ & AfFq | @i Fac gidfi g
&1 27 & | &1 HTH S AA AL,
1T 1T 1 qfqaz eed o @ § alew
gl FdteT & O d IE FgA £
f& weife W T T R, & W
Fg T A g AT FT W WX TEARE
Fag AR Ea ANz FEN E e aw
q g.doumodio #i fom fear g a
am &g 2fey fe Fiedr @i a0 g
gt & 1974 ¥ W Ww S FgA
fs dre dwue wEEe 2 fear
I 1963 FN AT &, AL SE & ¥ 9
¥ wRHIE, oA oA AgEh 3P
gz FR dr AT aftE ¢ wiw-
Ff@AMIF I WD E, |
W 9% @ & T BEHEHT & F FAC
wIT ¥ woAT fewmr s #¢ 9aw fTar

2 ?

DR. SUBRAMANIAM SWAMY :
An outright condemnation. Better
defend yourself.

SHRI B. SHANKARANAND :
1 wish to inform the House the ques-
tion pertains to the demand 2 (c)
of the Charter of Demands of the Re-
sident Doctors when they went on
strike. There was a settlement and as
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per the settlement the Resident Doc-
tors ended their strike and resumed
duties and majority of their demands
had been fulfilled. And as for this
Rarticular demand, the question refers
to\a particular demand, and it relates
to their increments. And may I for
the benefit of the House, read out as
to what was the settlement and what
was the demand—specifically in res-
pect of this demand ?

“a(c) : A resident doctor must get
six advance increments after com-
pleting six years of residency and
three advance increments after
completing junior residency, should
he get a general duty officer’s
job in future employment.”

This was the demand. Now, the settle-
ment was this. I will read out the set-
tlement in respect of the entire de-
mand No. 2 :

¢(i) Normal and avoidable breaks
between Junior and Senior resi-
dency and between Resident ser-
vice and subsequent recruitment
to regular Government service
will be condoned upto a total period
of one year for calculation of qua-
lifying service for pension and
retirement benefit.

(ii) In view of difficulties en-
countered, the period of senior
residency, in respect of such of the
senior residents as are subsequen-
tly absorbed in Government
service, may, on their confirma-
tion, be counted by the appro-
priate authority after condoning
the normal and unavoidable
breaks/interruption in service, if
any, between the senior residency
and the subsequent regular re-
cruitment to Government service.
However, each such case should
be considered separately, on
merits. This shall, however , not
apply to those who seek and
sccure service of the autono-
mous bodies etc. Follow-up
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action  on the erstwhile
demand that Government  re-
commend to the UPSC grant of
two increments for satisfactory
completion of junior residency
and similar consideration for
completion of senior residency
in respect of residents recruited to
Government service should be
urgently reviewed and consulta-
tions held with  UPSC, i1

necessary.”

This was the scttlement, and the
strike eneded. We wrote back to
the UPSC; and the UPSC has
ssnt us a relerence, and we are con-
sidering it.

s g AR IO HENE ST
¥ FavEa F71 IOT S owwEr )
g ¥g W g v IfaEnir e 1974
# = #rwE & wie sty wfewive
qga F1OAFT A 7 IHF! WG 93 |
w1 & (9) ¥ friAez F R E
Hfzergoz S gor @ ——

1 will read :hat settlemment

“Residency service  statisfactorily
performed when followed by Govern
ment service withoutr break, will
count towards qualilying  serivee
for pensdon . As regards benefit
of this period in  subsequent
Government service, the  matter
will have to be considered in
consultation with the Union Public
Service Conimission.”

& Tydt ag AT WA E 7 oag A
dque oA ] St M9 1973 ¥
2Ty Ean gl ¥ @E wfewm daer
@ ar 1974 § &7 g% )

MR. SIEAKER: Why are you

repeating it now ?

SHRI MOOI. CHAND DAGA:
What is the antwer he has given Sir,
. ¢ has rot given the correct answer.
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SHRI B. SHANKARANAND
The hon. Member is getting himself
confused in this sence: the residency
scheme came into being in 1974 for
the alleged non-implementation of
which these doctors went on strike
and that strike ended after the agree-
ment. And this is the settlement arri-
ved at. I don’t know what hejwants.

st W fadte oqrad o serer
S, WY A WERG F AT 3G |
TRIT ST F W (HP) FT AT TGN
four & 1| THH wTEH qOT war } -

“Igr 1974 T Wt H@ETC T
aar fymrfoer &t 0 9¢ ?

afg g, o1 YOI §RT 1974 ¥
Fav fuwfor & 0% 9t 77 guE
AT TR AT

n 1974 it had been indicated lat
the LSO would be requested to give
the weightage to such service and
cxperience.

AN HON MEMBFR : A ncws

paper is being rearl
SHRI RAM VILAS PASWAN :

Where is the newspaper ?

weqg Sft, Wt (Si) ¥t
9T qBr a7 & oy IWavE & fusfud
HE Afw welt ofi & St<1a fiez-aAne
TATI & YrRrew # four & 1 wm
gvq F1 3@ Afsrw o & ug Fear
LT §, AW WA I AF TeT
& o dto ugo HtowIIew fowrdie
F awecH TAAL TRE, 1974
§ ot @Y fe & waquar gF4To A oY,
1980 & st =t W AT ﬁm Q@r
ST @ ]!
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w1 TR K FOAHTT €F 5 AT
qrax g A 7 afq g} diwn W
A% THAT A7 o @ &1 41 ag ?

SHRI B. SHANKARANAND:
The question of giving increments will
arise only when a particular doctor
is recruited in Government service.
Itisnot as though these resident doctors
alone are recrujied in Government ser-
vice. These are post-gradua‘es, post-
graduate degree holders, specialists,
diploma hoders in the country. This
is an all India competition. Where
is the question of only resident doctors
being paid an advance increment ?
I can read out the observations made
by the Third Pay Commission and
what they have said. I wish 1o inform
the House about the observations
made by the Pay Commission in  thix
regard. Itis very relevant. The House
interested in knowing che observatinns
made by the Third Pay Commission:
It says as follows

“At present four advance incre-
ments are granted to the GIs Gr, I1
& I possessing a post-graduate degee
and two advance increments  for
those possessine a post=graduate
diploma before entering the Cent-
ral Healily Service. In the Railways,
advance increments are granted
to the ANOs irrespective of
whether the qualifications were
acquired b lore entering the rail-
way service or after. It has been
represented to us U.at there is no
justification for denying these in-
crements to those who  acquire
the post-graduate qualification aflter
entering the Central Health Ser-
vice. We feel that the acquisition
of these qualifications in the
interest of the Govenment also
as they enbance the useflulness of
an officer. In this view of the
matter we do not think that any
distinction should henceforth be
made as to whether these qualifi-
cations are acquired while in ser-
vice or earlier.”

I say this because it dcpends upon
whether a post-graduate comes nyrough
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a tesidential system or the othe
systems existing in other country;
Therefore, the pay Commission is no
going to distinguish between thi®
Post-graduate or that post-graduate.
It further says as follows :—

“As regards the quantum of the
post-graduate qualification allo-
wance it secms to us that the numb-
ber of advance increments grante
at present is too liberal. We are
of the view that it would be more
rational t giant a lixed amount
as qualification pay than to grant
advance increments which may
vary depending on the rate of incre-
ment which a particular person
happens to druw at the time of
acquiring the qualification.

{Interruplions)

I am telling vou this becausc in my
main answer I said that the diploma
holder will get Rs. 50 more  and the
post-graduate will get Rs. 106 more
whether he is from residency scheme
or any other scheme. This is suppor-
ted by the Fay Commission’s  olser-
vations.

Ht OR fasme qmatw @ oma
FAAET, FT AL TS F7 YT AT
war g ?

wouet HERT ¢ WY 4T g
aied & ¥ ug e mfume ® & our
agr !

ot TR faEm TN T
I ug & % W ww I qeia
THET T o @ & ur Ay ?

W WEAm : FEe forew
T wr, ¥ fEar

SHRI B. SHANKARANAND :
We are bound by the sentiments and
sense of the agreement,

PROF. MADHU DANDAVATE:
I would like to ask from the hon
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‘Minister a very short question and he

should give me a pointed answer.
Are you aware of the fact—because of
your failure to grant advance incre-
ment that an andmaly has develop-
ed? Even those doctors who are
r-6 years junior to those doctors who
hav: opted out for the residency
scheme, are actually becoming their
seniors; and those who are becoming
senior have actually been trained by
these doctors who are actually work-
ing under the residency scheme. Is it
not a fact ? Will this anomaly be
removed only by giving advance
increments ?

SHRI B. SHANKARANAND :
The question of giving “4dvance in-
crements does not depend upon a
particular case in question which he
has cited.

PROF. MADHU DANDAVATE:
May I know whether the anomaly
exists or not and whether you will
remove it.

SHRI B. SHANKARANAND :
If the alleged anomaly is dependent
on a particular time and the individual
that is recruited,........

PROF. MADHU DNADAVATE:
Are you satisfied with the answer ?

(Interruptions)

Hon. Speaker, Sir, are you satis-
fied with his Answer ?

DR. KRUPASINDHU BHOI :
The Hon. Minister informed that the
Resident Surgeons or other Surgeons
who are working throughout the
country will be recruited by the
UPSC according to merit, and at the
same time weightage will be given
to the Residential Surgeon (Senior)
or (Junior).

I would like to know categorica'ly
from the Minister as to what is the
meaning of weightage and whether
more percentage of marks are allotted
for these Resident Surgeons who have
¢to work day and night throughout the
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country under the Czntral Service
or whether some marks have been
allotted instead of weightage or some
weightage will be given .

SHRI B. SHANKARANAND:
The question has somesthing to do
with pay and allowances. The
weightage in terms of Rs. 50/- is
given to Diploma-holders and Rs.
100 is given for the Post-graduate.

DR. KRUPASINDHU BHOI:
My question was diffe-ent.

Representation of Indian Doctors
at International Bodies

*543. SHRI VIRDHI CHAN-
DER JAIN : Will the Minister of
HEALTH AND FAMILY WEL.
FARE be pleased to state :

(a) the representation of Indian
doctors in various International
Health Bodies viz. World H:alth
Organisation ;

(b) if the rep-esentation is in-
adequate, what steps Governments
are taking to get the representation
increased ; and

(c¢) whether there is a priael of
Doctors for selectina in thas= hodies ?

THE MINISTER OF STATE
IN THE MINISTRY OF HEALTH
AND FAMILY WELFARE (SHRI
NIHAR RANJAN LASKAR ): (a)
and (b). Recruitment to the W.H.O.
of nationals from different countries
is governed by contributions of in-
dividual countries to the budget of
the Organisation, Geopraphical dis-
tribution and population. On the
basis of these criteria, which are
accepted by the United Nations,
a desirable range of recruitment for
countries is arrived at. At present
the number of Indian nationals
actually employed by the W.H.O. is
in excess of Indian entitlement in
accordance with the concept of
“desirable range”,

(c¢) No, Sir.
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Wt afg wr W weaw WEE,
Wi & fom s w1 aed AeW
yAfewA § Fr ey o
QAT FW F A A W
feRmwe TT AT T § 7 FAr &S
wreeeeed § a1 FrE GO A1 AR
& ¥ gu &7

THE MINISTER OF HFALTH
AND  FAMILY WEI FARE
(SHRI B. SHANKARANAND) :
Sir, these recruitments are madr as
per the resolutions passed by the
United Natjons General As:tembly.
They are aprlicable <ven to the re-
cruitment in WEO and thereis a
Service called Interrational Civil
Service. The WEO or the U.N.
make reciuitment as per their own
standards and requir.ments.

st gfg = v feamfaw
{-ME-TATATE F¥ HEAT LY &7T W1
& fow et gt wrigy quT S=ego
9o Wlo T Wi gwfamy TR
w1 ey fwar mar g ?

SHRI B. SHANKARANAND :At
present, the total mu mber of WHO
doctors is 1,423 and the number of
Indians js 61. As per the.desirable
range and the quota, we are little
more than what we are (nt;tlcd to,

CHAITRA 5, 1803 (SAKA)

Oral Answers 26

Constitution of Railway Consul-
tative Committee

*544. SHRI MOHAMMAp

“ASRAR AHMED : Will the Minister

of RAILWAYS be pleased to lay
a statement showing :

(a) whether any informal Railway
Consuitative Committee for Northern
Railway and other Railways were
constituted constiting of Members
of both the Houses of Parliament in
1980;

(b) is so, whether any meetings
of the said Committee have been
held, if not, the reasons therefor :

’

(c) how many Boards, Committe g
and Advisory Committees function
in Indian Railways (Railway-wise,
Zone-wise and Division-wise) on
which Members of Parliament, State
Legislature and other non-officials
are represented and what is the dura»
tion of these Committees; and

(d) whether any of the above
Boards and Committees have been
re-constituted and if so, when ?

THE MINISTER OF STATE
IN THE MINISTRY OF RAIL-

WAYS (SHRI C.K. JAFFER
SHARIEF) : (a) Yes, Sir.

(b) The meetings are proposed to
commence from third week of April,
1981.

(c) and (d). A statement is laid
on the Table of the House.
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30

2

DRUCCs (Contd.)

Eastern Railway
1. Sealdah

2.
3.
4.
5.
6.

Howrah
Asansol
Dhanbad
Danapur

Mughalsarai

Northern Railway

1.

2.

3
4
5
6

7.

Allahabad
Bikaner

. Delhi
. Firozpur
. Jodhpur

. Lucknow

Moradabad

N.E. Railway

(&30 R0 S

. Izatnagar

. Lucknow Jn.
. Varanasi

. Samastipur

. Sonpur

——
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DRUCCs

32

(Contd.)

N.F. Railway
1. Katihar

2. Alipurduar
3. Lumding

4. Tinsukia

Southern Railway
1. Madras
2, Palghat
3. Mysore

4. Tiruchirappali

5. Madurai

6. Trivendrum

S.C. Railway

1. Secunderabad

3. Hyderabad
4. Guntakal
4. Hubli

5. Vijayawada
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z—§7] o61 &:

DRUCCS (contd.)

3

S.E. Railway

1. Kharagpur ;

2. Chakradharpurl
. Bilaspur 4
. Nagpur |
Adra’;

. Khurda Roead
. Waltair |

b B =~ T S B S )

Western Railway
1. Bombay
2. Vadodara

Ratlam!|

<«

. Kota

. Jaipur

o G

. Ajmer

. Rajkot

[==BE §

. Bhavanagar,
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Ao waayr wgwe i
ooy wew & (o AT F 7 IO
qr f& T« i @fer A0 98
gf? wmow o #1§ W g faa
T g7

gaer e —faadt safeat aad
§ § @ag o= gad wJfgr 1 AfEA
g9 gag Wt Fafear v §  arfaar-
2 F 4@ F 0F A A1g A §
——=q FT T FT & 7

SHRI C.K. JAFFAR SHARILEF:
The particular reference that the Hon.
Member has made that is Part (b)
relates to the Department of Parlia-
mentary Affairs as they set up a commi-
ttee.

st WgEw WA AgHT
wraaz, 7 ag ger ur fF o safeat
FAT & I FY AT AF FS A< 78 g2
Tz & | FRA T 7 QR
g ¥ g qer @t fF St ot Fafeat
g EF AFd Had &, g I aw
FT Ag a4 !

SHRI C.K. JAFFAR SHARIEF:
1 have already replied to the hon,
Member. The Zonal Consultative
Committees of Members of Parliament
have to be constituted by the Depart-
ment of Parliamentary Affairs where-
as the other Consultative Committees
like the Users’ Committees and (Inferr-
uptions) Letme explain to you. Even
before 1 explain if you rise . . .
{ Interruptions)

MR. SPEAKER : This is not
fair. You can put a supplementary
{Interruptions)

SHRI C.K. JAFFAR SHARIEF:
Kindly bear with me. There are vaious
forms of committees in the Ministry
of Railways. There is a Committee,
constituted purely of Members of
Parliament. That is one type of

MARCH 26, 1981

Oral Answers 36

committee. The others are the users
Consultative Committees where Mem-
bers of Parliament, Members of Legis-
latures and representatives of various
organisations and institutions are also
being included. These are two different
types of committees. The hon.
Member has in part (b) of the ques-
tion, referred to these committees
which are constituted for Members of
Parliament. I must in fairness to the
Member admit that there was some
delay in constituting them. But even
these are not constituted by us, but by
the Department of Parliamentary
Affairs. However these Committees
have already been constituted and we
are holding the meceting in the first
week of next month, beginning form
27-4-81.
(Interruptions)

SHRI MOHAMMAD ASRAR
AHMAD : My point has not been
made clear.

g qer ar fF F w2, foedr
qA1 AY@ T 3™ Faer 1 M 7
gs Y WY § ¥AA &1 AArq g
grar ... (smEEw )L

SHRI C.K. JAFFAR SHARIEF:
Reply to this question will have to
be given by the Department of Par-
liamentary Affairs.

{Interruptions)

W oAEt (s FAR @i )
Wy H aga @ Fafeat sl §
¥ FwAaqIE FHar & faw § 10
g3 A1F AT & 1T & WX 5 gEe
Uy AWT F EA g | ag Faer sl
gt fat &, st gg da g, W H
AT g AT RE ...

st g o FIIT FaATEy
(smzw™ )

st #are wiw: ¥ Frer dr
FaAEI § — H YW FT INT I
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| fHfrg 1 w@ T ger  F @ Fow
T qF FAE Gy
(wmasa )

SHRI R.P. YADAV : No. Sir.
(Interruptions)

SHRI HARIKESH BAHADUR :
There is a consultative committee for
Ministry of Railways. But there is
another informal consultative commi-
ttee for Zonal railways. I am saying
‘Zonal railways’ for each zone Nor-

- thern Railway, etc. (Inferruptions)

A HIgER wATT WEAT WA
© wEAE, 4% g T g, 93 q#
1 geq difwe. . (=R )

st I A ;1 FIS FWAA
AT 9T, 9 FAT-FAIT &, 54
fedrgaa #adiT -3 @ &
FT T FALCAT § | THF FAAT TIA
FHI | ..

WEAA WEET . WTT 1 FALY
Far &, 91 IW Fr AfEw H oI a4y
g5, T F I H aaen iftyw )

st &I QT ada ¥ g
IFATE | W F g T LA
T &1+ & Afwq ws o & w7 7 Az
WE F AgT--sTer T wF FFGr

¥

weqer wPEA AT Fo o
T

N

B WEFHE AU WS
ot A F I AR 7B B, FY
vt uwm §t g fear g

(TragT)
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wEqN WEAT : HITHI T[T A
Tgr g, W fwqd qara wrq w6 ?

| MEERT WAL AgHg . Aow
I HAE FEA

§ g wwar =wigm Foaz oS
Fafeat g€ & w7 fFg w0
gard 7 F0 3AT AFIY FARE
wigwifedl 7dzg % anr | forr o7
ar /gt ?

SHRI C.K. JAFFER SHARIEF :
The hon.Minister has already explained
about the various committecs and how
the special interests are being nomi-
nated.

THE MINISTER OF STATE
INTHE MINISTRY OF SHIPPING
AND TRANSPORT (SHRIBUTA
SINGH): Sir, the word used by the
hon. Member should be deleted.

MR. SPEAKLER
like that.

Nobody s

SHRI C.K. JAFFER SHARIEF :
So far as special interests are concer-
ned, by the nomination of mem bers
these interests have ready been covered.

SHRI KRISHNA CHANDRA
HALDER : The minister in his reply
has stated that the National Railway
Users Consultative Committee and
9 Zonal Railway Uscrs Consultative
Committees have been formed burt the
Divisional Railway Users Consulta-
tive Committees have not been formed.
So, I would like to know when the
Divisional Railway Users’ Consul-
tative Committee will be formed
and when the informal Consuliative
Committee consisting of Members
of both Houses of Parliament, wi]l
be formed. It is formed Dy the Railwa y
Ministry and not by the Department
of Parliamentary Affairs I notice that
both the Ministers are present here ,

**Bxpanged as ordered by the chair.
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WETR Ay ;. IR ¥ ®w
qfex, =i & Tw & woar Wik
WITED I HE AT o |

SHRI KRISHANA CHANDRA
HALDER : I would like to know
when the Zonal Informal Consulta-
tive Committees of the Ministry will
be formed and when the Divisional
Railway Users’ Consultative Com-
mittee would be formed and what
would be the criteria for nomina-
tion of members to the National
Railways Users’ Consultative Com-
mittee. what would be the yard-
stick for nomination of non-official
members to the different zonal com-
mittees ?

SHRI C.K. JAFFER SHARIEF:
The question is so lengthy. Never-
theless, I will tryv to answer it
There are two types of Consultative
Committees. One is the Informal
Consultative Committee, like
of any other Ministry of the Govern-
ment of India, where Members of
both  Houses are  represented.
There are, again, Zonal Consultative
C. nmittee of Members of Parlia-
ment, which the hon. Member has
just now referred to. They are al-
ready being constituted and their
meetings are going to be held in the
first week of next month.

About the National Users’ Con-
sultative Committee, which the hon.
Member was referring to, we are
waiting for the names from the
Department of Parliamentary Affairs.

DR. VASANT KUMAR PAN-
DIT : May I know whether it is
a fact that these Committees were
already formed by the previous
Minister of Railways, Pt. Tripathi Ji
and the delay is due to the fact that
these committees have becn comple-
tely scrapped and new committees
are being constituted by the new
Minister . Hence the delay.

SHRI C.K. JAFFER SHARIEF :
No. Consultative Committee 1is
being scrapped or constituted.
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feat  aftage fm grer wwd
wqafdi ®v fw w1 G

*537. =it fagiw fag :  ®m
Nag =i afcags 7t ag  gam
#T FUT TE fF -

(¥) e & a9 & T Freefr
qofmgs fvm 7 oy waafeai #:
fees  wfowrs S @y s fan;
"

(@) 373, wu=x g% fead
feset gwaafor #1 swerer fpar wa 2

dags sfe  ofwga Hawo &
Twow st (oft az feg) ¢ (7)
=T 8. 33 AET

(@) fzeefr wivagq form & =0-
Ffedt %7 5% 1978-79 HTT 1979-80
Ffm 39 1979-80 FIX 198081

"ol &z fegraar, agFAW: 83, 40
TF  TGT W 95.82 =T WO
qr |

Indo-Pak Talks on Nuclear
matters

*541. SHRI K. MALLANNA:
SHRI P. K. KODIYAN:

Will the Minister of EXTERNAL
AFFAIRS be pleased tostate:

(a) whether it is a fact that the
Foreign Minister of Pakistan has
stated that Pakistan is willing to ex-
change mutual reassurances on the
question of nuclear programmes in
the two countries;

|
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(b) whether he has also stated
that “we have stated in principle we
are ready for a dialogue with India
on nuclear matters” and denied that
his country was preparing to explode
a nuclear hombh; and

(¢} whether he was asked that
Pakistan would accept heavy water
from India for its nuclear power pro-
jects in Karachi and Chashma and
give India enriched uranium because
Pakistan does not have reactor to use
the uranium?

THE MINISTER OF EXTER-
NAIL AFFAIRS (SHRIP. V.NARA-
SIMHA RAO): (a} to (c¢}. Govern-
ment have seen rcports about an
interview given by the Foreign Minis-
ter of Pakistan Mr. Agha Shahito the
“New Delhi” magazine published in
its March 2—15 issur wherein he is
reported to have stated that “‘Pakistan
is ready tosit down with India to
exchange mutual reassurances on the
question of nuclear programmes in
the two countries”, and that ““Pakis-
tan hnd already stated in principle
that it is ready for a dialogue with
India on nucle>r matters’”. He,
however, added that cooperation on
nuclear matters 15 something
that has to be deeply studied. Mr.
Agha Shahi is also reported to have
denied that his country was prepar-
ing  to  manufacture  nuclear
weapons. Hewasals)asked whether
Pakistan would accent heavy water
from India for its nuclear
power projects in Karachi and
Chashma and give India enriched
uranium because Pakistan did not
have a reactor to use the uranium.
Mr. Shahi’s reply is reported to  have
been as follows:  ““I think what you
have said is very interesting, it is
worth thinking over and we need to
consider this”.

Next below rule certificates

*£45. SHRIZAINULBASHER:
Will the Minister of RAILWAYS be
pleased to state:

(a) whether the Railway Board
is adopting dual policy in issuing the

CHAITRA 5, 1903 (SAKA)

Written Answers 42

NextBelow Rule Certificates to Senior
Officers and Junior Officers of the
Railway Board who are on deputation
to other Departments ;

(b) if not, what are the rcasons
for not issuing the Next Below Rule
Certificates to Junior Officers for the
last two years; and

(c) What steps are proposed to
rectify this anomoly ?

THE MINISTER OF STATFE IN
THE MINISTRY OF RAILLWAYS
(SHRI C. K. JAFFER SHARIEF):
(a) No, Sir. N.B.R. certificates are
issued in favour of senior as well as
junior officers after they become
cligible.

(Ibj and {c). Tt is not correct that
the Next Below Rule Certificates in
favour of junior officers have not been
issued for the last two years. Certi-
ficates in favour of Junior Adminis-
trative Grade officers of the Indian
Railway Services of Electrical Fngine-
ering, of Signal Engineering, and of
Mechanical Engineering were delayed
somewhat as the number ol officers
who became cligible for such benefit
increased greatly due to cadre restruc-
turing necessitating collection of many
details from Zonal Railways and from
allicd offices.  This process took
some time. However, the Certi-
ficates in favour of officers concerned
have since been issued.

Slogan of Orissa Government for
Family Welfare Programme

%246. SHRI K. PRADHANT:
SHRI ARJUN SETHI:

Will the Minister of HEALTH
AND FAMILY WELFARE be pleas-
ed to state:

(a) whether it is a fact that ‘Not
hefore 20 and not after 30’ is the
slogan of Orissa Government for its
family welfare programme and every
family has realised the importance
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of the family welfare programme and
has taken it up;

(b) if so, the targets fixed by the
State during 1980-81;

(c) whether State Government
has sought the assistance of Central
Government so far as the question
of fund is concerned;

(d) if so, the reaction of the
Central Government thereon; and

(e) whether some missionaries are
creating difficulties, specially in tribal
areas as they are preaching against
the family planning?

THE MINISTER OF HEALTH
AND FAMILY WELFARE (SHRI
B. SHANKARANAND): (a) The
slogan ‘Not before 20 and not after
30’ was provided by the Central
Ministry of Health and Family Wel-
fare to all the State Governments.
It is not possible to confirm that every
family has realised the importance of
the family welfare programme and has
taken it up. But that is precisely
the objective of the motivational
campaign launched by the Central
Government as well as the State
Governments.

(b) A statement showing the tar-
gets fixed for the State of Orissa for
1980-81 is laid on the table of the
Sabha.

(¢) and (d). The family welfare
programme is funded entirely by the
Central Government who make neces-
sary financial allocations to State
Governments for implementing the
programme. A financial allocation
of Rs. 532.21 lakhs had been made for
the programme in the State of Orissa
for the vear 1980-81.

(¢) 'The Central Government have
no infermation in this regard.

MARCH 26, 1981
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Targets for Family Planning Methods| M.C.H,
Services for the State of Orissa for 1980-81.
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Family Planning Methods Targets
Sterilisations 115,000
IUD In;ertions . 23,100
Eq. C.C. Users 75,500
Eq. O.P. Users 15,300
M.C.H. Services (Figures in *000)
Immunisation
(i) Tetanus ‘mmunisation for
expectant mothers 300
(11) DPT Immunisation lor chil-
dren. . . . . 400
(i1i) DT Immunisation for chil-
dren, . . . 500
(b) Prophylexis against nutritional
anaemia amonyg
(i) Total Women . . . 400
(ii) Childern . . ; 400
(c) Prophylaxis against blindness due
Istdose | . . . . 1,460
ond dose . . .
Bringing Acupuncture into

practice

*s47. SHRIG. Y. KRISHNAN:
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state whether Government propose to
establish a Central body to bring into
use the practice of Acupuncture as
many quacks are coming in the field
of specialised medicine?

THE MINISTER OF HEALTH
AND FAMILY WELFARE (SHRI
B. SHANKARANAND): No, Sir.

1
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Electric Driven Trains

*549. SHRI CHINTAMANI
JENA: Will the Minister of RAIL-
WAYS be pleased to lay a statement
showing:

(a) whether Goverpment have
planned to run more trains by electric
engines;

(b) if so, the mileage of such
electrification by the end of 1980-81;

(c) the mileage to be covered by
electrification by the end of Sixth
Plan period;

(d) whether it is a fact that the
Kharagpur-Puri Railway line in S. E,
Railway is not electrified yet; and

(e) if so, the reasons thereof and
the year by which the electrification
work will be started on this line and
the year of completion ?

THE MINISTER OF STATE
IN THE MINISTRY OF RAIL-
WAYS (SHRI C. K. JAFFER
SHARIEF): (a) Yes, Sir.

(b) Approximately 5350 Route
ms.

(c) Approximately 2350 Route
Kms. are proposed to be electrified
during the remaining period of the
VI Plan (1981-85) totalling 7700
Route Kms. electrified by the end of
VI Plan,

(d) Yes, Sir.

() Kharagpur Khurda Road sec-
tion is included in the 10 years pro-
%ramme of railway electrification

etween 1980-81 and 1989-go. Since
the traffic density on this section is
comparatively low, it may be taken
up for electrification sometime in the
vth Plan. At present there is no pro-
posal to take up Khurda Road-Puri
section for electrification as the traffic
demsity on this section is low.
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Rural Health Scheme received
from Orissa

*s550. SHRI RASA BEHARI
BEHERA : Will the Minister of
HEALTH AND FAMILY WEL-
FARE be pleased to state :

(a) whether a Rural Health
Scheme has been received from the
Government of Orissa for implemen-
tation in the State;

(b) whether the same has been
approved by Central Government;

(c) if so, the details thereof;

(d) the estimated cost of the
scheme; and

(e) howmuchof itwill be financed
by Government of India?

THE MINISTER OF HEALTH
AND FAMILY WELFARE (SHRI
B. SHANKARANAND): (a) No,
Sir.

(b) to (e). The question does not
arise.

Abolition of Steam Locomeotive

*s51. SHRI A. K. ROY : Will
the Minister of RAILWAYS be

pleased to state :

(a) whether there is any proposal
to abolish steam locomotive sheds in
Eastern Railway, South Eastern Rail-
way and other Railways by introduc-
ing the diesel engincs;

(b) the reasons and basis for
introducing dieselisation in face of
high prices of diesel and easy avail-
ability of coal in Eastern Railway and
South Eastern Railway on less
expenses; and

(c) the plans and programmes of
Government to privide jobs to the
surplus locomen as a result of electri-
fication and dieselisation ?
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THE DEPUTY MINISTER "IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS
(SHRIMALLIKAR]JUN): (a) Indian
Railways have plans to progressively
rationalise the modes of traction and
gradually replace steam operation
which is comparatively uneconomic,
by diesel/electric traction. In this
process, wherever all the services
including the slow-moving trains and
shunting services are switched over to
diesel/electric traction, the steam loco
shed will have to be closed down.

(b) Dieselisation on Indian Rail-
ways including Fastern and South-
Eastern Railways is carried out as
and when it is found more eflicient
and economical compared with the
steam traction.

(c) Staff rendered surplus due to
electrification and dieselisation would
be deployed to meet the require-
ments in diesel and electric tractions,
carriage and wagon maintenance
workshops etc., according to their
suitability and skills.

'Opening of a Regional Office at
Madras Port for Seamen

*552. SHRIK. A, RAJAN: will
the Minister of SHIPPING AND
TRANSPORT be pleased tostate:

(a) whether Government have
received any representation for open-
ing of Regional Office at Madras for
the seamen of Southern States as they
are experiencing inconvenience and
hardship in going either to Bombay
or Calcutta; and

{b) if so, the action taken there
on?

THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING
AND TRANSPORT (SHRI BUTA
SINGH): (a) Yes, Sir.
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(b) The proposal for opening a
Seamen’s Employment  office at
Madras is under consideration.

Qualified Doctorsto cure Leprosy

*c53. SHRI HARINATH MISRA:
Will “the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state:

(a) whether it is a fact that in
the entire M.B.B.S. course, the curri-
culam with respect of the diagnosis,
prevention and cure of leprosy cases
consists of six lectures on skin diseases;

(b) if so, the reasons thereof;

(c) if not, what is the actual posi-
tion; and

(d) what arrangements exist in
the country for the training of doctors
who would be adequately qualified
for the diagnosis control and cure of
leprosy cases?

THE MINISTER OF HEALTH
AND FAMILY WELFARE (SHRI
B. SHANKARANAND): (a) No,
Sir.

(b) Does not arise.

(c¢) As per the recommendations of
the Medical Council of India on
Undergraduate Medical Education,
the period of posting in the Dermato-
logy, Venereology and Leprosy is one
month, Leprosy is also being taught
in the Department of Medicine and
Community Medicine also. The train-
ing in Community Medicine starts
from the very beginning of the MBBS
course and is imparted right upto the
internship training. During this
training every effort is made to expose
the students to diagnosis, prevention
and cure of leprosy cases also.

(d) Arrangements for training of
doctors through six weeks intensive
course in leprosy in prevention, dig-
nosis, treatment pathology, surgery,
etc. are available at six Leprosy
Centres in the country. In addition,
practical training facilities in special
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re-constructive surgery is available
at five Centres.

Station between Mankhurd and
New Bombay

*s54. DR, SUBRAMANIAM
SWAMY : Will the Minister of RAIL-
WAYS be pleased to state:

(a) whether Government propose
to extend the Central Railway Subur-
ban Railway service from Mankhurd
to New Bombay (Vashi);

(b) ifso, whether Governmentare
considering to have a New Station
between Mankhurd and New Bombay
for the benefitof the residents of Cheeta
Camp, Trombay and the surround-
ing arcas; and

(c) Ifso,thedctails thereof?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY  AFFAIRS
(SHRI MALLIKARJUN): (a) The

proposal is undler consideration.

(b) Provision has been made in
the Feasibility Survey Report for a
future station between Mankhurd
and Vashi for the benefit of residents
of Cheeta camp, Trombay and the
surrounding areas. This station will
be provided only when the traffic
potential develops in the surrounding
areas.

(c) The proposed station is at 2.3
km of the proposed railway extension
from Mankhurd to New Bombay.

RheumaticHeart Diseases among

Ch'ldren

*555. SHRT  JANARDHANA
POOJARY: Will be Minister of
HEALTHAND FAMILY WELFARE
be pleased to state:

(a) whether it is a fact that six
out of every 1000 Indian children
between the age of 5 and 15 suffer
from rheumatic heart diseases; and
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(b) ifso, thesteps taken to control
the diseases?

THE MINISTER OF HEALTH
AND FAMILY WELFARE (SHRI
B. SHANKARANAND): (a) An
epidemiological study on rheumatic
fever and rheumatic heart disease
conducted by the Indian Council of
Medical Rescarch at six  centres
indicates that the national average
incidence is of the order of six per
thousand. There is no specific in-
formation regarding age-group 5-15;

(b) The State Governments have
to take appropriate prophylactic
action.
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Allotment of Vending Contract at
Stations

sr17. SHRI R. N. RAKESH:
Will the Minister of RAILWAYS
be pleased be to state:

(a) the criteria for the allotment
of vending contracts at Railway
Stations in Northern Railway;
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(b) to whom the present vending
contract of Western Hall at Delhi
Main Railway Station has been
given by the Delhi Division of Nor-
thern Railway and whether the con-
tract has been given in accordance
with the criteria;

{c) whether any application has
been given by any one for the allot-
n ent of vend ng contract of Fas:ern
Hall side of Delhj Main Railway
Station in 1980;

(d) if so, the particulars of the
parties applied for it and to whom it
has been given; and

(e) if not, the reasons therefor?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS
(SHRIMALLIKAR]JUN):(a) to (e).
The criteria for allotment of catering/
vending contracts at railway stations
are experience, capability to render
service and financial status of the
candidatcs, subject o certain : riori-
t'es for the members of Scheduled
Castes/Sclhieduled Tribes/Cooperative

Socicties/Mahila Samities etc.

No contract in the Western Hall
or the Eastern Hall of Delhi station
has been given to any private party,

Utilisation of U.S. aid towards
Health and Family Planning

5118. SHRI RAMA CHANDRA
RATH : Will the Minister of HEAL-
TH AND FAMILY WELFARE
be pleased to state ;

(a) whether it is a fact that
Government propose to spend Ring
37.33 crores given by U.S. towards
the implementation of the health
and family planning services in some
selected districts of free states;

(b) if so, the namesof those states;

(c) whether orissa has been inclu-~
ded in the above list ; and
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(d) if so, the names of those
selected districts of Orissa where such
health and family planning pro-
gramme will be taken up and the
details thereof ?

THE MINISTER OF HEALTH

AND FAMILY WELFARE
SHRI B. SHANKARANAND).
(a) and (b). The Government

proposes to spend approximately Rs.
42 croreson strengthening health and
family planning services in some
selected districts of five states, Out of
this an assistance of approximately
Rs. 32 crores is expected to be receiv-
«l over the next five years from the
United States Agency for Inter-
national Development. The five
states are : 1. Maharashtra 2. Gujarat
3. Punjab 4. Haryana 5. Himachal
Pradesh.

{¢) No, Sir,
() Does not arise,

Number of Contractors in
Dhanbad Division of Fastern
Railway

5119. SHRI A. K. ROY : will
the Minister of RATLWAYS be plea-
sed to state :

(a) thenamesol contractors work-
ing in Dhanbad Division Eastern
Railway alongwith the number of
labourers working under each of
them ;

(b) whether these contractors
have taken the labour licence ;

(c) whether minimum wages and
other benefits as per labour laws
are given to the labourers and female
workers by these contractors ; and

(d) if not the reasons therefor ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY  AFFAIRS
(SHRI MALLIKARJUN) : (a) to
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(d). The information is being
collected and will be laid on the
table of the Sabha.

Use of Helmetby the Pillion
Riders

5120. SHRI T.R. SHAMANNA:
Will the Minister of SHIPPING
AND TRANSPORT be pleased to
state :

(a) whether a final decision has
since been taken regarding the use
of helmet by the pillion riders of
scooters ; and

(b) whether any steps have been
taken to  hav a uniform policy
throughout the country after consul-
ting the concerned State Govern~
ments ?

THE MINISTER OF STATE
IN THE MINISTRY OF SHIP-
PING AND TRANSPORT
(SHRI BUTA SINGH) :
(a) and (b). After consulting the
State Governments a ncw section viz,
85 A wasinserted in the Motor vehi-
cles Act to prvide for compulsory
wearing of [Protective Headgears
(Crash Helmet) by the drivers as
well as pillion riders of Motor
cycle of any class. The provisions of
this section are yet to be brought
into force.

Compensationfor lost Property

5121. PROF. NARAIN CHAND
PARASHAR : will the Minister of
RAILWAYS be pleased to state :

(a) the amount of compensation
pending with the Northern Railway
for claims for lost property during
the period 1st April, 1980 to 28th
February, 1981 ;

(b) how it compares with the
compensation paid during the four
preceding years i.e. 1977-78, 1978-79
1979-80 ;
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(c) whether efforts are heinz ma {-
or would be made to improve the
situation so as to minimise the loss
to the Railw s on this score ; and

(d) ifso, the nature ofstepstaken
in this regard ?

THE DEPUTY MINISTER TN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT
OF PARLIAMENTARY AFFAIRS
(SHRT MALLIKARJUN) (a) and
(b). Such data is not main-
tained. However the amount of
compensation paid by the Nothern
Railway during the years 1977-78 to
1979-80 for loss and damage claims
is given below : —

Year Amoont ]1;1id
(in lakhs of rup~s)

—_—

1977-78 105° 11
1978-79 147721
1979-80 14333
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(c) and (d). Ttis Railway’s constant
endeavour to improve the position.
Various steps taken in this regard
areindicated in the statementattached;

o~

Statement

Various steps taken to prevent loss,
theft, pilferage etc. of cousignments
are given below 1 —

(i) Proper marking, addressing
and labelling of packages to pre-
vent the consignments from going
astray :

(i) selecting commercially fit wa-
gons for loading commoditics ;

(1) Using water tichit waszons
for carriage of commoditics susceptible
to damage by wet ;

(iv) emphasis on proper mainten-
ance of wagons to minjmise incidence
of sickness of wagons resultine in
cdetention and transhipment as al<o
damage by wet and pilferage through
doors and body holes ;
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(v) panel patching of "wagons in
sick lines, yards and goods sheds to
reduce the circulation of body-cut
wagons;

(vi) special precautions during
monsoon season to prevent damage
by wet. Railways set up a special
organisation over and above the
normal organisation for carrying out
repairs to leaky rools and si ‘epanels
of wagons during the monsoon period;

(vii) use of bhituminised gunny
strips or mixture of cement and
grease on flap door ercvices of cover-
ed wagons to prevent rain water
beating in;

(viii) insistence on provision of
dunnage bags to protect flap doors
in case of wagonload consignments
of vulnerable commoditieslike sugar,
grains, pulses, oilseeds, etc;

(ix) use of nuts and bolts on the
doors of the wagons loa:led with
valuable goods ;

(x) esco~ting of uonds  troins
carrving iron and stecll tondurnins,
sugar oilsceds e, by Rathway
Proteciion Force armed  personned
over vulne rable scctions :

(xi) patrolling by armed Railway
protection  Force Personnel  in
vulnerable yards ;

(xii) collection of crime intelli-
gence and conducting of  surprise
raids by the staff of the Crime In-
telligence of the Railwavs  as el
as Central Crime Burcau,
Railway DBoard, with a view to
tracking down criminals and recciv-
ers of stolen goods ;

(xiii) maintenance of close co-
ordination  between Government
Railway Tolice, Railway Protection
Force and Railway Staff;

(xiv) proper supervision and
careful tallying of packages during
loading and unloading operations;
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(xv) intensified supervision at
break-of-gauge transhipment points
and rc-packing points;

(xvi) prompt fixation of staff
responsibility.

(xvii) check up of ‘Damage and
Deficiency  Messages issued by
destination stations and preparation
of test vans to det ct fictitious
Damage and Deficiency Messages;
and

(xviii) Monitorting of uncon-
nected consignments laying at
stations.

City Booking Office at
Ulhasnagar

5122. SHRI R.K. MHALGI :
Will the Minister of RAILWAYS
be bleased tn state :

(2) Whether there is a persistent
demand from the public i};r a city
Booking Office, taking into  econsi-
deration of the spread over area of
Utlhasnagar (District Thana);

(b) if so, what is the response of
the Railway Administration; and

(c) what steps Railway Adminis-
tration have taken to overcome this
difficulty ?

The DEPUTY  MINISTER
in the Ministry of Railways and
in the Depariment of Parliamentary
Affairs (Shri Mallikarjun) :

(a) to (c) The stownshipis well
served by three suburban stations,
two of which also issue tickets for
other destinations.  The proposal
for opening a City Booking Office at
Ulhasnagar is not justified both on
traffic and financial grounds.
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Creation of posts of Tindals and
Lascars for marine Department
of Andaman and Nicobar

Island

5123. SHRI MANORANJAN
BHAKTA : Will the Niriter of
SHIFPING AND TRANSIORT be
pleased to srate :

(a) whether a proposal has been
received form the Andaman and
Nicobar Acministraton  for
creation of 1wo jgpot1s of tin-
dals and eight posts of Lascars for
the Marine Department ;

(b) if so, since when the matter
is pending with the Ministry; and

(c) whkat action has leen taken
toexyedite theissueof senctionorCers?

THFE MINISTER OF STATE
IN T E MINISTRY CF SHIPF-
ING AND TRANSPORT (SHRI
BUTA SINGH) : (a) Yes.

(M) and (c) The proposal was
received from the Andaman & Nico-
bar Administration in November,
1979, Upon its examination clari-
fications/acdditional information
on certain points were sought.-
It  would be possible to consider
the propo-«l further upon receipt of
their reply.

Derailment of Neelachal
Express

5124. SHRITHARIHAR SOREN:
Will the Minister of RAILWAYS
be pleased to state :

(a) whether it is a fact that the
New Delhi bound 175 Up Neelachal
Express was cerailed near Bhadoi
Railway station on the 16th
February, 1980;

(b) if so, the reasons therefor;.
and
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(c) the-steps Government propose
to take to avoid the derailment?

THE DEPUTY MINISTER IN
THE MINISTERY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS
(SHRI MALLIKARJUN) : {a)
Yes.

(b) According to the finding of
the inquiry committec the accident
was due to failure of railway  stafl.

(¢) Examination of trains and
spot checks in carriag and wagon
depots  have bren  intensified
and greater care is being paid to
to the proper maintenance of track.
In order to reduce dependence on the
human element sophisticated
aids like ultrasonic flew detectors
for wheels, axles and rails, axle
counters, trick circuiting ctc. are
being introduced progressively.
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Construction of new National
Highways in Haryana

5126. SHRI CHIRANJIT LAL
SHARMA : Will the Minister of
SHIPPING AND TRANSPORT
be pleased to state :

(a) the total amount to be spent
for repair and new  construction of
National  Highwavs in Haryana
during Sixth Five-Year Plan; and

(b) total mileage of National
Highways to be constructed during
Sixth Five-Year Plan in Haryana?

THE MIN'STER OF STATE
IN THE MINISTRY OF SHIPP.
ING AND TRANSPORT (SHRI
BUTA SINGH) :

(a) preesumably the Member has
in mind the amount to be spent
on development/improvement and
repair of existing National Highways
in the State of Haryana during the
Sixth Five Year Plan (1980—8s5).
The progrmme for the development
of existing National Highways in
Harayana during the Sixth Five-
Year Plan (1980—85) has yet to be
finalised. It is, therefore, not possible
at present to indicate the amount
likely to be spent for the purpose.
As regards the repairs of National
Highways, allotment is made yearwise
depending on the ground require-
ments and availability of funds.
An allotment of Rs. g7.13 lakhs
has been made for maintenance
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and repairs of National Highways
in the State during the current finan-
cial year (1980-81).

(b) It is not possible to indicate
this information at present as the
programme  for improvement/
development of existing National
Highways in Haryana during 6th
Plan (1980-85) has yet to be finalised.

Number ef ports called by ships
of Mogul Lines operating on
Konkan coast

5127. SHRI BAPUSAHEB
PARULEKAR : Will the Minister
of SHIPPING AND TRANSPORT
be pleased to state :

(a) how many Ports are called
by the ships of Mogal lincs operating
on Konkan coast betwreen Bombay
and Panaji  (Goa);

(b) how many Ports were called
by ships of Chowgule Steam Ship
Compauny betore this coastal shipping

. on Konkan lines was nationalised and
operations were handed over to the
Mogul lines; and

(c) the reasons for decline in
number of calling of Ports and the
steps which Government propose to
take in this regard ?

THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING
AND TRANSPORT (SHRI BUTA
SINGH) :

(a) The ships of Mogul Line
operating on the Konkan coast call
at four ports between Bombay and
Panaji,

{b) Sixa

(c) The two ships operating on
this service cannot call at more than
four ports due to constraints of their
speed and the need to maintain the
sailing schedules and punctualtiy
in this service. The Government

do not propose to take any steps
in this regard, as the reduction
in the number of ports of call is
due to the reasons stated above.

Schemes and Projects in Orissa
with Britisk Covernment aid

5128. SHRI A.C. DAS : Will the
Ministerof HEALTH AND FAMILY
WELFARE be pleased to state :

(a) the schemes and projects
undertaken  in Orissa with British
aid; and

(b) what are the details of
the projects ?

THE MINISTER OF HEALTH
AND FAMILY WLELFARE
(SHRI B, SHANKARANAND) :

(a) The Government have evol-
ved a Scheme for strengthening
Health and Family Welfare Services
in selected parts of the Couintry
during the Sixth Five Year plan with
partial assistance from International
/Bilateral funding agencies. Orissa
is onc of the States in which such
a scheme is being implemented with
partial  assistance form U.K.

(b) This Scheme covers five
districts in Orissa, viz., 1. Cuttack
2. Ganjam 3. Kalahandi 4. Phul-
bani and 5. Puri.

The total project cost is approx-
imately Rs. 29 .54 crores.

Protecting Interests of Indian
Workers Abroad

5129. SHRI MADHAVRAO
SCINDIA : Will the Minister of
EXTERNAL AFFAIRS be pleased
to state :

(a) what specific arrangements
have been made for protecting the
interest of the Indian workers abroad
especially in countries to which
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Indian workers in massive numbers
have emigrated for employment ;

(b) the names of countries where
Government have posted Labour
Attaches with the Indian Missions;
and

{€) the number of Indian workers
in each of these countries ?

THE MINISTER OF EXTER-
NAL AFFAIRS (SHRI P.V, NARA-
SIMHA RAO) :

(a) Government have taken
the following steps in this context :

(i) Arrangements made to regis-
ter with the Protector of Emigrants
employment contracts of workers go-
ing abroad, specifying the terins and
conditions of emplovmeni. Where
Indian workers find that the contra-
ctual terms  and conditions  are
not complied with, they nuu t:ke
recourse to the legal and adminisira-
tive remedies available in che coun-
trics  of their eniployment. Our
Missions in these countries provide
necessary assistance o the workers
in the matier,

(i) Arrangements under which
the Proteciors  of Finigranis can
verifly the bonaiides of the employers,

(i) Goverunent have instructed
the Protectors of Imigrants to
provide appropriate advice to all
intending job seekers,

(iv) A security dcposit is oblain-
ned from the employer or his recru-
iting agent to ensure that the terins
and conditions of employment are
honoured,

(v) Publicity through media
in India o caution +he Indian
job seckers against unscrupulous
elements. Whenever any  repores
of exploitation of Indian workers
abroad with the connivance of recrui-
tinr agencies in India  are received,
these are referred to the appropr-
iate police authorities for investi-
gation and action.
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{vi+ Our Missions and Posts abroad
kecp in constant touch with Indian
workers, and in cases 6f complaints,
intrrvene with the employers. They
also main‘zin  a dialouge with the
local Governments in these matters.

{b) Consular Sections in our
Missions abroad perform these duties.
While we do not very often desi-
gnate our Consular Officers as
Labour Attaches, mainly due tolocal
exigencies, our Consular  Officers
performall the duties of Labour
Attaches.

(¢) Number kecp fluctewating ;
the present cstimates of Indians
working in the major countries of

West Asia are as follows :—

(1) Balwvain . . . . 25,000
(2) Iraq . . . . 25,000
(3) Jordan . . . . 3,500
{49 Kuwait . . - Bo.000
(5) Libya . . - 40,000
{6) Oman . - fi5.000
(7) Qatar =, e
(8) Saudi Arabia — | tow00
{g) The United Arab I
Einirates — 2,50,0:*
(10) Yemen Arab )
Republic -_ 5,000

{11) Yemen Peoples
Dem. Republic - 1,000
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of Passenger mear
Pataudi (Haryana )

5130 SHRI RAJESH KUMAR
SINGH : Will the Minister of RAIL-
WAYS be pleased to state :

(a) whether the passengers of a
running train were robbed near
Pataudi in Haryana on the 2nd
March, :581 ;

(b) if so, the estimated loss to
_ passengers ;

(¢) whether any arrest has since
been made ;

(d) whether the passengers were
compensated by Railway and if not,
the reasons therefor ; and

(e) the steps taken by Govern-
ment to stop the recurrence of such
incidents in future ?

THE DEPUTY MINISTER
IN THE MINISTRY OF RAIL-
WAYS AND IN THE DEPART-
MENT OF PARLIAMENTARY
AFFAIRS (SHRI MALLIKA-
RJUN) :

(a) Yes. Police have registered a
case and are investigating.

(b) About Rs. 59,000/- in cash
and 4 wrist watches.

(c) No.

(d) No compensation in such
cases is admissible.

(e) All possible etlorts are being
madeto checksuch crimes in running
trains. Preventive measures such as
escorting of night trains by armed
.guards of Government Railway
‘Police and RPF, beat patrolling
at stations/platforms/waiting halls,
checking of night trains by super-
wvisory officers have been taken.
Vestibuled doors of coaches are kept
closed between 2200 hrs. and 0600 hrs.
TTEs/Attendants /| Conductors have
been directed to remain vigilant to
‘prevent entry of unauthorised per-
sons into reserved compartments.
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New Medical Colleges

5131, SHRI N. DENNIS :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased
to state,

(a) whether the Government of
India have proposals under consider-
ation to start medical college in the
States;

(b) if not, whether Government
propose to take over of the existing
medical colleges in\cach state ; and

(c) if not, the reasons therefor ?

THE MINISTER OF HEALTH
AND FAMILY WELFARE (SHRI
B. SHANKARANAND ) :

(a) No.
(b) No.

(¢) Itisforthe concerned States/
Union Territories to keep their
requirements in view and take such
action as is necessary.

Deaths due to Measles in
India

5132. SHRI K. LAKKAPPA :
Will the Minister of HEALTH
AND FAMILY WELFARE be plea-
sed to state :

(a) the estimated number of dea-
ths due to measles in the country dur-
ing the last three years, State-wise ;

(b) whetheritisafactthat people
do not take their children suffering
&-.m measles to the doctors for treat-
raent and believe that this is caused
due to curse of goddess mother ;

(c) whether anti-measles vaccine
isnow availablesoastoavoid measles;

(d) if so, the number of children
who used anti-measles vaccine since
it came to India ;

(e) the efforts which Government
have made to popularise this anti-
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measles vaccine and educate the
orthodox peoplé to make use of the
same ; and

(f) if not, the reasons therefor ?

THE MINISTER OF HEALTH
AND FAMILY WELFARE
(SHRI B. SHANKARANAND )

{a) The estimated number of
State-wise deaths reported to the Gen-
tral Bureau of Health Intelligence of
the Dircctorate General of Health
Serviees—during the last 4 years is
given in Statement.

{b) There is no specific treatment
for measles. The disease is often mild
in many children without requiring
any medical attention. There is also
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a beliel, sl)v:ially in some rural areas,
that this disease is caused by the curse
of a goddess.

(c) Anti-Measles vaccine s
available for the prevention of
measles.

(d) As anti-measles vaccine has
not yet been introduced in the routine
immunization services in the country,
this exact information is net availabe.

(e) A pamphlet on measles has
been prepared for the health workers.
A study is in progress involving 30
medical colleges throughout the
country to determine the feasibility of
the introduction of measles vaccina-
tion in the national immunization
programme.

(f) Does not arise.

Statement

STATE WISE DEATHS DUE T0O MEASLES AS REPORTED TO CENTRAL
BUREAU OF HEALTH INTELLIGENCE

5. No. States/U. T.

1978 1979  1980*
1. Andhra Pradesh 1 43 54
: Assam !
3. Bihar . . £ £ £
4. Gujarat 3 !
5. Haryana ] 3 2 .
H. Himachal Pradesh y 2
7. J &K . £ £ £
8. Karnataka 59 39 22
9. Kerala 10 8 2
10. Madhya Pradesh B 43 62 32
11. Maharashtra 62 39 50
12. Maunipur . . £ £
13. Meghalaya . .
-14. Nagaland . . £
15. Orissa] . 1 6

16. Punjab

17., Rajasthan . .
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#. No. States/U.T. . . 178 1979 1980
8. Sikkim . . . . . 3 ' £
19. TamilNadu . . g
w0. Tripura .
=1, Uttar Pradesh . 25 L
=2. West Bengal 19 10 £
23- A & N. Islands
24. Arunachal Pradesh 5
25. Chandigarh
26. D & N Haveli
7. Delhi 86 66 77
28. Goa, Daman & Diu 3 I
a9. Lakshadwerp 4
go. Mizoram . \ . ‘
g1. Pondicherry
g2. Othersif any

Lol : ~-—— w1 3 257

Note: * Figures are provisional & subject to changc

— Wil
£ Not received. '

Electronic signal system

5133. SHRI K.B.S. MANI :
Will the Minister of RAILWAYS
be pleased tostate :

(a) whether itisa factthatRailway
Department is in a position to
dntroduce electronic signal system ;

(b) if so, the reasons why the
same has not been introduced so
far ;

{c) if introduced where this has
been introduced ; and

{d) when this will be introduced
dn other places, like Tamil Nadu
where the same has not been introdu-
«<cd so far ?

THE DEPUTY MINISTER
IN THE MINISTRY OF RAIL-
WAYS AND IN THE DEPART-
MENT OF PARLIAMENTARY

AFFAIRS (SHRI MALLIKAR]JUN):

(a) No.

(h) to (d). Do not arise.

Budget Estimate of Government
Medical Store Depot Madras

5134. SHRI THAZHAI M.
KARUNANITHI Will the Minis-
ter of HEALTH AND FAMILY
WELFARE be pleased to state :

(a) the Budget estimate of Gove
ernment Medical Store Depot,
Madras during the year 1978-79 to
1981-82;

(b) the expenditure incurred
towards the purchase of medicines
and other medical storee during the
above period ;

(c) the amount spent towards
purchase of raw materials for the
manufacture of items in the Pharma-
ceutical Factory attached to Madras
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'Depot during the above period,
-year-wise ;

(d) what are the sales of the
Depot and the profit earned during
the above period, year-wise ;

(e) what is the quantum of
manufactured items of the Pharma-
ceuticals Factory and its
value item-wise during the ahove
period ?
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(f) whether there is any short fall
in manufacture/sales, year-wise dur-
ing the above period; and

(¢) what remedial action pro-
posed to be taken ?

THE MINISTER OF HEALTH
AND FAMILY WELFARE (SHRI
B. SHANKARANAND) : (a) to
(d). The required information is
given below.—

(a) Budget Estimates 1978-79 to 1981-82.

(b) Expenditure incurred on the purchase of medi-

cines and medical stores.

(c) Amount spent on purchase of raw material for
manufacture of items in Pharmaceutical Fac-

tory..

(d) Sales of Depot.

1978-79 1979-80  1980-81  1g81-82
(Rs. in lakhs)
450. 00 400.00 410 00 350.00
452.00  384.00 200 (Provisional)
963 11.37 14.64
487.00 413.00 250.00(Provisional)

As regards profits of the Depot,
it is stated that Profit and Loss
Accounts for 1978-79 onwards have
not yet been prepared.

(e) (1) The quantum of manu-
factured items in the Factory is as
under —

Ttem A/U 1978-79 1979-80 1g80-81
i (upto Dec., 80)
Tableta  No. 4,01,94,958  6,91,87,300  2,23,44,000
Steam  Litres 36,407 39,087 24,287
Tincture Do. 34,359 35,698 13,587
Powdet Kgs. 4,410 7,362 13,753
Ointment Deo. 34,336 24,580 23,230
Bandaye No. . . 8,2%,000 9,26,640 3,66,000
O.R. 8. Pkt . . . . . 1,094,950 1,18,000 75,000
1978-79 1979-80 1980-82
(Rs. in lakhs)
(ii) Total value of manufactured items in the Fac-
tory . . . . . . . . .81. 79 34.45 25-87

(Item-wise break-up is not available)
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(f) There has been some shortfall
in the manufacturefsales of certain
itemes in the depot during the period
which is attributable to shortage
of alcohol, tin-containers and
non-availability of cloth of standard
specification in so far as manufac-
ture is concerned and due to low
offtake by the Government of Tamil
Nadu as far as sales are concerned.

(g) The following  remedial
mzasures have bzen taken :—

(A) For manufacture :—(I) In
respanse to Dzpot’s request, —

(i) Distilleries have assured regular
supply of allotted gquantities
of alcohol,

{ii) Supply of tin containers for
tablets have started materials
ising.

{(II) DGS&D have been requ-
ested. to procure cloth of
standard specification.

The production in the Factory
i8 picking up and is excepted to
reach the optimum level.

(B) For Sales :—In response to
Deposit’s request, the  authorities
“eoncerned in the State Government
have assured full co-operation in
drawal of stores.

Mercantile Shipping

5135. SHRI GHUFRAN AZAM:
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state :

(a) whether the Mercantile ship-
ping of our Indian goods msotly de-
pend on private and foreign countries
shipping ; and

(b) if not, what is the situation of
our progress in the direction of self
sufficiency and the details of private
handling, of mercantile shipping in
our country ?
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THE- MINISTER: OF STAYE
IN THE MINISTRY OF SHIPP.'
ING AND TRANSPORT (SHR{
BUTA SINGH) :

(a) and .(b) . India as on 31-1-
1981, owns 384 ships totalling 5.68
million GRT. This flet is broadly
adequate- for the country’s require-
ment. However , the vessels are often
deployed in cross trade, on time
charter etc. apart from the national
trade and thus it is not possible to
keep the national tonnage tied up to
the national trade only. As on 3r-1-
198t Private Sector Shipping Com-
panies own 2.5 million GRT. Keep-
ing in view the increasing trade re-
quirement, Government aim at. add-
ing 2.5 million GRT (net) during
the-Sixth Five Year Plan; )

Construction of a Bridge a$
Gunupur town '

5136. SHRI GIRIDHAR GOM-
ANGO : Will the Minister of SHIP-
PING AND TRANSPORT be plea-
sed to state :

(a) Whether Government have
received any report from the Govern-
ment of Orissa regarding the cons-
truction of bridge at Gunupur town
under inter-state and  economic
importance scheme and the damage
of major bridges of river Vansae
dhara by recent flood ;

(b) if so, the detail thereof;

(c) if not, the steps taken by
Government to get the demage re-
port of river Varsadhara, Gunupur,
Koraput so far ; and

(d) the funds placed for recons-
truction of bridges by the States and
his Ministry so far ?

THE MINISTER OF STATE
IN THE MINISTRY OF SHIPP-
ING AND TRANSPORT (SHRI
BUTA SINGH) :



75 - Written Answers

. (a) to (d) . Government of India
have, approved a loan assistance of
Rs.: 108 lacs for construction of a
high level bridge across river- Vansa-
dhara near Gunupur on Parlakhe-
mundi-Gunupur-Bissam-Cuttack road
under the Central-aid-programme of
Joan assistan e for state roads of
Inter-State or Economic Importance
during 5th Plan. Since the bridge work
is estimated to cost more than Rs.
1 crore, detailed estimate for this
bridge is required to be sanctioned
by the Government of India. The de-
tailed estimate has, however, not
yet been received from the State
Government.

2. The Orissa Government had,
some time back, reported that an un<
precedented flash flood occurred in the
Vansadhara river in September 1980
washing away partly two bridges on
this river upstream of the proposed
new bridge near Gunupur. No de-
tailed report on the demaged bridges
has been received by the Govt. of
India as these were on state roads
and the State Govt. are primarily

concerned with their reconstruction,

The question of the Government of
India allocating funds for their re-
construction, therefore, does not
arise.
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Half Unit Vending Contract

" 5138. SHRI NARAYAN CHOU-
BEY : Will the Minister of RAIL~
WAYS be pleased to state :

(a) whether it is a fact that has
Ministry have decided to allot half
unit vending contractto Schedaled
Caste candidates without calling for
tenders ; and

{(b) if so, the details thereot ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY  AFFAIRS
(SHRI MALLIKARJUN) :

(a) and (b) . Vending contracts
equivalent to half units are normally-
reserved for Scheduled Caste amdh
Scheduled Tribe candidates.
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Conversion of Samastipur
Dharbhanga Line

5140. SHR1 BHOGENDRA JHA:

Will the Minister of RAILWAYS be
pleased tostate : & .
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(a) whether it is'fact that inaugu-
ration of the conversion of Samastipur-
Dharbhanga metre gauge line into broad
guage line by the former and present
Railway Ministers had been well publi-
shed in the daily newspapers of Bihar;

{b) whether the Minister concer-
ned had formally authorisd the dates
as published;

c) if’so the actual causes for the
inauguration not taking place ; and

(d) whether and to what extent
work for this conversion is going to
- take place during the present financial
year as hudgeted ?

. THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS
(SHRI "MALLIKARJUN) : (a)
The - inauguration function  for
the Samastipur Darbhanga conver-
sion’ project by the present ,Minister
for Railways was scheduled to he
held on 12-2-198r.

(b) Yes.

(c) The date of inauguration was
postponed on the advice of Commis-
sioner, Darbhanga.

(d) An urgency certificate amoun-
ting to Rs. 60 lakhs has recently been
sanctioned for this work during the
current financial year.

Manipulation of Railway Freight

5141. PROF. K.K. TEWARI :
Will the Minister of RAILWAYS be
pleased to state :

(a) whether the Tata Iron Jand
Steel Co. Ltd. had jmanipulated
Railway freight during 1977—79 by
despatching pearly coke and nut
coke from its Works at Jameshedpur
to its Ferro manganese plant at

Joda without proper bookings
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(b) whether the Supreme Court

.—tound a prima facie case against Direc-

tors and top officials to TISCO in
Criminal Appeal Nos. 300 and 301 of
1979 and Governmnt of Bihar was
directed to further investi-
gate and file charge sheets against
TISCO officials involved in mani-
pulations of Railway revenues and
procedures ;

{c) whether it is a fact that the
Vigilance Department of the Govern-
ment of Bihar has not taken any
action so far ; and

(d) if so, what action the Central

Government propose to take in thia /

regard ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT
OF PARLIAMENTARY AFFAIRS
(SHRI MALLIKARJUN]J : (a)
No information is available
that Tata Iron and Steel Ca. Ltd.
manipulated railway freight during
1977—79 by despatching pearl coke
and nut coke from Jamshedpur to its
ferro manganese plant at Joda with-
aut proper booking. However in Octo-
ber, 1974 Goods Supervisor/ Tata
Nagar reported to Superintendent,
Tatanagar Area about despatch of
105 wagons loaded with pearl coke
from Adityapur to Joda without book-
ing. The South eastern Railway
Headquarters office set up a task
team to get the details of all such
irregular bookings. For the period
from August 1973 to May 1975, details
of wagons of pearl coke sent to Banspani
and of furnace oil and coke coal diver-
ted to Noamundi without booking
were collected. 748 such wagons could
be linked and a freight of Rs.5- 3 lakhs
was realised from the Tata Iron &
Steel Co. Ltd. with regard to these
wagons.

(b) No. By judgment in Criminal
appeals No. 300 and 301 of 1979 the
Supreme Court restored the order
passed by the Additional Chief Judi-
cial Magistrate Jamshedpur on 24-2-
1979 which was as follows : —
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“After hearing both the parties
I consider it proper to await
report on further investi-
gations. Therefore, put up
on 23-3-1979 for further arders
awaiting report on further
investigation.”

{c) No. The investigating officer
submitted his last progress repart in
December 1980. He has to contplete
investigation on certain points and after
this investigation is ovér final farm
will be ordered.

(d) does not arise.

D.T.C. Bases to lift Central
Secretariat staff at prescribed
points

5[;142. SHRI BHEEKHABHALI :
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state :

(a) whether DTC have any pro-
posal to lift in a cluster Central Secres
tariat staff living in Government colo-
nies at prescribed points ;

(b) whether it is a fact that such
a scheme will save diesel of DTC buses
and save time of the Government
employees ;

(c) whether the Government em-
ployee colonies like R.K. Puram, Lodhi
Road, Sarojini Nagar, Sriniwaspuri
Dev Nagar, Motibagh, Nanakpura
will be benefited by this scheme :

(d) whether Government have
considered this scheme in all its
details ; and

(e) if not whether Government
propose to consider this scheme in
all details ?

THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING
AND TRANSPORT (SHRI BUTA
SINGH) : (a) No, Sir.

_(b) to (¢). Almost all the Govt. col-
onies are connected to Central Secre
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tariat . particulary by . the services
running between Nodal:Sub-nodal

terminii ang Central Terminat near’

Gentral Secretariat. In. view- of this
.estiblishment of new™ concentration
points for Govt. employces are not
.considéred necessary:

Contamination of Baby Foed

5148. SHRI SUSHIL BHATTA-
CHARYA : Will the Minister of
HEALTH AND FAMILY WEL-
FARE be pleased to state :

{a) if M/s H.M.M. Ltd. have given
up to the process of cleaning and
sterilisation of Horlicks bottles before
packing;

(b} if so,whether Government have
given permission for the same ;

(c) if so, whether Governmment
have taken into consideration the
fact that manual packing of bedy
food keeps thescope of contamination
open thus endangering, the well being
of babies, patients and convalscents;

(d) whether Government have re-
ceived any representation in the
matter; and

(e) ifso, whatstepshave been taken
by Government thereon ?

"THE MINISTER FOR HEALTH
AND FAMILY WELFARE (SHRI
#. SHANKARANAND) : (a) to
{¢) . The imformation is being
coliected and will be laid on  the
table of the Sabha.

-
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5144.. SHRI N.E. HORO :
SHRI®W CHINTAMANI
JENA: s

Will the Minister of EXTERNAL
AFFAIRS be pleacsd ‘to state :

(a) whether it is a fact that an
Indian Orthopaedic surgeon of All
India Institute of Medical Sciences
matried a British Nationalin London
and he brutally murdered her' the
next day ;

(b} ifso, whether any information
has been reccived by the Indian
Government from U.K. and if so,
the details thercoi ; and

(c) the reaction of Indian Govern-
ment thereon ?

THE MINISTER OF EXTER.-
NAL AFFAIRS (SHRI P. V.
NARASIMHA RAQ) {a) and
(b) . Government have been
receiving reports on this case;
but no reports have come from the
U.K. authorities. The alleged mur-
der was committed in Belgium,

(c). Our concerned security autho-
rities are cooperating with the
Belgian authorities in this regard.
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Proposal to Form Task Force in
Major Ports

5146. SHRI R.P. SARANGI :
Will the Minister of SHIPI'ING AND
TRANSPORT be pleased to state:

{(a) whether there is any proposal
to froma task force inall major ports ;

(b) whether proposals suggestiong
have been invited from all Fedcrationg
of Port and Dock workers:

(¢) whetheritis afact that B.M.S,
Federation has been excluded, if so,
the reasons there or ;

(d) how the Board of Trustees are
sclected in the Major Port Trusts and
Dock Labour Boards ; and

(e) how the labour representatives
are taken in the port and Dock labour
Board ?

" MARCH 24, 1981 '
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' THE MINISTER OF STATE

IN THE MINISTRY OF SHIPPING

AND TRANSPORT {SHRI BUTA

SINGH) : (a) The Government

has decided to setsup a Tripartite

task force for ports and dockswith a

view to achieved greater production

and productivity.

" {5) Five Fedérations 'of the port
and dock workers having sufficient
representdtive character among the
port and dock workers havebeen in-
vited to send their nominees on the
Task Force, .

{¢) The Bharatiya Port and Dock
Mazdoor Sangh (B.M.S.) has not
been invited to send name of its
nominee due to its very low represen-
tative character among the port and
dock workers.

{d) The trustees are appointed on
the Board of Trustees in the Major
Port Trusts in accordance with the
provisions of the Major Port Trust
Act, 1983 and the members on the
Dock Labour Boards are appointed as
per the provisions contained in the
Dock Workers (Regulation of Em-
ployment) Rules 1962,

(e) The labour Trustees in the Port
and Dock Labour Boards are appoin-
ted on the basis of the representative
character of the Union of labour em-
ployed in the ports and docks which
ig determined with reference to veri-
fied membership cf the Unions.
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Freight Earning from Adra-
Kharagpur Section

5147. SHRI AJIT KUMAR SAHA:
Will  the Minister of RAILWAYS
be pleased to lay a statement showing:

(a) how much fare and freight
were earned by the Railways during
the last three years from Adra Kharag-
pur Section of South Eastern Railway;
and

(b) the detailsof faresand freight
earned from Asansol, Burnpur, Adra,
Bankura, Garbeta and I\haraqpur,
stationwise ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND INTHE DEPARTMENT OF
PARLIAMENTARY AFFAIRS
(SHRI MALLIKARJUN): (a) The
fare aud freight earned by Raijlway
from Adra-Kharagpur Section of
South Eastern Railway was Rs.4. 49
crores in 1977-78, Rs. 4.49 crores in
1978-79 and Rs. 6,43 crores in 1979-80.

~(b) Station-wise details of fares
and freight earned during the past
three years are as under :

o

(Amount in crores of Rupecs)

STATION

1977-78 * 1978-79 1979-80

Asansol:
(South Eastern Railway portion)

(Eastern Railway portion)
Burnpur:
Adra:
Bankura:
Garbeta:

Kharagpur:

0 29 040  0.46
2:53 - 2.65 " %.70
5.66 6.29 Ilé.sg
equ 0.39 0-53
n.d7 . 0.90 1.69
0.23 0.25 0.23
1 86 1.51 1.59

Amount earmarked for deve-
lopment of roads in Nagaland

5148. SHRI = CHINGWANG
KONYAK : Will the Minister of
SHIPPING AND TRANSPORT
be pleased to state :

(a) what is the total allotment
for Nagaland State for the Sixth
Plan period ;

(b) the amount earmarked for
roads in the State out of the total
outlay ; and

(c) what special measures are
proposed for the speedy devclopm‘cnt
road communications in the
ate to link up the remote areas?

THE MINISTI'R OF STATE
IN THE MINISTRY OF SHIPP-
ING AND TRANSPOR'T (SHRI
BUTA SINGH) : (a) to (c) . A
total provision of Rs. 210 crores
has been made for Nagaland in the
Sixth Plan in the State Sector which
includes a sum of Rs. 50 crores
for roads apnd bridges. In addition,
Nagaland is also eligible for funds
for Central Sector Road Schemes
like National Highways, Centrally
aided State roads of inter-State

or economic importance, Scnsitive
Border Areas Road Schemes etc.
Programme for 1980--85 Plan for
these schemes are however, yet
to be finalised.
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Fertiliser imported. through
V’ukhapntnm.l’ort

5149. SHRI INDRA] IT.
GUPTA

SHRI P. RAJAGOPAL
NAIDU :

Will the Ministers of SHIPPING
- AND TRANSPORT be pleased: to
state :

(a) whether it is a fact that
since December, 1980 not a single
vessel carrying imported: fertilisers
has called at Visakhapatnam.Port;

(b) if so, whether such vessels
arc being diverted to other ports ;

(c) whether over 3 lakh metric
- tonnes of fertilizers was _imported
through Visakhapatnam in 1979-
80 and during April to December
1980; and

(d) if so, the reasons for chang-
ing this situation now with disastrous
implications for earnings and em-
ployment at Visakhapatnam Port?

THE MINISTER OF STATE
IN THE MINISTRY OF SHIPP-
ING AND TRANSPORT (SHRI
BUTA SINGH) : (a) No vessel
carrying  imported non-potassic
fertilizers called at Visakhapatnam
Port between 24 December, 1980
and 22 February, 1981.

(b) This Ministry is not aware
as nominations of vessels to major
ports is done by importers (Mini-
stry of Agriculture).

(c) Yes.

(d) The Railways could not
supply wagons for clearance of non-
potassic fertilizers from Visakha-
patnam to Northern States, where
it was required to be moved by
Ministry of Agriculture, as they were
required to move coking coal for
steel plants. No vessels carrying
imported non-potassic fertilizers
were, therefore, nominated by
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Migistry of Agriculture for Visalgha-
patnam during; this . period.
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Availability of Wagons

151. SHRI CHINTAMANI
PANIGRAHI : Will the Minister
of RAILWAYS be pleased to state :

(a) the total number of wagons
available with railways as on 28th
February, 198ig;

(b) the number of wagons that
have become sick and over-aged,
and how many of these can be
repaired ; and

(c) the steps taken to repair
the stock and how Government
propose to dispose of the sick
and unserviceable wagon s?

THE DEPUTY MINISTER IN
THE MINISTRY "OF RAIL-

_WAYS AND IN THE DEPART-

MENT OF PARLIAMENTARY
AFFAIRS  (SHRI -



89 Written Answers CHAITRA 5, 1903 (SAKA) ~“Written Answers 9o

KARJUN) : (a) 5,43,598 wagons
in terms of g-wheclers were aviil-
able on BG and MG systems of
the railways as on 28th February,
1981.

{b) 27,119 wagons were ineffec-
tive (generally referred to as sick)
for periodical preventive and break-
down repairs (including those under
or awaiting repairs in workshops).
All the sick wagons are repairahleg

29,677 wagons were overaged
as on 28th February, 1981. They
are continued in service till they are
condemned on age-cum-condition
basis.

(c) Wagons are marked sick
periodically for scheduled and un-
scheduled repairs and released for
service after attention in sick
sidings and workshops. Capacity
for sickline repairs and POH and
other repairs in workshops have been
augmented to keep down the number
of sick wagons. Only those sick
wagons which are found unservice-
able, are condemned and disposed
off.

All the over-aged wagons are
thoroughly inspected and conde-
mned on age-cum-condition basis
and disposed off by auction, after
removal of serviceable components
for use in other wagons.

Refrigerated: Wagons

.
s152. SHRI SHIV KUMAR
SINGH THAKUR : Will the
* Minister of RAILWAYS be pleased
to ttate :

(a) whether Government have
any programme to provide refri-
gerated wagons for the safe and
quick transport of easily perishable
items of food ;

* (b) whether Government in-
orgasedd the number of refrigerated
wagong for the transport of bananas
to interior places ; and

)

(c) if so, the quantity of banana
transported at present per day in
refrigerated wagons in the country?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT
OF PARLIAMENTARY AFFAIRS
(SHRI MALLIKARJUN) : (a)
Some Refrigerated vans are already
in operation on certain Railways
for the transport of meat and fish
traffic. There is no programme to
augment the existing fleet for the
present.

(b) No, as the traffic in bananas
is not considered suitable for carri-
age under refrigerated conditions.

(c) Does not arise.

Transfer of lady staff from
R.P.O, Delhi

5153. SHRI D.L. BAITHA :
Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) whether it is a lact that
the Regional Passport Office, New
Delhi has recently transferred some
lady staff, including unmarried girls,
widows, etc. outside Delhi in pre-
ference to the male, staff ;

(b) whether thEse lady staif
included low-paid employees like
Lower Division Clerks ;

(c) whether Government have
received any representation from
those affected ladies for the cance-
lation of their transfers ; and if so,
the reaction of Government thereto;
and

(d) whether Government would
issue suitable instructions to stop
such transfers of the weaker sec-
tions of the society ; and if not, .
reasons therefor ?

-
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THE MINISTER OF EXTER-
NAL AFFAIRS (SHRI P.V.
NARASIMHA RAN) : (a) Yes,
Sir; Four lady officials were recently
transferred from RPO, Delhi to
other stations. Eleven male officials
too were ordered to be transferred
atthesametime. There was thus no
preference in this matter either for
male or female members of the
staff.

(b) Yes, Sir.

(¢) Yes, Sir. In several cases
of genuine hardship, as a result of
these representations, exemptions
from transfer were granted.

(d) The Government do always
review genuine cases of hardship.
However, it would not be in the
public interest to grant a general
or blanket exemption to all women
members of staff as that would
be discriminatory.

y
Medical facilities for rural
poors during 6th Plan

5154. SHRI EDUARDO FAL-
EIRO : Will the Minister of HEALTH
AND FAMILY WELFARE be plea-

- sed to state :

(a) whether Government has a
-proposal for extending medical faci-
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lities to the rural poor during the 6th
Plan period ;

(b) whether such medical aid
will be provided to the villages under
the minimum needs programme ;

(c) if so, the number of villages

, which have been identified in Goa to

be covered under this scheme ;
and

(d) the details in this regard ?

THE MINISTER OF HEALTH
AND FAMILY WELFARE (SHRI
B. SHANKARANAND) : (a) Yes.

(b) Yes, presumably the
reference is to the Minimum Needs
Programme.

(c) and (d). At Present, 15 Pri-
mary Health Centres, each covering
8o—r1o0o0 villages, and 63 Sub-centres
each covering 8—10 villages, are
functioning in the Union Territory
of Goa Daman & Diu. It is proposed
to establish 85 additional Sub-
centres during the Sixth Plan,
A sum of Rs. 55 lakhs has been
provided for the implementation
of the Minimum Needs Programme
including the Community Health
Volunteers and the Multipurpose
Workers Scheme in the Union Terri-
tory during the sixth Plan.



93 Written. Answers"

asy AN wY WgAr/erw oA
& fag wiv

5155. ®t g Wiy wat : @0
T {72 T 1 T FIY T

(%) =1 ¥ TEFT Aeq R_A
usq  FIY Fw fFC TC FGA/FIE
Faat 1 Fax 50 Ffawy wEfey
LU

(@) 37 Fodr £t deur foadr &
fga% fAw 1980 & fazww Efew
(F1aa1), FAFT F ‘Fd’ 9F 1T
T Hqrz grafza fHg wo Fodt £ gear
fosir 3 ;

(1) #F AFT F 39 I714 A
FAFQ §fF quAl T FEA FE
g FESfaF TAIE0 IATEAT TR
¥ Ieqigd M AT 9 fF707 9977
Ter F; MY

(w) afz g, @t 39 fear & s
FIR IST A TFE 7

¥ Haraa 4T 4qdta s1a R
# Irdar (= wfewsra ) : (F)
A, T3F

() #aar  s=faar gou
USAIT WT-9L  S€Jq qQY fF0 0T
g1

() #R (7). T g
fraifee  srafasar 5 g fafaw
S F AT ¥ FEIT F A0 7w
fesat st g w @ § 1 9
WIGH Y WG IIFYT[ IAAT AT G
FH & AV TEIT wTeET g4y faore-
w3, @Az gt aifz &1 wEs i
et wfgwraar & Arae 9T A 9@
v 8, W W ITWT W, QO

CHAITRA 5, 1803 (SAKA)

qiaT %mwwzﬁ«raﬁgi’rmwa{f
fase  ardft

Steps to educate public against

smoking

5156. DR. KARAN SINGH :
Will the Minister of HEALTH
AND FAMILY WELFARE be
pleased to state :

(a) whether it has been firmly
established that smoking is dange-
rous to health ;

(b) whether cigarette and bidi
manufacturers are obliged to print
health warning on all packs ; and

(c) if not, what steps are being
taken by Government to educate
public opinion and to enforce the
statutory warning ?

THE MINISTER OF HEALTH
AND FAMILY WELFARE (SHRI
B. SHANKARANAND) : (a) Yes.

(b) The Government of India
has enacted a legislation, namely,
“The Cigarettes (Regulation of Pro-
duction, Supply and Distribution)’’
Act, 1975 which is in force with effect
from 1-4-1976. This Act provides that
no person shall produce, supply or
distribute cigarettes unless every
package of cigarettes produced,
supplied or distributed by him bears
thereon or on its label the warning,
“Cigarette smoking is injurious to
health ” and no person shall carry
on trade or commerce in cigarettes
unless every package of cigarettes
distributed, sold or supplied by him
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M

bears thereon or on its label that

warning.

Till now, there is no legislation
which statutorily binds bidi manufac-
turers to print health warning on
bidi packets.

(c) The following steps havk.hcenr

taken by the Government to dis-
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courage smoking to ¢ducate’'the publ‘ic
and to enforce the statutory warn-
ing :—

(i) The Government of India
has forwarded “The Cigarettes (Re-
gulation of Production, Supply and
Pistribution)” Act, 1975 to the State
Governments for implementation of
its various provisions.

(ii) Several States have passed
laws prohibiting juvenile smoking
and smoking in public places like
cinema halls, buses etc.

(1ii) Mass publicity campaign on
the hazards of smoking have been
undertaken through publication and
mass media by CHEB of the Ministry
of Health and Family Welfare. Films
on the subject have been prepared
and they are being shown in cinema
halls. Four scripts on smoking and
health hazards have been sent out by
Central Health Education Bureau
to all the stations of All India Radio
and TV Centres.

(iv) The Central Health Educa-
tion Bureau has developed health
education syllabus which includes
the topic related to hazards of smok-
ing and its bad effects on health for
students of Classes IX and X under
the Central Board of Secondary
Education.

—

(v) Tax burden on production
and sale of cigarettes has been in-

creased to make smoking more pro-
*hibitive,

(vi) 'The AltIndia Radio and Door
Darshan have taken a decision not to
accept advertisements regarding ciga-
rettes tand other tobacco products
in their commercial services.

(vii) Indian Airlines have ex-
-tenided the “No Smoking areas” in
-the various aircrafts.
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IndéBangindesh: Land - Boundry
Demarcation

5157. SHRI CHITTA BASU :
Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether Government have
entered  into an agreement with
Bangladesh on the question of demar-
cation of land boundry between
Bangladesh and India;

(b) ifso, the terms of the agree-
ment;

(c) whether necgotiations  are
heing conducted on the implemen-
tation of the agreement; and

(d) whether the Government of
West Bengal has been consulted
and is being informed about the
detajls of the negotiations ?

THE MINISTER OF EXTER-
NAL AFFAIRS (SHRI P.V.
NARASIMHA RAO) : (a) to
{c). An agreement concerning
the Derarcation of he Land
Boundary between India and Bang-
ladesh and Related Matters - was
signed on May 16, 1974. The text
of this Agr-emeni was laid on the
Table of the Lok Sabha on July
22, 1974. Talks bhave becn held
b2:ween India and Bangladesh with:
a view to identifying certain speci-
fic steps to be taken for the early
implementation of the Agreement,
including the drawing up of a demar-
cation schedule and fixing a broad:
time-frame for these steps. The
Agreement  provides, inter-glia,
for lease in perpetuity by India to
Bangladesh of an area near ‘Tin
Bigha' in the Cooch-Behar District
of West Bengal, to connect Dahagram
with Panbari Mouza (P.S. Patgram)
of Bangladesh Details of the lease
terms are being currently negotia‘ed
with Bangladesh.

(d) Yes sjr.
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Special Funds For Medical
Facilities in Gujarat

5159. SHRI DAULAT SINH Ji
JADEIA : Will the Minister of
HEALTH AND FAMILY WEL-
FARE be pleased to state:

(a) whether any special provision
for funds have been mace under
the Sixth Five Year Plan to provide
medical facilities in the rural areas
of Gujarat;

(b) if so, the names of places
where these facilities are proposed
to be provided; and

(c) the number of persons
likely to be benefited from this
scheme ?

THE MINISTER OF HEALTH
AND  FAMILY WELFARE
(SHRI B. SHANKARANAND) :
(a) Funds have been provided
for the development of rural heal th
services with a view to shift the accent
of development of medical and health
care services from the urban to the
rural areas in accordance with the
]I)’(l)iicy and objectives of the Sixth

n.

(b) and (c). The allocation of
funds for Schemes are made for the
States as a whole and not for parti-
cular areas.
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Number of Employees in Indian
Embassies

5160. SHRI PIUS TIRKEY :
Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) the number of employees in
our foreign embassies and High
Commissions, country-wise, and the
salaries and facilities extended to
each category of employees;

(b) the details of public functions
organized by the Indian Embassies
and High Commissions abroad; and

(c) with the details of the publi-
city expenditure of the Embassies,
country-wise, since January, 1979 to
January, 1981 ?

THE MINISTER OF EXTER-
NAL AFFAIRS (SHRI P. V.
NARASIMBEA RAO) : (a)
General mnformation on this
matter is available in the Demands
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for Grants for 1981-82 of the Mini-
try of External Affairs, copy of
which is available in the Library
of the Parliament. As regards
salaries of each category of employees,
scales of salaries of India-based and
local employees,and other allowances,
etc., vary from country to country,
and so do the other facilities which
are revised from time to time and
are based on the local cost of
living labour regulations, which also
vary from place to place.

(b) Except in the case of unusual
I situations, diplomotic Missionsabroad
whether of our country or other
countries do not normally organise
public functions. All their receptions,
parties and other functions are natur-
ally private. However, on 26th of
Jauuary and 15th of August, most
of our Missions, keeping in view local
exigencies and situations, organise
receptions and other functions.

(c) Asour accounts are main--
tained for each financial year (April
1 to March 31), publicity expendi-
ture for budget years 1979-80 and
1980-81 are enclosed and itis not
possible to give precise figures for
calendar years.

Statement
For 26-3-1981
(in thousands of rupees)
Countries Missions Expendi- Expendi-
ture ture
1 2 4 5
1. Afghanistan E.IL, Kabul 23.7 18.9
C.G.I., Jalalabad e .
C.G.1., Kandhar
2. Algeria Algiers (E.IL.) 9.5 15.0
8- Argentina E.L, Buenos Aires 100.0 - 19.0
4. Australia H.C.I, C anberra - 8s5.0 97-%
C.G.1., S ydney . -
8. Austria E.IL., Vienna 40.0 52.0
6. Bahrain E.L., Bahrain 5.5 19.0
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T 2 3 4 5
71 Be.ngladesh H.GI., Dacca 300.0 352.0

AH.C.I., Chittagong 5.0 O

AH.CI., Rajshahi 13.0 13.0

8. Belgium E.L, Bruasels 8o.0 50.0

g. Bhutan E.L, Thimpu 20.0 24. 3

1.L.O., Phuntsholing 0.5 0.5

10. Brazil E.I, Brasilia 84.0 128.0
21. Bulgaria E.L, Sofia 15.0 13.0
12. Burma E.lL., Rangoon 66.0 70,0
C.G.I, Mandalay 3.0 .

n3. Canada H.C.I., Ottawa 106.5 108.0
C.G.1., Toronto Ve .

14. Chile E.lI., Santiago 40.0 8n.0
15. China E.L, Beijing (Peking) 5.5 50.0
16. Columbia E.L., Bogota 0.0 10.0
17. Cuba E.l., Havana 5.0 11.5
18. Czechoslovakia E.IL., Prague 8.0 40.0
19. Denmark E.I., Copcnhagen 15.0 15.0
zo. Egypt, Arab Republic of E.L, Cairo 215.9 244.2
C.G.1., Port Said . .

21, Ethiopia E.I., Addis Ababa 56.0 52.0
2z. Fiji HCI, Suva 50.0 v0.0

23. Finland E.l.,Helsinki 25.0 25.0

24. France E.1.,Paris 185.3 245.0

25. Germany (F.R.G.) E.L, Bonu 150.0 190.0

C.G.I., Berlin . .

C.G.1., Hamburg 10.0 15.0
26. Germany {(G.D.R.) E.1, Berlin (G.D.R.) 18.0 4.0
27, Ghana H.C.I., Accra 70.0 70.0
28. Greece E.I Athens 35-4 27.5
2g. Guinea E.L., Conakary 3.5 T1.0
g0. Guyana H.C.I., Georgetown 20.0° 20.0
81. Hongkong C.1., Hongkong 21.5 34.0
82. Hungary E.I., Budapest 15.0 12,2
53%. Indonesia E.I., Jakarta 40.0 53.0

C.G.1., Medan G.0 6.0
4. Iran E.I., Teheran 2.4 Br.s

C.G.L., Khorramshahr 1.0 1.8
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1 2 3 4 5
35. Irag C.G.I., Zahidan 4.0 3.0

E.I., Baghdad 53.7 72.0
C.G.1., Basrah . -,
$6. Ircland . . . E.I., Dublin 9-0
g7. Italy . . . . E.I.,, Rome 50'0 50° O
88. Ivory Coast . . . E.I,, Abidjan . 2-0
99. Jamaica . . . . H.C.I,, Kingston 10° 0 11.00
40. Japan . . . E.I., Tokhvo 730 1320
C.G.1,, Kobe 05 04

41. Jordan . . E.l., Amman 16-0 28.0

42. Kenya H.C.I., Nairobi 136 0 225'0
C.I., Mombasa e

43. Korea (D.P.R.) . E.L., Pyongyang . 7°0

44. Korea Republic of . E.I., Seoul 35-3 27-0

45. Kuwait . . E.I., Kuwait 430 45° 7T

46. Laos . . . E.I., Vientiane 2:0 40

47. Lebanon . . . E.I., Beirut 79-0 540

48. Libya. . . . . E.I, Tripoli 250 20° 0
49. Malagasy . . E.I., Antananarivo 60 12-6
50. Malawi . . H.C.I., Lilongwe 16.0 230
51. Malaysia . . H.C.I., Kuala Lumpur 100" O 1150
52. Maldives . . . E.L., Male 4'5 10- 0
53. Mauritius . . . H.C.I.,, Port Louis 660 750
54. Mexico . . . E.I., Mexico City 200 230
55. Mangolia . . . E.I., Ulan Bator 330 32°0
56. Morocco - . . E.I., Rabat 341 44° 9
57. Mozambique . . . E.L., Moputo 50 97
58. Nepal . . . E.I., Kathmandu 160-0 236-0

I.C.M., Kathmandu . e
59. Netherlands. . . . E.I., The Hague 55°0 40 o
60. New Zealand . . . H.C.I., Wellington 35 5
61. Nigeria . . . H.C.I., Lagos 50" 0 6o o
62. Norway . . . . E.I., Oslo 89'0 345
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a 2 3 4 5
%6g. Oman . . . . . E.I., Muscat 10°0 18 0
halk R - 2 0 s Yo e
5. Panama . . . . « E.L, Panama 1070 40' 0
66. Peru . . . . . . EIL, Lima 200 340
9. Philippines . . . . . EI, Manila 3570 35 0
68. Poland - . . . . EI, Warsaw -0
69. Portugal . . . . . EIL, Lisbon 100 150
w0, Qatar . . . . . E.I, Doha 20°0 13-0
#1. Rhodesia (Zimbabwe) . . H.G.I, Salishury .. .
2. Rumania . . . . . E.IL, Bucharest 340 a6-0
3. Saudi Arabia . . . . EIL, Jeddah 450 500
74. Senegal - . . . E.L, Dakar 5'0 50
75. Songapore . . . . . H.C.I,, Singapore 25- 0 26 o
%6, Somalia . . . . . E.I., Mogadiscio 12-0 100
7. Spain . . . . . . EI., Madrid 12°0 12-0
~8. Sri Lanka . . . . . 2}(13([:,1(;‘.01]{03]3; 137:; Qgg
429. Sudan . - . . . EL, Khartoum 15'¢ 20' 0
8o. Surinan . . . . . E.L, Paramaribo 1-6 5.0
81. Sweden . . . . . E.I, Stockholm 30: 0 3040
82. Switzerland . . . . %h}ifra:ﬂ cva gg:g 133-.:
B3. Syrian Arab Republic . . . E.1, Damascus 1350 1350
-84. Tanzania . . - - H.C. L, Dar-cs-salam 4040 40'0
C. G. 1., Zanzibar 29 58
85. Thailand . . . . . f";, {_;, Ilitnéﬁf:ngmm 80;0: 796 : 50
86. Trinidad & Tobago .. . H.C L, Port of Spain 6o- 0 50°0
87. Tunisia . . N . + E. I, Tunis 17°2 o
88, Turkey . . S . E. I, Ankara 50°5 220
89. Uganda . . + . . H.CI, Kampaa 35'0 250
go. United Arab .Emirates . . . é.é:'l‘:b]gtg:i-bi i: oo :igg
-g1. United ngdom e« e fl‘%(l:'..’ll:oadm 11.3-!.7-2 a094-0
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1 2 3 4 5
g2. U. S A . EI Wa.shmgton 2222- 5 2459¢ 0

C. G. I, Chicago 50 5'0
C. G. 1., New York 25'0 4070
C. G. 1., San Francisco 49°'0 550
P. M. 1., New York 500 50: 0
S. W., Washington .
C. A. O., Washington
. U.S.S.R. . . E. 1., Moscow 480 500! O
9 C. G. I, Odessa ..
94. Venezuela . E. I, Caracas 50 2- 0
g5. Vietnap- SR of . E. I, Hanoi 10°2 160
g6. Yemen Arab Republic . . E. I, Sanaa
97. Yemen-PDRY . E.I, Aden 8-0 50° 0O
98. Yugoslavia . . E. L, Belgrade 800 60- o
99. Zaire . . E.I., Kinshasha 15-0 430
100, Zambia H. C. L., Lusaka 30-0 38 o

qfears TR 9T ATHIT WY wemy

()& (¥)

! §Wal, 1980 § &G,

1561. sit geawrorqe wfeqr :
T W WAT TE AG FY FTAT FOT
f& :
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1981 &% ofaw W9 0= sl oK
qeure # frad s gf § AR
¥ wemid Fa JAT FELFE TR

(W) sea® T ofd ¥ arfaat &
o T AT &7 fFaAr @ g

(W) &1 wH & ey =
Fr% g faat § = afE gf, a1 s
Ira W

(7) 7@ == g Gifedd w1
sgraaT & 7 § A sl g, & vow
T wE; AR
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frares s 7@ &1 22. 00
I § 06.00 I *F AW FEQ
fesat & afomrax TGN I @
T gt 9w fewe ol afed/
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weqrat Ty wawenf ¥ KA
5162. St TRAT AT wreAy

7 M qET T TWMA AT FI Ll

f£

(%) T IWEFA TFHE ATQ
goari ¥ waTifeat 1 Wt Sy e
2, "k

() sfe g, Srae @ aat &
3F1 fqow w0 ¥ WS F AEAR
famit &  weard saenfeat ot fradft

wfe #1 wrar fear qar 7

W@ dama A gafta €
faare & adalt (st wiem(a):
{®) & g

(@) qa+r saedt &t N @ g
AT TareEs 93 @ & At

Internatiopal symposium on
Immunology and Chemothe-
raphy of Malaria

5163. SHRI RAM GOPAL
REDDY : Will the Minister of
HEALTH AND FAMILY WEL-
FARE be pleased to state ;

(a) whether an Interntional
Symposium  on immunology and
chemotherapy of Malaria, Filaria-
ses and Leishmaniases was recently
held in Lucknow :

(b) if so, the main features of
recommendations,; and

(c) the reaction of Government
thereon P

THE MINISTER OF HEALTH
JAND FAMILY WELFARE :

SHRI B. SHANKARANAND) :
(a) Yes. An International Sympo-

MARCH 26, 1881
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sium on Malaria, Filariases and
Leishmaniases, jointly organised
by Council of Scientific and In-
dustrial Research and Indian
Council of Medical Research, was
held at Central Drugs Research
Institute Lucknow from 18th to
21st February, 1981,

(b} No. formal recommnda-
tions have been made in the Sym-
posium.

(¢) Does not arise,

qElx A wifae g7 Mazfna

5164. ¥ Q4 AR wqI aqf :
0 @ AF  AZ ITA W FA F@
e

() ¥ wifgEvs 79 7T
618 TRT  HIfAT TT 9T 0F HidT-
faz & frafor &t =wiw 1971 & R

W T

(@) s fagr g 7 wide-
fast & faatowr ¥ fRe wodt agufa
werg w7 & & o 78 ™ Ay A
gawas  gawfza  fAal F fag
Wt oggas @A ; WK

(w) =tz gf, &1 F&r  FLER F
fasre o Maziu= w1 faato smafawar
F qATC 9T FIF FT &7

T Hareta wqr @adty w1y fasya §
eqar (st wiowmA) : (F) &
(7). oFly WE €\ w A
FIIR F I Fafe wgF o F frmior
n Rer A ow @ T aafy
fagre a<ee & oot wrafrwar gt
¥ g wrd A wifes fivar &, Sfew
W garg ¥ e worr [ §5F
stiweor g ad A fral ¥ (R
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AT FT WGAT 50 FRiwe @« g
FX ¥ T F AT FE S TR
strfiforg wet frgr T g | TW wEA
FAE & TG YAFI JATF Aifgwer
¥ SiH TS AT GO, TG T ST
§ faare fwar s

Collection of Token tax in
respect of vehicles

5165. SHRI SATISH PRASAD
SINGH : Will the Minister of
SHIPPING AND TRANSPORT
be pleased to state :

(a) whether it is a fact that the
State Transport Authority of Delhi
is unable to collect token tax in
respect of all vehicles registered
with it and lakhs of rupees are
thus concealed ;

(b) whether it is also a fact that
the files pertaining to each vehicle
registered is incomplete as a result
of which tax evasion is made easy;

(c) whether it is further a fact
that a tecam of experts from the
Administrative Reforms Wing of
Department  of  Personnel and
Administrative  Reforms  studied
the functioning of the Transport
Directorate of Delhi Administration
and made their recommendations
couple of years back but these
recommendations were not im-
plemented ; and

(d) if so, what steps Goven-
ment propose to take to  check
concealment of tax and stream-
lining the functioning of the Trans-
port Directorate ?

THE MINISTER OF STATE
IN THE MINISTRY OF SHIPP-
ING AND TRANSPORT(SHRI
BUTA SINGH ) : (a) and (b).
According to the Delhi Adminis-
tration while the processing of the
files relating to the recovery of
taxes in respect of some vehicles

have been completed, in many
cases the records have yet to be
updated.

(c) Some of the recommenda-
tions in the study report of Adminis-
trative Reforms Wing have already
been implemented by the Delhi
Administration.

(d) According to Delhi Adminis-
tration the following measures have
been taken:—

(i) Special tax token drives
have been launched by  Delhi
Administration.

(if) Tax recovery cell has been
strengthened and record is being
updated.

(iii) Step  have been initiated
to computerise the record of the
Directorate.

Profit and Loss earned and

incurred by different vessels
of S.C.L

5166. SHRI = MANORAN]JAN
BHAKTA : Will the Minister of
SHIPPING AND TRANSPORT
be pleased to lay a statement show-
ing the profit earned and loss in-
curred by bulk carrier, tanker,
general cargo, container division
and passenger service of Shipping
Corporation of India during the
last three years °?

THE MINISTER OF STATE
IN THE MINISTRY OF SHIPP-
ING AND TRANSPORT (SHRI
BUTA SINGH) A statement
showing the profit and Loss incurred
by different vessels of Shipping:



123 Written Answers MARCH 26, 1981 Written Answers 124
Corporation of India during the last three years is given below:—
Statement
N Rupees-L akhs
1978-79 1979-80 1980-81
"Particulars No. of Net Profit No. of Net Profit No. of Net P rofit
vessels vessels vessels
() (2) (3) (4) (5) (6) ¢))
Liner vessels . 76 (—)1478.35 73 (L) 116.64 81 (-~) 598.92
Passcnger vessels 1 (—) 61.85 1 (=) 45.73 1 (-) =27.98
Cattle Carrier 1 (=) 87.55 1 (—) 64.88 1
Vessels on coastal
and adjacent ser-
viees . . . 3 (=) 7725 3 (=) 7691 3 (-) 55.28
VLCGs . 2 (=) 905. 45 2 (-)1084.13 2 (-)1177.40
" Tankers . . 21 (+4) 862.16 21 (4) 592.75 21 (4) 1033.53
Bulk Carriers 20 (—) 594.82 20 +) 913.70 20 (+) 2025.36
Combination 12 (—)1333.84 12 (—) 825.31 12 (—) 752.92
(—) 3676.95 (—) 473.87 (1-) 1644.23
Loss on vessels ply-
ing on Government
Account to the ex-
tent not reimbur-
sed . 7 (=) 124.50 7 (-) 160.36 7 (=) 734.08
- Grand Total 143 (—) 3801.45 140 (=) 634.23 148 (+)g910.15
Rupees- Crores
1978-79 1979-80 1980-81 °
Net Results (=) 3801 (~) 634 () g.10
Adjustment relating to prcwous ycars contingencies
provisions tax etc. . . (+) 1.00 (+) 449 (+) 3.04
Net results as per profit and loss account « (=) 37.01 (=) 1.85 () r2.14
(Estimated

Profit)
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Replacement of Old Therapy
By Multi-drag Therapy

5167. DR. VASANT KUMAR
PANDIT : Will the Minister of
HEALTH AND FAMILY WEL-
FARE b: pleased to state

(a) whether it is a fact that
the old therapy has bscoms out-
moded and should be replaced by
a multi-drug therapy as establi-
shed in the T.B. Research Centre ;
and

(b) what is the gen=ral polic’ of
Governmz=nt for (i) preventive
measures, (ii) short term cure, (iii)
long term therapy, (iv) targets for
BCG  Vaccinations, and (v)
any other device ?

THE MINISTER OF HEALTH
AND FAMILY WELFARE (SHRI
B. SHANKARANAND) : (a) No.
The  multi-drug therapy bzing
studied at the Tuberculosis Research
Centre, Madras of the Indian Coun-
cil of Mzadical Research is still
in an investigative stage.

(b) (i) BCG Vaccination is to
be continued in infants. (ii) &
(iii) The current policy is to conti-
nue with the existing standard
dcug regimens of 12 months dura-
tion. Introduction of short course
chem»therapy regimens would be
considered after the final results of
the trials being carried out at Tuber-
culosis Research Centre, Madras and
other centres in the country are
known and their applicability under
field conditions and the allied factors
are also studied.

(iv) It has bzen stipulated that
BCG Vaccination should be given
to all infants below the age of one
year as a part of the Expanded Pro-
gramme of Immunization.

(v) Intensive health education
to make the community aware of
the problem of Tuberculosis, its
causation and spread, its curable
nature and the community’s role
in diagnosis, treatment and preven-
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tion immensely helps the prevention
of the disease.

Kurmadanga Halt

5168. SHRI GADADHAR
SAHA : Will the Minister of RATL-
WAYS be pleased to state :

(a) whether Government are
aware that a proposal for upgra-
dation of ‘Kurmadanga Halt’ to
a full station is under consideration
of his ministry and necessary in-
vestigation was completed; and

(b) if so, what action is being
taken or proposed to be taken for
up-grading this halt into a full
station ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT
OF PARLIAMENTARY AFF-
AIRS (SHRI MALLIKAR]JUN) :
(a) and (b). The proposal for
conversion of XKurmadanga halt
into a full-fledged/flag-station has
been examined but not found
Jjustified.

Tazm # wxfoar & g O

5169. st By wi wfra :  Fur
ey {iv  qiRagA weww SidT ag
IR A FAr w4 9

() ad 1978 & 1980 TF HY
galy # qaa ¥ wxfenr § Afway
Ft dorr feadt f iz frar safeerdt

NG T @

() %11 gz a9 fRaova &
qafar & Ofvgl €1 gsar 1 <@
g, wiT

() afz gr, @t @ Qv W Fq
9 ¥ fqT FA7 TIW A AN G
g7
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eqreey Aan afear weww well
(st ®o wwrr) : (F) a9 1978
¥ 1980 aF Fr walw ¥ o W
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wafer & <frat oY aufaar & w2
=firral ¥ HeaT ¥g TE ¢

aofT & of EATRS

S W =T mifafes aifsfer o qeq
L] et &Y Trft TE IR
g&ar T

1 2 3 4 5
1978 36,51,316 3,99,254 10.98 =
1979 35,33,528 3,61,119 10.22 9=
1980 48,73,472 4,03,718 8.28 W7
(wrfeerr)

(&) 1980 & grUw TwAT T odiodio war 17. 62 Hifg® €7

§ wofar & uifsfes fvat & den
q¥e Ifggsa | CuT wEw: wafar
F Rt T w=er el & e
P & faud weweey widr W€ o
wreSt A1 weir § T afg gf )
FEIT: GgT GNf Hr TowT H 1980 H
aifsifea wid g wmyst g (waly
aifafer w7 v <fET F s
HFAAE g

() wgra wAfr s wrd-
At "uifud AT Ao H
Fraifea fFaT ST @y | T8 wermaT,
e feafa &1 areaT 57 & oo qoroer
% frafafas oo s feg mo
§/feg s ®RE —

(1) 1980 ¥ z@ <@ W
frendlr TETRqY & feswir & fau
2500 Hrfew =7 wafqua 50 wiowe

Eodiodio, 75 sfwa TwFe dio
o & faviw e F wyewdr &
wE o | Ty givfam ase g@iT
F W F A WEATHGT L
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(3) Torem ¥ fodt # o
wregiw  frer & wdfar 50 Auw
fqq & e F o e F AR
faat & di. FEHTH  FA TE-
RO AR FA Wl swarEy a3
faare fwar ST @ 8 )

Recent Directions to State Govern-

ments for Family Planning
Programme

s170. SHRI AMAR  ROY-
PRADHAN : Will the Minister
of HEALTH AND TFAMILY
WELFARE be pleased to state :

(a) Whether Centre has issued
recently any directions tc the State
Governments to implement  the
family planning programme more
cffectively; and

(b if so, the details thereof ?

THE MINISTER OF HEALTH
AND FAMILY  WELFARE
(SHRI B. SHANKARANAND)
(a) Yes.

(b) A copy each of the letters
written on the subject by the Prime
Minister to all Chief Ministers and
by the Union Minister for Health
and Family Welfare to the Chiel

Ministers and Health Ministers of
all States/U.Ts. is laid on the
Table of the House. Placed in
Library. (See no. LT-2219/81),

IW el § A oy sftaat w
feat<i wY fan war qursn

5171. &Y W waA¥: YT W
woli ag wEH W T ST

(%) 1980-81 #H&r FaTAIwl
¥ g} W epfewdl & o @
132 1.8—5
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{8 waTa Aqr A TG fav
® guFdt (o wfewmaw) ¢ (x) M=
(@) = sfi gt A & S #y T AT
#i afcanslaae qar gwelfaa s
97 38 syraga 7 qar W@ |

() swT =&y gaat

Kerala Institute of Nautical
Studies at Vizhiajam

5173. SHRI V.S, VIJAYA RAGH-
AVAN : Will the Minister of
SHIPPING AND TRANSPORT be
pleased to state :

(a) whether the Kerala Govern-
ment has sought recognition by the
Centre of the Kerala Institute of

Nautical Studies at Vizhiajam; and
(b) if so, the decision thereon?

THE MINISTER OF STATEL
IN THE MINISTRY OF SHIP-
PING AND TRANSPORT (SHRI
BUTA SINGH): (a) Yes, Sir.

(b) The question of granting
recognition to the Kerala Institute
of Nautical Studies at Vizhiajam is
under consideration.

Railway Link in Sundarban
Area

5174. SHRI SANAT KUMAR
MANDAL : Will the Minister of
RAILWAYS be pleased to state :

(a) whether the Railway Board
have not moved to develop the
hinterland of the Sundarban area
in West Bengal by providing a
Railway link between Canning and
Dhamakhali and Canning and
Golabari;

{b) if so, the reasons therefor;
and

(c) why this rail link is being
ignored  everytime the new rail
lines are planned ?
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THE DEPUTY MINISTER
IN THE MINISTRY OF RAIL-
WAYS AND IN TEE DEPART-
MENT OF PARLIAMENTARY
AFFAIRS (SHRI MALLI-
KAR]JUN) : (a) No survey has been
carried out for provision of a rail link
between Canning and Dhamkhali.
A survey was, however, carried out
for provision of a rail link between
Canning  and Golabari  during

1973-74-.

(b) and (c). The provision of a
rail link between Canning and Dham-
khali  has not been proposed by
Government of West Bengal and no
survey has therfore been done.

Trips Missed by D.T.C. Buses
On Route Nos. 780 and 660

5t75. SHRI SANAT KUMAR
MANDAL : Will the Minister of
SHIPPING AND TRANSPORT bhe
pleased to statc :

(a) whether  Government are
aware that DTC busservice on Route
Nos. 780 (Super Bazar—Palam
Airport) and 660 (Vasant Vihar to
Regal) is irregular and also unde-
pendable ;

(b) whether due to the irre-
gular service of route No. 780 many
persons fail to reach the Airport
in time;

(c) whether these two buses
miss @ number of trips almost daily;
if so, the average number of trips
missed on these routes during the
last hree months; and

(d) the steps which Government
propose to take to improve the service
of these routes and make arrange-
ments for putting on the road bus
in case these services miss two
trips consecutively which had happ-
ened a number of times in case
of Route No. 780 ?
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THE MINISTER OF STATE
IN THE MINISTRY OF SHIP-
PING AND TRANSPORT (SHRI
BUTA SINGH):

(a) Only in December 1980,
missing of trips on route No. 660
was abnormally high. But as a
result  of remedial steps taken,
the operation of services on both the
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routes
regular.

660 and 780 is now quite

(b) Does not arise.

(c) No. The information regar-
ding the number of trips scheduled,
operated and missed on routes No.
66o and 780 are given below

Percentage of

Route No. Month Trips Missed Trips  Missed
Sch.  Optd. Optd.

660 Dec.’80 1982 1499 483 76% 24%
Jan.’g: 1966 1861 105 95% 5%

Feb.'81 1768 1681 87 95% 5%

480 Dec. 8o 2170 200 81 96% 4%
Jan.’61 2164 2090 74 97% 3%

Feb.'81 1961 1925 37 98% 2%

(d) Time Keepers deputed at impor-
tant terminals points have the instru-
ctions to provide alternative service
in casc of missing of trips on a
route. But this depends upon the
availability ofspare buses.

Employmentto Dependents of
Employees who die in harness

5176. PROF. NARAIN CHAND
PARASHAR : Will the Minister
of RAILWAYS be pleased to state :

(a) whether the Northern Railway
give employment to at least one
member of those of the employees
who die in service ;

(b) if so, the number of applica-
tions in this regard received during
the last three years ;

them have
on this

(c) whether all of
been given employment
compassionate ground ;

(d) if not, the number of those
whose cases are still pending for
appointment ; and

(e) the likely date Dby which
they would be given employment ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS
(SHRI MALLIKARJUN) : (a)
to () Information is being collected
and will be laid on the Table of the
Sabha.

Construction of Railway Lines

Inaugurated
5177. PROF.NARAIN CHAND
PARASHAR : Will the Minister

of RAILWAYS be pleased to state:

(a) the names of Railway lines
for which the construction work
has been inaugurated by cither the
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Prime Minister or the Minister for
Railways since 1st April, 1971 ;
and

(b) the latest progress made in
the construction of these lines,
alongwith the contribution made by
the respective States towards their
total cost ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS
(SHRI MALLIKARJUN) : (a)
and (b). A statement is laid on the
table of the House Placed in library
(See No. LT 2220 [81) .
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Pincers attack against Health
and Family Welfare Problems

5179. SHRI CHINTAMANI
JENA : Will the Minister of HEALTH
AND FAMILY WELFARE be
pleased to state :

(a) whether it is a fact that
Government propose to launch a
pincers attack against the country’s
major health and family welfare
problems ; and

(b) if so, the details of the plan
in this regard ?

THE MINISTER OF HEALFH
AND FAMILY WELFARE : (SHRI
B. SHANKARANAND) : (a) Yes,
the government propose to launch
a campaign to promote in Health
and Family Welfare Programmes in
an integrated manner,

(b) The aim of population stabi-
lisatioh will be acheived by improving
the health status of the mother and
the child, giving due recognition
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to woman’s rights to plan the birth
of her children, freedom to the eligible
couples to choose the method best
suited to them, provision of adequate
infrastructure for giving quality ser-
vices and ensuring follow-up involve-
ment of both Governmental and
non-Governmental  agencies  in
spreading population education and
eschewing coercion of any kind in
promoting  acceptance of family
planning,

The highlight of the new health
care approach will be to carry health
care to the rural poor, the weaker
sections, the  Harijans and the
Adivasis and other neglected sections
of the Society. More emphasis will
be on the preventive, promotive and
participating health care duly sup-
ported by curative facilities. A rural
health care system based on a com-
bination of preventive, promotive,
curativeand participating care services
would be built up starting from the
village as the base.

The infra-structure for rural health
carc would consist of Primary Health
Centre each serving a population of
30000 or 20000 in hilly and tribal
areas and one sub-centre for every
5000 population or 3000 in hilly
and tribal areas. The village or a
population of 1000 would form the
base unit where there will be a trained
volunteer chosen by the Community
(CHV). Facilities for specialised
treatments would be provided at
Community Health Centres at the
Block level for a population of
100000 and a system of referral of
cases from this centre to the District
Hospital/Medical College Hospital
will be introduced.

The CHV Scheme is proposed to
be modified to remove its weaknesses
and make every community health
volunteer a person with grass root
contacts with the poor people so as
to be the health guide, health and
family planning educator of the
people.
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Creation of Supervisory Techni-
cal posts for marine Department
in Andaman and Nicobar Islands

5180. SHRI MANORANJAN
BHAKTA : Will the Minister of
SHIPPING AND TRANSPORT be
pleased to state :

(a) whether proposal for creation
of 22 posts of Supervisory technical
posts for the Marine Department
has been received from the Andaman
and Nicobar Administration :

(b) if so, where the case stands
at present ; and

(c) when orders are expected to
be issued ?

THEMINISTER OFSTATE IN
THE MINISTRY OF SHIPPING
AND TRANSPORT (SHRI BUTA
SINGH) (a) Yes.

(b) and (c) : The proposal is
under consideration, and it is expected
that a final decision will be taken in
near future.

Creation of posts of drivers and

cleaners for the light House

Department in Andaman and
Nicobar Islands

5181. SHRI MANORANJAN
BHAKTA : Will the Minister of
SHIPPING AND TRANSPORT be
pleased to state :

(a) whether a proposal for crca-
tion of posts of drivers and cleaners
for the Light House Department in
Andaman and Njcobar Islands has
been pending with the Ministry since
long ;

(b) if so, what action has been
taken to expedite the same ;

(c) whether the proposal for
sanction to construct residential
accommodation for the workmen of
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the Light House Department in
Andaman is pending with the
Ministry ; and

(d) ifso,what action Government
propose to take to expedite the same?

THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING
AND TRANSPORT (SHRI BUTA
SINGH) (a) and (b) : The
proposal for creation of posts of
drivers and cleaners for the Lighthouse
District in Andaman and Nicobar
Islands is under consideration of
the Government. A decision on
the proposal is expected to be taken
soon.

(¢) The proposal for construction
of residential accommodation for
industrial staff in the Andaman and
Nicobar Lighthouse District has not
been agreed to by the Government,

(d) Does not arise.

Creation of Selection grade Posts
for GroupD posts of marine
Department

5182. SHRI MANORAN]JAN
BHAKTA : Will the Minister of
SHIPPING AND TRANSPORT be
pleased to state :

(a) whether the proposal for
creation of selection grade posts
for Group D posts of Marine Depart-
ment has been received from the
Andaman and Nicobar Administra-
tion ;

(b) if so, what action has been
taken to expedite the matter ; and

(c) where the case stands at

present ?

THEMINISTER OF STATE IN
THE MINISRY OF SHIPPING
AND TRANSPORT (SHRI BUTA
SINGH) :

(a) Yes.
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(b) and (c) : The matter is under
consideration. The Andaman §&
Nicobar Administration have been

requested to furnish some additional
information. After receipt of their
reply, the proposal will be considercd
further on marits.
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Report of Railway Accidents
Enquiry Committee

5184. SHRI DAYA RAM
SHAKYA : Will the Minister of
RAILWAYS be pleased to state :

(a) whether it is a fact that the
Railway Acidents Enquiry Commit-
tee hassubmitted its report to Gover-
nment ; and

(b) if so, the main recommenda-
tions thereof and the action taken
thereon ?
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THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY  AFFAIRS
(SHRI MALLIKARJUN): (a) Yes.

(b) Copies of the PartI of the
Report of the Railway Accidents
Enquiry Committee-78 have already
been supplied to Parliament Library.
Part II of the report is under print
and will also be supplied to {Par-
liament Library, when ready.

The Reports of the Railway
Accidents Enquiry Committee-78 are
under scrutiny of the Ministry of
Railways and necessary action will
be taken for implementation of the
accepted recommendations of the
Committee, when finalised.

13 Lankans Held for Deportation

5185. SHRIS. M. KRISHNA :
Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) whether his attention has been
drawn to the ncws item appearing
in the ‘Indian Express’, New Delhi
dated the grd March, 1981 under
the heading ‘Mystery of 13 Lankans
held for deportat’on’ ;

(b) if so, the facts of the case;
and

(c) how the matter was finally
sorted out?

THE MINISTER OF EXTER-
NAL AFFAIRS (SHRI P. V.
NARASIMHA RAO) : (a) Yes,
Sir.

(b) and (c) 13 Sri  Lanka
nationals w re taken into custody
by the Amritsar police on February
23, 1981, on charges of affray amongst
themselves. They were produced in
Court at Amritsar and fined Rs. 20/-
each. Later they were broughtto
Delhi by : police party which appro

ached the Sri Lanka High Commission
for the repatriation of the Sri Lanka
nationals. The Sri Lanka High
Commission requested that any com-
muncation on this subject should be
channelled through the Ministry of
External Affairs. The 13 S
Lankans were subsequently released.

Removal of well-Tried Medicines
from C.G.H.S. List

5186. SHRIS. M. KRISHNA:
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state :

(a) whether it is a fact that lately
some effective and well-tried medi-
cineshavebeen taken outof the Central
Government Health Schemes list and
instead cheap substitutes adopted
which not only delay recovery but
are comparatively less effective and
fficacious; and

(b) if so, what is the quantum of
money thus saved by including cheap
and recent formulation produced
by the small drug companies which
lack not only laboratory facilities
but also expertise in various spheres
of pharmaceutical preparations ?

THE MINISTER OF HEALTH
AND FAMILY WELFARE (SHRI
B. SHANKARANAND) (a) and
(b) No, however, some medicines
hearing brand names have been
substitu ed by generic medicines
having equal therapeutic value. The
actual saving on this account cannot
be quantified at this stage.

Running of the Ranchi-Chandi-
garh Express Daily

5187. SHRI CHIRANJI LAL
SHARMA : Will the Minister of
RAILWAYS be pleased to state:
whether there is a proposal to run
Ranchi-Chandigarh Express daily ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT
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OF PARLIAMENTARY AFFAIRS
(SHRI MALLIKAR]JUN) : There
is no proposal at present to increase
the Irequency of 183/184 Ranchi-
Chandigarh tri-weekly Express.

Superfast Train between
Chandigarh and Howrah

5188. SHRI CHIRAN]JI LAL
SHARMA :  Wili the Minister of
of RAILWAYS be pleased to state :

(a) whether there is any proposal
to run a superfast train Dbetween
Chandigarh and Howrah via Morada-
bad and Lucknow; and

(b) if not, the reasons therefor ?

THE DEPUTY MINISTER IN
‘THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY  AFFAIRS
(SHRI MALLIKARJUN): (a) No.

(b) Dueto operational constraints
like saturated line xapacity on cer-
tain sections and inadequate ter-
minal facilities at Howrah  and
shortage of coaching stock it is
not operationally feasible at present
to introduce an express train bet-
ween Chandigarh and Howrah via
Moradabad and Lucknow.

Reservation in Kalka-Howrah
Mail

5189. SHRI CHIRANJI LAL
SHARMA : Will the Minister of
RAILWAYS be pleased to state :

(a) whether Government are
aware that there is considerable
difficulty to get reservation of berths
in IInd class sleeper coaches for
passengers from Delhi to Howrah
and Bomba- particularly in the
Kalka-Horwrah Mail and Frontier
Mail ; and

(b) if so, the steps Government
propose to take to give relicfl to the
travelling public ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
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AND IN THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS
(SHRI MALLIKAR]JUN): (a) and
(b) There is no difficulty if the ac-
commodation is reserved well in
advance. During the summer rush,
special trains are also run to cater

for the additional demand. ,

Reservation in Delux Express

51go. SHRI CHIRAN]JI LAL
SHARMA : Will the Minister of
RAILWAYS be pleased to state :

(a) whether Government are
aware that there is considerable
difficulty to get reservation of berths
in IInd class sleeper coaches from
Howrah and Bombay to Delhi parti-
cularly in the Delux Express ; and

(h) what steps Government
propose to take to give relief to the
travelling public ?

THEDEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS
(SHRI MALLIKARJUN): (a) and
(b) There is no difliculty if the
accommodation is reserved well in
advance, During the summer rush
special trains are also run to cater
for the additional demand.

Proposal to increase F.re
Structure of Passenger Ser-
vice on Konkan Line

5t9i, SHRI BAPUSAHEB
PARULEKAR : Will the Minister
of SHIPPING AND TRANSPORT
be pleased to state :

(a) whether Government pro-
pose to increase the fare structure of
passenger service on Konkan line
operated by the Mogul Lines and if
so, the details thereof ;

(b) how many times and at what
rate the fares were increased since the
operation was handed over to Mogul
Lines ; and

~ (c) what was the fare structure
immediately before this costal service
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was nationalised and wihether the
decision  of ratjonulisation
was take: because the pre-
vious company was not willing to
operate as rise in fare was not permit-
ted by Government ?

THE MINISTER OF STATE
IN THE MINISTRY OF SHIP-
PING AND TRANSPORT (SHRI
BUTA SINGH) : {a) A proposal of
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Mogul Line Limited to increase the
fares on Konkan Passenger Service
between Bombay and Goa is under
consiceration of the Government,

{h} Since this service was handed
over to Mogul Line, the number of
times and the rates at which the fares
were revised are as under 1 —

(i} Upward revision

(ii}) Duoswnward revision

(iii) Marginal adjusiment

Three times. First time by 30%; Second time by 10%,
(over 1960 lates) and third time by Gooj.

Once, by r13.5%{average,,

Onge, First Class fare increased by 4 889 and deck

class reduced (only between Bombay and Panaj)
by 5-71%

{¢) Before this coastal service was
taken over by the Government and
handed over to the Mogul Line for
operation, the [ares hetween Bombay
and somc other important ports were
as under -

Bombay Te
First Class  Lower Dech
Rs. R,
Jaigad 206,135 8 8o
Devegad 39 .05 19,70
Panaji Gz.40 z0,bo

The decision to nationalise this
service was taken for the following
reasons —

(i) M/s. Chowgul: Steamship
Limited, who were operating this ser-
vice earlier had asked for a substan-
tial irmoscase in passenger fares and
while the matter was under consi-
deration of the Govt. the Company
did not resume the service in § -ptem-
ber, 1973 after monsoons thereby
causing hardship to the travelling
public.

(ii) Complaints were received by
the  Central Government to
the effect that the service was not
being run according to schedule and
that the service was irregular, un-
punctual and undependable,

Ships built in Indian Shipyards

s192. SHRI T. R. SHAMANNA:
Will the Minister of SHIPPING
AND TRANSPORT be pleased to
state :

fal how many cargo ships, pas-
senger ships and other ships have
been built in the Ship huilding Yards
in Indix during the last ten years ;

{by how many cargo ships,
passenger ships and other ships im-
ported during the above period;

(e} what is the approximate value;
and

{d, whether our ship building
yards are running at profit or loss ?

THE MINISTER OF STATE
IN THE MINISTRY OF SHIP-
PING AND TRANSPORT (SHRI
BUTA SINGH) : (a) Twenty Seven
cargo vessels, one passenger vessel
and 62 other vessels were built in the
three public sector shipyards. The
fourth yards viz. Cochin Shipyard
Limited another public sector unit
under the control of this Ministry, is
building its first ship, which is nearing
completion.

(b) and (c). Information is heing
collected and will be laid on the
Table of the House.

(d) While Hindustan Shipvard and
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and Mazagon Dock Ltd. have been
earning profits, the other two ship-
yards, viz., Garden Reach Ship-
builders & Engineers and Cochin
Shipyard, have been incurring losses.

Jakhapura-Sukinda Line

5193. SHRI A.C. DAS : Wil
the Minister of RAILWAYS be

pleased to state :

(a) the date of opening of the
Jakhapura-Sukinda railway line in
Orissa;

(b) Whether Government have
a proposal to open Sukinda-Daitari
Railway line during this financial
year; and

(c) if so, the progress made, so
far ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKAR]JUN) : (a) The
section from Jakhapura to Sukinda
was opened to traffic on 27-7-1980.

(1) and (c). Yes; the remaining
section from Sukinda to Daitari has
been opened to traffic formally on
22nd March, 1981.

Shipping Services Calling at
Paradip Port

5194. SHRI RAMA CHANDRA
RATH : Will the Minister of SHIP-
PING AND TRANSPORT be
pleased to state :

(a) whether Government are
aware about inadequate and irregu-
lar shipping services to Paradip Port
of Orissa :

(b) ifso, the reason therefor; and

(c) the afforts which Government
have made to provide adequate and
regular Shipping Services to Paradip
Port ?

THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING
AND TRANSPORT (SHRI BUTA
SINGH): (a) to (¢) Shipping Ser-
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vices to or from a port depend upon
several factors e.g. nature of cargo,
whether bulk or liner, infrastructural
facilities available at the port, volume
of exports and imports etc. Cargo
moving out of Par. dip usually com-
priscs of iron ore and manganese ore.
These ores are carried in bulk on
chartered vessels charter party terms.
There is hardly any mov. ment of gene-
ral export cargo from Paradip port
warranting direct calls of liner ves-
sels at the port.

Primary Health Centres in
Ghajipur District

5195. SHRI ZAINUL BASHER :

Will the Minister of HEALTH
AND FAMILY  WELFARE be
pleased to state :

(a) the names of places having
Primary Health Centres provided
with the assistance of World Health
Organisation in Ghazipur District
of Uttar Pradesh ;

(b) the mnames of places
where health Centres are proposed
to be opened during 1981-82 ;

(c) the total amount so far spent ;
and

{(d) the amount projosed to be
spent during 1981-82 ?

THE MINISTER OF HEALTH
AND FAMILY WELFARE (SHRI1
B. SHANKARANAND) : (a) to (d)
World Health Organisation support
is not utilised for the establishment
of Primary Health Centres. The sett-
ing up of Primary Health Centres
is a component of the State Sector
Minimum Needs Programme. An al-
location of Rs. 14.5 crores has been
approved by the  Planning
Commission, for 1¢81-82, under
the Minimum Needs Programme in
Uttar Pradesh. During 1981-82,
122 additional Primary Health Cen-
tres are proposed to be established
in the country and 10 in Uttar
Pradesh. The location of these
Centres is decided by the State
Governments.
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Railway Line for Foodgrains
Despatch’

5196. SHRI R.L. BHATIA :
Will the Minister of RAILWAYS
be pleased to state :

(a) whether the Punjab Govern-
ment have sought a separate railway
line for the movement of foodgrains
to deficit States ; and

(b) if so, Government’s reaction
thereto ?

THE DEPUTY MINISTER
IN THE MINISTRY OF RAIL-
WAYS AND IN THE DEPART-
MENT OF PARLIAMENTARY
AFFAIRS (SHRI MALLIKARJUN)
(a) No.

(b) Does not arise.

Refund for Tickets

5r97. SHRI NIHAL SINGH :
Will the Minister of RAILWAYS
be pleased to state :

(a) the number of passengers
who re'urned their tickets at New
Delhi and Delhi Railway Stations
between Ist December, 1980 and
February, 1981 and how many of
them got their refunds ;

(b) whether it is a fact that some
seats were hooked in Bombay-
Dehradun Express from New Delhi
for Ujjain-Nagda etc. on the 8th De-
cember, 1980 and the tickets thereof
were returned on the gth December,
1980 but the money has not yet
been refunded ; and
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(c) if so, the action being taken
by Government to get amount
refunded ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT
OF PARLIAMENTARY AFFAIRS
(SHRI MALLIKAR]JUN) : (a)
The number of passengers who
returned their tickets and obtained
refunds at New Delhi and Delhi
Railway Stations between  Ist
December, 1980 & 28th February,
1981, is given below :

No. of Passen- No. of Passcn-
gers who retur- gers who got

ned tickets refunds
New Delhi 1,53,120 1,49,819
Delhi 39,253 37,730

(b) and (c) Yes. The refund
has been allowed.

Number of Level Crossing
Accidents during 197881

5198. SHRI MADHAVRAO
SCINDIA : Will the Minister of
RAILWAYS be pleased to state :

(a) the number of railway level
crossing accidents in each of the
railway zones during 1978-79, 1979-
80 and 1980-81 so far ;

(b) the number of persons killed
and injured therein ; and

(c) thelsteps taken to prevent level
crossing accidents ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
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(SHRI MALLIKARJUN) : (a) 1978-79, 1979-80 and 1980-81 (up to

The number of level crossing February, 1981) on each Railway,

accidents which took place on the is as under :

Railway

1978-79 1979-80 1980-81

(upto Feb.
81)

Central 9 7 5
Eastern ! ! 3
Northern 13 37 15
North Eastern . . . . . . 5 10 13
Northeast Fronticr .. . e 6 8 4
Southern . . . . . . . It I 15
South Central . . . . . . + 7 7
South eastern . . . . . 9 12 14
Western . . . . . . . 18 22 8

Total 86 115 84

(b) In these accidents, 284 per-
sons were killed and 703 injured.

(¢) In order to avoid the acci-
dents at level crossings, the following
measures have been taken :

(i) Educative campaign amongst
the road users through various
audiovisual media.

(ii) ‘Stop Boards’ are provided
short of unmanned level cross-
ings to warn the road users of
level crossings ‘Cautionary’
road signs are also provided
short of manned level crossings

authorities to ensure strict co-
mpliance’with Motor Vechicle
Rules.

(iv) Provision of ‘whistle Boards’

has been made short of all
unmanned level crossings
and such of manned level
crossings where visibility is
restricted enjoining upon the
train drivers to whistle while
approaching the level crossings.

(v) Construction of road over/

under bridges in replacement
of existing busy level crossings.

to warn the road users. (vi) Manning  of potentiall y

(iti) Checks are organised in
coordination with the Police

hazardous level crossings at
the Railways’ cost,
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Level Crossing Accident near
Calcutta on 25th February,
L] /lwl

5199. SHRI MADHAVRAO
SCINDIA : Will the Minister of
RAILWAYS be pleased to state :

(a) whether it is a fact that at
least eight persons were killed and
several others were injured in a
level crossing accident between a
local train near Calcutta and a
lorry on 25th February, 1981; and

(b) if so, the result of the inquiries
made into the causes and circumstan-
ces thereof ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY  AFFAIRS
(SHRI MALLIKARJUN) : (a)
In the level crossing accident in-
volving M 205 Up EMU Burdwan
Local and a loaded lorry between
Pundooah and Simlagarh stations of
Eastern Railway on 25-2-81, seven
persons were killed and 14 injured.

(b) Commissioner of Railway
Safety who is an independent autho-
rity functioning under the adminis-
trative control of the Ministry of
Tourtsm & Civil Aviation has held
an inquiry into this accident. His
report is awaited.

Post of Assistant Drug Control-
ler of India (Port)

5200. SHRI K.B.S. MANI: Will
the Minister of HEALTH AND
FAMILY WELFARE be pleased
to state :

(a) whether it is a fact that the
post of Assistant Drugs Controller
India, Madras is lying vacant for
more than a year ;

(b) whether any action has been
taken to fill up the vacancy and if
s0, the details thereof ; and
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(c) if no action has so far been
taken, the reasons thercof ?

THE MINISTER OF HEALTH
AND FAMILY WELFARE (SHRI
B. SHANKARANAND) : (a) to
(¢). The incumbent of the post of
Assistant Drugs Contoller (India),
Madras was granted leave for 3
months with effect from 25-8-79 on
medical grounds for treatment in
U.S.A.  Thereafter hc has applied
for piece meal extensions upto 24-11-
1981. Having regard to the manner
in which the extensions have been
applied for, disciplinary proceedings
have been !instituted against the
individual.

Compensation for Loss

5201, SHRI  MADHAVRAO
SCINDIA : Will the Minister of
RAILWAYS be pleased to state

(a) whether it is a fact that the
Railway Administration in different
zones is  subjected to great
amount of losses on account of the
negligence and delaying tactics
of the employees resulting in
huge amounts of demurrages and
compensation for loss or damage
to goods in transit ; and

(b) if so, the extent of such losses
suffered, zone-wise during 1978,
1979 and 1980 ?

THE DEPUTY MINISTER IN
THEMINISTERY () RAILWAYS
AND IN THEDEPARTMENT OF

PARLIAMENTARY AFFAIRS
(SHRI MALLIKAR JUN)
(a) No. ‘Demmurage’ is a

charge levied after expiry of free time
allowed for loading or unloading
a wagon. A consignor or a consig-
nee is responsible for accrual of this
charge and railway staff arc not
responsible on this score.

As regards compensation claims,
it may be stated that some loss and
damage to consignments booked on
Railways is incidental to carriage of
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goods. Amount of compensation
paid comprises a small percentage
of the freight earnings from goods
and other coaching traffic.

(b) Statistics of compensaticB
claims paid in respect of booked
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consignments are maintained accord-
ing to financial year. Amount of
compensation claims paid zone-wise
during the years 1977-78, 1978-79
and 1979-80 is given in the attached

statement.

Statement

Railways Amount of compensation paid

(In lakhs of rupees)

1977-78  1978-79  1979-80

Central 133.03 136.14 150.73
Eastern 374.58 291 .22 230 .0%
Northern 195-11 147 -21 143.33
North Eastern 39.96 39-12 44.12
Northeast Frontier 148.84 107 .40 91.96
Southern 76 .65 124 83 153 .64
South Central 89 86 64.25 52.79
South Eastern 224.97 175-86 130.24

Western 150. 84 148 .87 15298
Total 1423.83  1224.90 1149 QO

Percentage to carnings from goods and other coaching traffic 0.93 0.88 0.75

All India Railway Employees
Confederation

5202. SHRI A. K. ROY :
Will the Minister of RAILWAYS
be pleased to state :

(a) whether representation dated
the 23rd January, 1981 from the
President All India Railway Emplo-
yees’ Confederation, EasternRailway
regarding the demands of Project
(Casual) Labourers of Construction
Department of the Railway has been
received ; and

(b) if so, the action taken by
Governmet thereon?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF

PARLIAMENTARY AFFAIRS
(SHRI MALLIKARJUN) : (a)
Yes.

(b) In accordance with Govern-
ment's policy, staff representations
received from any source get due
consideration and action as considered
necessary is taken. The representa-
tion dated 23-1-1981 from the Zonal
President, All India Railway Emplo-
yees’ Confederation, Eastern Railway,
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Dhanbad has also been dealt with
within the framework of this policy.

Abandonment of Sterilization
Process by M/s. HM.M. Lud.

5203. SHRI SUSHIL BHATTA-
CHARYA : Will the Minister of
HEALTH AND FAMILY WEL-
FARE be pleased to statc :

(a) whether Government have
received any representation regarding
abandonment of sterilisation
process of empty bottles for packing
Horlicks and Boost by the manage-
ment of M/s. H.M.M. Ltd,, Jai Singh
Road, New Delhi in their packing
stations in (i) village Kompally, P.O.
Hakimpet, Ragareddy  district,
Secunderabad, Madras, (ii) 1, Arcot
Road, Madras and (iii) Patiala Road,
Nabha, East Punjab ;

(b) if so, what steps are being
taken by Government in this regard ;

(c) whether this action of the said
management violates any regulating
Act of the Government ; and

(d) if so, what action is being
taken to book the said firm for such
. violation ?

THE MINISTER OF HEALTH
AND FAMILY WELFARE (SHRI
B. SHANKARANAND) : (a) to
(d) The inforination is being
collected and will be laid on the
Table of .he Sabha.
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Bus Service between Madras
Hotel and Paschimpuri

5205. PROF. AJIT KUMAR
MEHTA : Will the Minister of
SHIPPING AND ‘1RANSPORT
be pleased to refer to t' ¢ reply given
to Unstarred Question No. 509 on
the 12th June, 1980 regarding bus
service between Madras Hotel and
Paschimpuri, New Delhi and state :

(a) whether complaints have be:n
lodged that no improvement has
been noticed in the service of Route
No. gro i dif so, the facts thereof
and reasons therefor ;

{b) whether Government would
find out the requirement of buses
on this route and reduce the frequency
of bus service to 15 or 10 minutes ;

() if so, the facts thereof and
if not, the reasons therefor ; and

(d) whether Government propose
to extend bus route No. goo up to
Punjabi Bagh extension keeping in
view the difficulties of commuters
of this area and to remove over-
crowding and if so, by when and if
not, the reasons therefor ?



159 Written Answers

THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING
AND TRANSPORT (SHRI BUTA
SINGH]) : [a} Yes, Sir.

(b} and (¢) The requircment
has been assessed and the frequency
of services on route No. g1o has been
stepped up from 26/52 minutes to
22/44 minutes w.ef. g-2-1981.

(d) No such proposal is under
consideration of the DTC as the
area is already linked to GCentral,
Secretariat by the services of route
No. g10. Besides, two special trips
on route No. g1o and four special
trips on route No. 930 have been
provided from Punjabi Bagh Exten-
sion to Central Secretariat for the
convenienc: of officr-go: rs.

Rent Free Accomodation for
President Doctore In Delhi

5206. SHRI MOOL CHAND
DAGA :
SHRI RAM VILAS PASWAN :
SHRIMATI GEETAMUKHER-
JEE :

Will the Minister of HEALTH
AND  FAMILY WELFARE
be pleased to state :

(a} whether  resident doctors
are entitled for rent free accummo-
dation in Delhi;

{(b) il so, whether they are
entitled to House Rent Allowance
at 25 per cent of basic pay in case
of non-provision of such accommo-
dation as per Government rules;

{c) whether there has been any
violation in process of implement-
tation of this in case of Junior
Dactots of Delhi; and
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(@) if so, the efforts proposed
to rectify the same ?

The MINISTER of HEALTH
AND FAMILY WALFARE (SHRI
B. SHANKARANAND) : (a)
The - demand was that “all
unmarried junior residents must
be given single room accommo-
dation. All senior residents and
married junior residents must be
given two room accommadation,
As an interim measure, all residents
must get House Rent Allowance
till proper accommodation is created.”
This was agreed to.

{b) No. Those who cannot be
provided with Government accomm-
dation will be alloewd 15 per cent
HRA in A and B class cities and
7 1/2 HRA (subject to maximum of
of Rs. 200 p.m.) for C class cities,

{c) No.

(d) does not arise.

Settlement Betwzen Junior Doc-
tors and Director of AUMS
Re. Leave Benefits

5207. SHRI
DAGA :

SHRI KM. MADHUKAR :

SHRI G.M. BANATWALLA :

MOOL CHAND

Will the Minister of HEALTH
AND  FAMILY WELFARE be
pleased to state :

(a) what was the settlement arri-
ved at between the Junior doctors
of ALLM.S. and the Director,
ALLM.S. regavding leave bznefits
to be given to the junior dactors;

(b} whether it was agreed to
give similar bene fits also to junior
doctors in other hospitals of Delhi;
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(c) whether it is a fact that in
the process of implementation these
terms have been violated; and

(d) if so, what efforts have been
made to rectify the same ?

THE MINISTER OF HEALTH
AND FAMILY WELFARE
(SHRI B. SHANKARANAND) :
(a) There was agreement in
principle that leave benefits would
be liberalised.

(b) As per the terms of settlement
with the Junior Doctors Federation
it was agreed that leave on the scale
which is decided to be given to the
Junior Residents in the A.LLM.S.
shall also be given to the Junior
Residents in other hospitals in Delhi,

(c¢) No.
(d) Does not arise.

Six Year Form of Residency
Scheme

5208. SHRI MOOL CHAND
DAGA : -

SHRI RAM VILAS PASWAN:
SHRIMATI GEETA MUKHER-
JEE :

Will the Minister of HEALTH
AND FAMILY WELFARE be
pleased to state :

(a) whether Government agreed
to maintain sfafus quo as regards the
present six year term of residency
scheme as per settlement with the
Junior doctors of Delhi;

(b) whether these terms have
been violated by the D.G.H.S. in the
report submitted by the  Ministry
of Health and Family Welfare on
17th November, 1980; and

(c) if so, by when will it be re-
ctified ?

32 LS

THE MINISTER OF HEALTH
AND FAMILY WELFARE (SHRI
B. SHANKARANAND) : {a)
No. The relevant demand of
the Junior Doctors Federation was
that the whole Residency must be a
continuous one and all Residents must
be covered by the Central Civil Ser-
vices (Temporary Service) Rules.
As per the terms of settlement it was
agreed that the starus quo would
be maintained.

(b) Director General of Health
Services in his report has suggested
substantial restructuring and modifi-
cation in the residency programme.

(c) Question on does not arise.

Mode of Distribution of Aids
Given by W.H.O.

5209. SHRI VIRDHI CHANDER
JAIN : Will the Minister of HEALTH
AND FAMILY WELFARET be plea-
sed to state : '

(a) the basis and mode of distri-
bution of aids and grants given by
the World Health Organisation or
other voluntary Service agencies
from Scandanavian and other coun-
tries;

(b) what proportion of aid has
been given to Rajasthan and U.P.
so far; and

(c) What proportion of aid has
gone to Metropolitan Cities like
Delhi, Bombay, Calcutta and Madras?

THE MINISTER OF HEALTH
AND FAMILY WELFARE (SHRI
B. SHANKARANAND) : (a)
to (c). Assistance received from
external sources is made available
to the States/UTs, for identified
Health and Family Welfare program-
me for supporting or strengthening
given elements of a programme.
In other words help received from
an external agency may support a
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programme party of entirely throu-
ghout the country or be wused
for financing an area project.
It would thus, be seen that such assis-
tance is not distributed in ‘propor-
tionate’ terms,

Quota for disabled persons

5210. SHRI K. PRADHANI :
Will the Minister of RAILWAYS
be pleased to state :

(a) whether it is a fact that every
Ministry has been asked to fix some
quota for the disabled persons during
the International year for disabled
persons ; and

(b) if so, the number of disabled
persons considered to be absorbed in
his Ministry during the current finan-
cial year ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
(PARLIAMENTARY  AFFAIRS
SHRI MALLIKAR]JUN) : (a) Yes.

{b) 763, excluding Northcast
Frontier and South Eastern Railways
and Chittaranjan Locomotive Works.
Information for these three Railways
is also being collected.

World Bank Assistance for
Railways Electrification

5211. SHRI K. PRADHANI :
SHRI M.V. CHANDRA-
SHEKARA MURTHY :
SHRI B.V. DESAI :
SHRI GADADHAR

SAHA :

Will the Minister of RAILWAYS
be pleased to state :

(a) whether any World Bank
assistance has been sought by the
railways for implementation of the
electrification of rail track; and
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(b) ifso, the details in thisregard ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF

PARLIAMENTARY AFFAIRS
(SHRI MALLIKARJUN) : (a)
and (b). Some  preliminary

discussions have taken place with the
World Bank who have shown interest.
The details would be known only after
the discussions are concluded.

Reluctant of Doctors to serve
in villages

5212. SHRI G.Y. KRISHNAN :
Will the Minister of HEALTH
AND FAMILY WELFARE be plea-
sed to state :

(a) whether it is also a fact that
a number of doctors do not prefer to
live in villages due to lack of facili-
ties for practising there ; and

(b) if so, whether altcrnative
means have been found by Govern-
ment to solve this problem ?

THE MINISTER OF HEALTH
AND FAMILY WELFARE
(SHRI B. SHANKARANAND ):
(a) and (b). No. 98.89% of all the
Primary Health Centres in the country
were having one or two or more doc-
tors as on g1-12-1980. Only 61 Pri-
mary Health (1. 119 of total number)
Centres were without a doctor.

To attract doctors to work in the
rural areas various incentives are
provided by the State Governments
e.g. rural allowances, rent free accom-
modation, preference for admission
to post-graduate courses etc. Nationa-
lised Banks are also offering loans on
attractive terms to doctors who wish
to establish their practice or nursing
homes in the rural areas.
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Unused railway track

5213. SHRI G.Y. KRISHNAN:
Will the Minister of RAILWAYS
be pleased to state the details regard-
ing the length of the railway track
which is lying unused at present,
(Zone-wise) ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT
OF PARLIAMENTARY AFFAIRS
(SHRI MALLIKAR]JUN) :Wherever
the Railway line 1is declared
fitto operate services in the
country, The Railways are running
either goods services only or both
passenger and goods services depend-
ing upon the traffic justification,
operational feasibility and other re-
sources.

Poor Medical facilities in
Hilly areas of Orissa

5214. SHRI RASA BEHARI
BEHERA : Will the Minister of
HEALTH AND FAMILY WELFARE
be pleased to state :

(a) whether itis a fact that there
are poor medical facilities in the
hilly areas of Kalahandi and Phul-
bani districts of Orissa ;

(b) whether any survey has been
made by the Central Government
regarding provision of medical faci-
lities in hilly areas ;

(c) if so, the details thereof ;

(d) whether the Central Govern-
ment are aware of new type of dis-
ease named ‘yaws’ which is generally
prevalent in hilly areas; and

(e) the steps being taken by the
Central Government to eradicate
such disease and with what result ?

THE MINISTER OF HEALTH
AND FAMILY WELFARE
(SHRI B. SHANKARANAND ) :
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(a) No. There are g Rural Govern-
ment Hospitals in the district of Kzla-
handi and 6 Government Hospitals
in Phulabani district catering on an
average to about 1.23 lakhs and 1.00
lakh of population respectively per
hospital which compares favourably
with medical facilities available in
other districts of Orissa State.

(b) No.
(c) Does not arise.

(d) ‘Yaws’ had been known to
occur in the country for long among
certain close knit tribal communities
in the State of Orissa, Andhra, M.P.
and Tamil Nadu.

(e) In the third Five Year Plan
eradication of ‘Yaws’ was taken up
and in certain districts of Orissa,
Andhra, Madhya Pradesh and Tamil
Nadu, where the discase was predo-
minant blanket treatment was given
and there after no further cases of
yaws have been reported.

Primary Health Centres in the
Country and provision of modern
facilities there

5215. SHRI RASA BEHARI
BEHERA : Will the Minister of
HEALTHANDFAMILY WELFARE
be pleased to state  how many Public
Health Centres region-wise have got
modern amentities like operation
facilities ?

THE MINISTER OF HEALTH
AND FAMILY WELFARE : (SHRI
B. SHANKARANAND )} : A
statement showing a statewise
list of Primary Health Centres is
attached, All Primary Health Centres
are equipped to provide facilities for
minor operations,
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Statement
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State-wise the number of Primary Health
Centres

S.  States/U.Ts. No.ason ~

No. g1-3-80

1 2 3
1. Andhra Pradesh i 420
2. Assam 150
8 Bihar 575
4 Gujarat 2xg
5 Haryana | 89
6. Himachal Pradesh 77
7. Jammu & Kashmir 84
8. Karnataka' 27
9- Karala 167
10. Madhaya Pradesh 465
11. Maharashtra 441
12. Manipur 27
13. Meeghalaya 22
14. Nagaland 15
15. Orissa 314
16. Punjab 129
17. Rajasthan 232
18. Sikkim 12
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I 2 3
19 Tamil Nadu S 388
20 Tripura . . 28
21 Uttar Pradesh * . . 877
22. West Bengal . . 326
23 A. & N. Islands . . 2
24. Arunachal Pradesh . 79
25. Chandigarh . . . 1
26. D. & N. Havcli . . 2
27. Delhi | . . . . 8
28. Goa, Daman & Diu . . 15
29. Lakshdweep . . . b
80. Mizoram . . . 16
31. Pondicherry . . . 12

Torar: . . 5459

Wagons for Visakhapatnam

5216. SHRI K.A, RAJAN: Will
the Minister of RAILWAYS be
pleased to state :

(a) the number of wagons supp-
lied to the Visakhapatnam port
during the years 1999 and 1980 ;

(b) if the supply is less in the
year 1980, the reasons therefor ;

(c) whehter it is a fact that the
Railways refused to supply wagons
to move the improted fertilisers
from Visakhapatnam. port ; and .

(d) if so, the reasons therefor ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
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( SHRI MALLIKAR]JUN )
(a) The total number of wagons

supplied to Visakhapatnam port
for loading during the years 1979 and
1980 was 104901 and 113754 res-
pectively,

(b) Does not arise.

(c) and (d). No. On an average
451050 wagons per day were loaded
with imported fertilisers at Vizag port

during the last two years. However
the Railways have been suggesting
that the movement of imported ferti-
lisers should be properly rationalised
so that only fertilisers required for the
hinterland of Visakhapatnam™should
be brought to Visakhapatnam port.
Movement to far-off destinations in
U.P. and Punjab is difficult as the
Grand Chord and the via Katni
lines are running to saturation, and
movement of fertilisers over these
routes would be at the cost of coal and
steel traffic, which is undesirable,

Railway Tracks

5217, SHRI HARINATH
MISRA : Will the Minister of RAIL-
WAYS be pleased to state

(a) the length of railway tracks
of different gauges in the different
states of the country in 1950-51 and
1980-81 ;

(b) the number of railway sta-
tions in different States of the coun-
try in 1950-51 and 1980-81 :

(c) the length ofrailway tracksand
stations per 1000 square kilometres
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of area and per lakh of population
in different statcs of the country in
1950-51 and 1980-81 ;

(d) whether there is any disparity
in development of Railways oa the
basis of the above set of dates ; and

(e) if so, what steps Government
are contemplating to take to reduce
or eliminate disparities in develop-
ment of Railways in different States
of the country ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS

(SHRI MALLIKARJUN) : (a) and
(c). The figures for the year 1950-51
arenot available. Requisite detailed
information for the year 1979-80

(latestavailable) is given in the
statement attached.

(b) The information is not maine
tained state-wise.

(d) and (e). Railway development
cannot be envisaged on state-wise or
region-wise concept. The needs of the
country are assessed and then
decisions are taken for the overall
railway development within the limi-
ted resources made available by the
planning Commission. Planning of
new Railway linesis closely linked with
the transport requirements of the con-
cerned area. Adequacy of anticipated
traffic rather than the existing rail-
way kilometrage is the guiding criteria
in deciding on new line projects.
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Statement
Length of Railways Tracks as on 31-3-1980;
State Broad Metre Narrow  Total Route Route
Gauge Gauge Gauge Km. per Kms. per
thousand lakh of
Sq.Km. popula-
of arca tion.
Andhra  Pradesh 2,971 1,701 37 4,709 17.01 10. 83
Assam 106 2,088 — 2,194 27.04 15.03
Bihar . . 3,284 1,959 69 5,312 30-55 9-42
Gujarat 1,156 3,380 1,135 5,671 28.94 21,24
Haryana . . 834 613 11 1,450 32.79 14.50
Himachal Pradesh . 12 - 244 256 4.60 7-31
Jammu & Kashmir 77 - - 7 0.35 1.67
Karnataka . . 569 2,296 148 3,013 15.71 10.28
Kerala 803 113 - 916 23.57 4.30
Madhya Pradesh 4,293 498 948 5,739 12.96 13.76
Maharashtra . 3,140 994 1,100 5,234 17.01 10.39
Manipur — - - — — -
Meghalya - — — — — —
Nagalard — 9 - 9 0.54 1.80
Orissa . < 1,805 - 143 1,94 8 12.50 8.90
Punjab . . . 1,969 158 12 2,139 42.47 15.73
Rajasthan 760 4,767 87 5,614 16. 40 2176
Sikkim . - — —_— — — —
Tamil Nadu . 933 2,889 — 3,822 29.38 9.28
Tripura . . — 12 - 12 1.15 0.75
Uttar Pradesh 5,520 3,289 2 8,811 29.93 9.98
West Bengal 2,844 525 353 3,722 42.37 8 40
Andaman and Nncobar
Island . . - — — — — —
Arunachal Pradesh — — — — - -
Chandigarh 1 - - 11 96. 49 3 67
Dadar and Nagar Havc]n - - - — — —_—
Delhi 141 27 - 168 113.13 4.10
Goa, Daman & Diu — 79 — 79 20,72 8.78
Lakshdweep — —_ — —_ — —
Mizoram — — — — — - —
Pondicherry — 27 — 27 56-25 5.40
All India | . . 31,228 25,424 4,281 60,933 18,53 11.12
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Proposal to set up an offshore
Academy

5218. SHRI HARINATH MISRA:

Will the Minister of SHIPPING AND
TRANSPORT be pleaszd to state:

(a) whether Government propose
to set up an Off-shore Academy for
imparting pre-sea and post-sea training;

(b) whether any project report in
this regard has been finalised if so,
the details thereof ;

(c) whehter any technical assis-
tance will be obtained from the IMCO,
a specialised U.N. Agency ; and

(d) if so, the nature thereof ?

THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING
AND TRANSPORT (SHRI BUTA
SINGH):

(a) A proposal to set up a shore-
based academy for imparting pre-sea
training to nautical cadets is under
consideration,

(b) No, Sir,

(c) and (d). The possibility of
assistance in the form of planning
technical courses of studies and equip-
ment from IMCO is being explored.

Roha Managlore Line

5219. SHRI JANARADHANA
POOJARY : Willj the Minister of
RAILWAYS be pleased to state :

(a) whether Government have
decided tolay rail lines on the remain-
ing portion betwecen Roha and Man-
galore ;

(b) whether the necessary survey
has been carried out ; and

(c) if so, the expenditure involved
and when the work is likely to com-
mence,

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENT ARY  AFFAIRS
(SHRI MALLIKARJUN) :

(a) No.
(b) Yes.

(c) There is no proposal to take
up this work as the prcsent day cost of
construction of this line (about g10
kms) will be about Rs. 489 crores.

Wheel and Axle Plant at Yalahanka

5220. SHRI =~ JANARDHANA
POOARY : Will the Minister of
RATLWAYS be pleased 1o state :

(a) Whether the wheel and Axle
Plant at Yalahanka, Bangalore will
go into production in 1982-83, as
schr duled ;

(b) what is the present position of
w.rk at the plant ;

(¢) how far the plant will relieve
pressure on the foreign exchange
spending when it goes into produc-
tion; and

(d) the measured taken to ensure
that the completion of work is not
inordinately delayed ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT

OF PARLIAMENTARY AFFAIRS
(SHRI MALLIKARJUN) :

(a) The present target date for
comm ssicnirg of the Wheel Plant is
June 1982 and for Axle Unit June
1983.

(b) The work of Wheel & Axle
Plant at Yalahanka is in various stages

of progress,
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(c) Foreign Exchange to the tune
of Rs. 375 crores approximately per

annum at current prices is expected
%o besaved.

(d) Does not arise.

Speeding up of Trains

5221. PROF. NARAIN CHAND
PARASHAR : Will the Minister of
RAILWAYS pleased to lay a state-
ment showing @  « &«

(a) whether the specding up of
the trains is the accepted programme
of the Railway Administration ;

(b) if so, the names of the trains
{(alongwith the stations between which
they are running) which have been
speeded up during the last five years
including the current financial vear
and thetime by whicheach one of them
has t e n speeded up ;

{c) if so, whether there ave any
trains which have been slowed down
especially on the Northern Railways;
and

(d) if so, the reasons therfor and
whether they would also be speeded
up again ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY  AFFAIRS
(SHRI MALLIKARJUN) :

(a) to (d). The informationis be-
ing collected and will be laid on the
table of the Sabha.

Short Distance Railway lines
in Karnataka

5222. SHRI B. V. DESAI : Wili
the Minister of RAILWAYS be
pleased to sate :

(a) whether it is a fact that the
Railway has sanctioned survey for
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three short distance railway lines in
Karnataka region during the current
financial year ;

(b) ifso, what are the new lines
likely to be surveyed and areas that
will be covered ;

(c) When all the three new rail-
way lines will be completed ;

(d) total amount that has been
sanctioned and will be provided for
the same :

(e) whther the proposal of cons-
tructing new railway lines have
been slashed down to only these
three ; and

(I') what are the reasons for not
taking up all the new railway lines
that the State Government had asked
for ?

THEDEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF

PARLIAMENTARY AFFAIRS
(SHRI MALLIKARJUN) :
{(a) No.

(b) to (d). Do not arise. However
a survey for construction of a line
between Chitradurg  (Karnataka)
and Rayadurg (Andhra Pradesh)
is in progress. Cost of the survey would
be Rs. 3- g6 lakhs. A decision for cons-
truction of this line can be taken only
after the survey is completed.

(e) Does not arise.

(f) Construction of a new railway
linecan be considered only after a
survey is conducted for such a line
and the project is found to be remu-
nerative and subject to availability
of resources.

Meeting of Foreign Secretaries
of South Asian Countries

5223. SHRI B.V. DESAI :
SHRI M.V.CHANDRA-
SHEKARA MURTHY :

Will the Minister of EXTERNAL
AFFAIRS be pleasid to state :
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(a) whether a conference of Fore-
ign Secretaries of South Asain countries
will be held during the current year ;

(b) if so, whether th~ place for
holding this meeting has been decided;

(cy what are the subjects likely to
be discussed ;

{d) whatisthe purpose of the mee-
ting; and

(e} whether India is also attending
the conference ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRIP.V.NARASIMHA
RAO) : (a) to (e). The Government
of Bangladesh circulated a paper last
year suggesting broad areas of possible
coopearation like agriculture, tourism,
education and culture etc. in the south
Asianregion. It had furtherbeen propo-
sed that a preparatory mecting be held
at the Foreign Secretary level to consi-
der this matter further. This meeting
is scheduled to be held at Colombo,
Sri Lanka and India will be atten-
ding.

Widening of National Highways
in Andhra Pradesh

5224. SHRI P. RAJA GOPAL
NAIDU : Will the Minister of SHIPP-
ING AND TRNSPORT be pleased
to state :

(a) Whether there is any repre-
sentation to widen National Highway
No. 5 between Rajamundry and Ich-
chapuram and to widen and streng-
then the National Highway No. 43 bet-
ween Rajapulve and Salur in Andhra
Pradesh ; and

(b) if so, the action taken theron ?

THE MINISTER OF STATE IN
THE MINISTRY OF SHIPP-
ING AND TRANSPORT (SHRI
BUTA SINGH) : (a) and (b) No.
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representation for widening N.H. 5
between Rajamundry and Ichcha-
puram has been reccived in the
recent past. However, NNH 5 in the
section has already been midered
to two-lanes excepting in a few isola-
ted stretches to be by passed or impro-
ved like plast Ankapally and Orissa
enclave ncar Ichchapuram. The esti-
mates for construction of Ankapally
byepass having 2 lanes along with
Sharada bridge have been sanctioned.

As regards N.H. No. 43 from junc-
tion of N.H. 5 (near Rajapulve) to
Salur, there has been representation
for widening the road. Out of the 82
Kms. Length upto Salur widening of
33-30 Kms has been sanctioned by
providing black topped hard shoulders
where as about 10 Kms. In isolated
stretches have already been widened.
It is proposed to widen the remaining
length of the road by providing black
topped hard shoulders in 6th Five year
plan (1930—85) depending upon the
availability of funds and interest prio-
rity of N.H. works in the country
as a whole.

Recovery of smuggled goods
from Dining Car of Ferozepur
Janata Express

5225. SHRI B.V. DESAI : will
the Minister of RAILWAYS be
pleased to state :

(a) whether it is a fact that large
number of smuggled goods are being
transported through the Railway
for the last six months with the colla.
boration of the Railway employees :

(b) if so, in how many cases the
official of the Railways have been
found in collaboration ; and

(c) what action has been taken
or proposed to be taken to check tras-

portation of smuggled goods through
Railway in future ? )

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAY
AND IN THE DEPARTMENT OF
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PARLIAMENTARY AFFAIRS
(SHR1I MALLIKAR]JUN) :
(a) to (c). Details arebeing collect-
ed from state Governments and will be
placed on the table of the Sabha.

West Coast Konkan Railway

226. SHRI EDUARDO FAL-
EIRO : Will the Minister of RAIL-
WAYS be pleased to state :

(a) what progress has been made
in the construction of the west coast
Konkan Railway ;

(b) what are the reasons for the
slow pace of works in this project; and

(c) when the same will be comple-
ted ?

THE DEPUTY MINISTER 1IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS
(SHRI MALLIKAR]JUN)

(a) to (¢) The construction of the
62 Kims. long new line from Apta
is proceeding according to schedule.
The section from  Apta
to Pen is targetted for opening on
30-6-81, The Second phase from Pen
to Roha is scheduled for opening in
December, 1981.

Conversion of Vasco Miraj Line

5227. SHRI EDUARDO FAL-
EIRO : Will the Minister of RAIL-
WAYS be pleased to state :

(a) whether therehave been repea-
ted demands for converting the Vasco
Miraj Railway line from metre gauge
into broad gauge ; and

(b) if so, what steps Government
have taken in furtherence of this

demand ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT
OF PARLIAMENTARY AFFAIRS
(SHRI MALLIKAR]JUN) H
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(a) and (b). Asurveyfor conversion
of Vasco da Gama to Miraj from
metre gauge to broad gauge is in
progress.
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Doubling of Sealdah Dum Dum
Line

s2g0. SHRI CHITTA BASU :
Wil] the Minister of RAILWAYS
be pleasel to state :

(a) the progress of work in the
Project of doubling the track between
sealdah and Dum Dum of the Sealdha
Division of Eastern Raiwlay ;
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(b) whether the projert will Le
completed by 1982-83 as scheduled 3
and

(c) whether Government propose
to extend the doubling upte Bongann
subsequently ?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND
INTHE DEPARTMENT OF PAR.
LIAMENTARY AFFAIRS (SHRI
MALLIKARJUN) (a) Doub-
ling between Dum Dum
junction and Dum Dum cantonment
has already been completed on 31-1-81

(b) Doubling betweeen Dum Dum
Cantt and Barasat is expected to be
completed by gr-12-1981,

{c) No.

Setting wp of mini Hogpitals
in Delhi

5231, SHRI RAMA CHANDRA
RATH: Will the Minister of HEALTH
AND FAMILY WELFARE
be pleased to state :

(a) whether Government have a
proposal to set up some mini hospitals
in Delhi during 1981-82;

(b) the places where these hos
pitals will beset up ;and

(c) the details about the pro-
gress made so far in this regard ?

THE MINISTER OF HEALTH
AND FAMILY WELFARE : (SHRI
B. SHANKARANAND ) : (z) No.

(b) Does not arise,

(c) Does not arise.
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Balurghat without rail link

5232. SHRI PIUS TIRKEY :
Will the Minister of RAILWAYS
be pleased to state :

(a) whether itis a fact that the
Balurghat district headquarter of
West Dinajpur in West Bengal has no
raillink with therest of the country ;

(b) if so, the reasons therefor and
the steps taken to meet the demand of
this backward district ;

(c) thenumberofnamesof district
headquarters all over India which
have no railway links so far and the

I'reasons thereof, State-wise ; and

(d) how much time is required to
cover all the district headquarters
with Railway net-work ?
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THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY AFFA RS
(SHRI MALLIKARJUN) : (a} Yes,

(b) Survey for construction of
new B.G. rail link from Eklakhi to
Balurghat via Gajol (90 kms) carried
out during 1972-73 revealed that the
project was not expected to attract
sufficient traffic to justify its construc-
tion (return being negative) . Due to
limited financial resources and un-
remunerative character of this proe
ject, it has not been possible to under-
take the construction of this project
so far,

(c) and (d), A Statement is
attached.

Statement

(C) District Headquarters “in India not connceted by rail

Name of the Hgs. of the District.

District

Andhra

1. Karimnagar Karrimnagar

2. Sangareddi Medak

8. Nalgonda Nalgonda

4 Srikakulam . . . Srikakulam
Bihar

1. Hazaribagh . . . Hazaribagh

2. Dumka . . Santhal Parganas
CGufarat’]

1. Kaira . . . Kaira

2. Ahwa . . . The Dangs
Himachal Pradesk

1. Chambal . . . . Chamba

2. Keylong . . . . Lahul Spiti

8. Kulu . . . + Kulu

4. Kalpa . . . Kinnaur
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Name of the Hgs. of the District District

5. Mandi . . . . . . . . Mandi

6. Kasimpti . . . . . . . +  Mahasu

7. Bilaspur . . . . . . . . Bilaspur
B

8. Nahan . . . . . . . . Sirmler

9. Una . . . . . . . + Una]

Fammu & Kashmir

1. Udhampur . . . . . . . . Udhampur

2. Anantnag . . . . . . . . Anantnag !
3. Riasi . . . . . . . . . . Riasi

4. Mirpur . . . . . . . . . Mirpur

5. Punch . . . . . . . . . Punch

6. Baramula . . . . . . . . . Baramula

7. Leh . . . . . . . . . . Ladakh

8. Giljit Wazarat . . . . . . . . Gilgitwazarat
g. Gilas . . . . . . . . . Gilas

10. Trible Tarritory . . . . . . . . Trible Territory}
11. Gilgit . . . . . . . . . Gilgit)]

12. Srinagar® . . . . . . . . . Srinagar

13. Rajauri . . . . . . . . . Rajauri

14. Doda . . . . . . . . . Doda
Karnataka

1. Karwar . . . . . . . . . North Kanara

2. Chikmagalur . . . . . . . « Chikmagalur

3. Marcara . . . . . . . . . Coorg
Kerala
1. Malappuram . . . . . . . . Malappuram

2. Alleppey . . . . . . . . . Alleppey
3. Idukki (Temporary at Kottayam) . . . . . Idukki

Madhya Pradesh

1. Jhabua . . . . . . . . . Jhabua
2. Dhar . . . . . . . - . Dhar
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Name of the Hgs. of the District District

3. Khargaon . . . Khargaon

4. Tikamgarh . . . . . . . Tikamgarh

§. Chhattarpur . . . o . . Chattarpur

6. Panna . . . . . Panna -

7. Sidhi . . . . . . Sidhi

8. Ambikapur . . . Surguja

Maharashtra

1. Ratnagiri . . . . . . Ratnagiri

2. Osmanabad . . . . . . Osmanabad

3. Bhir . . . . . Bhir
Manipur

1. Karong . . . Sadar Hill

2. Imphal . . . . . . . Manipur Central

3. Tamenglong . . . . . . Manipur West

4. Ukhrul . . . . . . Manipur East

5. Churachandpur . . . Manipur South
Meghalaya

1. Tura . . . . . . . Garo Hills

2. Jowai . . . . . . . Shillong, Jaintia & Khasi Hills.
Nagaland

1. Kohima . . . . . . . Kohima

2. Mokokchung . . . . . . Mokokchung

3. Tuenzang . . N . . . . Tuenzang
Orissa

1. Chhatrapur . . Ganjam

2. Bhawanipatna . . . Kalahandi

3. Phulbani . . Baudh Khondmals

4. Keonjhar . . . . Keonjhar

§. Sundergarh Sundergarh
Rajasthan

1. Sirohi . . - . Sirohi
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190

Name of the Hgs. of the D str;ct Dijstrict
2. Banswara . . . . . . . Banswara
3. Tonk . . . . . . . . Tonk
4. Bundi . . . . . . Bundi
5. Jhalawar . . . . Jhalawar
Tripura
1. Kailashahar . . . . . . North Tripura
2. Agartala . . . . . . . West Tripura

3. Udaipur . . . . . . .
Uttar Pradesh

1. Urtarkashi . . . . . .

2. Chamoli . .

3. Pithoragarh . . . . . .
4. Alimora . . . . . . .

5. Naini Tal
6. Pauri . .
7. Norendra Nagar .
8 Hamirpur
West Bengal
1. Balurghat . . . . . . .

Arunachal! Pradesh

1. Boindila . . . . . . .

2. Ziro

3. Along

4. Tezu . . . . . .
Mizoram

1. Lushai Hills - . . . . .

Pondicherry
1. Yanamn

Sikkim
1. Gangtok

2 Mangan .

3. Namchi
4. Gyalshing

South Tripura

Uttarkashi
Chamoli

Pithoragarh
Almora

Naini Tal
Garhwal
Tehri-Garhwal

Hamirpur

West Dinajpur

Kameng
Subansiri
Siang

Lohit

Aijal

Yanam

Fast Sikkim
North Sikkim
South Sikkim
West Sikkim
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(b) Railway development cannot
be envisaged on State-wise/Region-
wise or Distt. wise concept. The needs
of the country are assessed and then
decisions are taken for the overall
railway development within the limi-
ted resources made available by the
Planning Commission.  Planning
of new railway lines is closely linked
with the transport requirements of
the concerned area. Adequacy of
anticipated traffic rather than the
existing railway kilometerage is the
guiding criteria in deciding on new
line projects.

Assistance provided to Bhutan

5233. SHRI PIUS TIRKEY :
Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) the projects in which the
Government of India is working for
the development of Bhutan ;

(b) the details of projects to be
financed by the Indi n Government ;
and

(c) the number of Indian na-
tionals engaged in development works,
category-wise and their scales of pay
with the conditions of service ?

THE MINISTER OF EXTER-
NAL AFFAIRS (SHRI P.V. NARA-
SIMHA RAO) : (a) projects curr-
ently under implementation in Bhutan
with the technical aad financial
assistance of the Government of India
are as follows :

(1) Chukka Hydel Project
Capacity - 336 megawatts
Estimated cost  Rs. 150 crores

Expected date
ol completion 1484-85

(2) Gaylegphug Lift Irrigation Project Phase T
Area 2,000 acres

-

Estimated cost s 1.%3 crorcs
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—

Expected date

of completion®  Almost complete

(3) Indo—Bhutan micro-wave link
connecting  Thimplu with
the Indian microwave

"network.

Estimated cost Rs, 3-04 crorcs

In addition, the Penden cement

— Dplant with a capacity of one lakh

tons per annum built at a cost of Rs.
14-20 crores started production in
November, 1980.

During Four Five-Year Plan
periods ( 1961—81), total Indian as-
sistance under the plan has been of
the order of Rs. 146:80 crores.
This does not cover assistance for the
construction of about 2,000 km.
of roads, survey of Bhutan’s forest
resources, exploration and mapping
of mineral resources, investigations
of hydel and irrigation projects,
telecommunications, power genera-
tion and transmission, hydro-metro-
logical stations including flocd-
forecasting  system. A large
number of Bhutanese students have
also been provided scholarships and
training facilities. Indian experts
have also visited Bhutan on special
assignments.

(b) Some of the projects under
consideration for inclusion in Bhutan’s
fifth plan are :

(1) Gaylegphug lift irrigation
Project Phase II;

(2) 20 kw short-wave broad-
casting station ;

(3) Lateral microwayc link pro-
viding a direct hook-up in
Central Bhutan from east to
west ; and

(4) Black-topping of  East-West

highway.
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The Mih plan is currently under
discussion with the Royal Govern-
ment of Bhutan. It envisages a total
development outlay of Rs. 274.10
crores,

(c) A large number of Indian
nationals are working in Bhutan both
on deputation and under direct em-
ployment. As on January 1, 1980,
the number of Government of India
deputationists was 112. These in-
cluded advsisers, engineers, doctors,
bankers, teachers, accountants, te-
chnical and scientific personnel and
supporting  administrative  staff,
Government of India deputationists
are governed by standard terms of
deputation as laid down from time to
time (Broad standard terms of de-
putation laid on the Table of the
House [Placed in library. See no.
LT-2221/81] Precise terms of employ-
ment of direct recruits is determined
by negotiation. Under direct re-
cruitment a large number of labour
(both skilled and unskilled) has also
been employed by the Royal Govern-
ment of Bhutan.

Stagnating Railways Empolyees

5234. SHRI ARJUN SETHI :
Will the Minister of RAILWAYS
be pleased to state :

(a) whether a large number of
railway employees having long years
of service as well as senior in grades
are staganting in their revised scales
of pay ;

(b) whether majority of senior
staff has been allowed to hang on
from 1st January, 1973 the date of
introduction of the revised scale of
pay; and

(c) if so, the reaction of Govern-
ment thereto ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS
(SHRI MALLIKARJUN) :
(a) to (¢) . Promotions in Railway

132 L.S.—7
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Services asin Servicesin other Central
Govt. Deptts, depend on the number
of posts available in the higher grades,
which are normally sanctioned on the
basis of requirements of work, and
also on suitability of individuals for
higher posts. It is, therefore, not
unlikely that some categories of rail-
way employees may be stagnating at
the maximum of their pay scales.
However, in order to mitigate hard-
ship due to such stagnations, the
following steps have been taken from
time to time —

(i) Introuction of selection gra-
des where permissible and
possible as per the norms laid
down on the recommenda-
tion of Third Pay Commi-

ssion.

(ii) Restructuring of various cad-
res in Group ‘C’ & ‘D’ cate-
gories on the recommenda-
tion of the Committee of the
Departmental Council(JCM)
which includes representatives
of the organised labour in
order to improve the per-
centage of higher grade posts
available for promo:ion.

Rakes For Iron Ore

5235. SHRI ARJUN SETHI :
Will the Minister of RAILWAYS be
pleased to state :

(a) what was the demand of rakes
{0 lift iron ore from Barajamda Sectors
of Orissa to Paradip Port during the
last three years;

(b) what is the actual supply of
rakes during the above period to meet
the demands by the Railway; and

(c) ths reasons for not fulfilling
the demand ?

‘THE DEPUTY MINISTER IN
1THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTRY AFFAIRS
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(SHRI MALLIKAR]JUN) : (a) The
demand is normally two rakes per
day.

(b) 1.3 rakes per day were supp-
lied.

(c) Factors like immobilisation
of stock in port due to industrial
dispute, increased detention to stock
in port, power houses and steel plants
and increased in effective BOXs Jead-
ing to their less availability were res-

onsible for not meeting the demand
m full. However, our suggestion to
move iron ore for export through Para-
dip port in special type of stock was
not accepted by Minerals and Metals
Trading Corporation.

Late Running of Mahalakshmi
Express and Hubli Bangalore
Passenger Train

5236. SHRI T.R. SHAMANNA:
Will the Minister of RAILWAYS be
pleased to state :

(a) whether Governmentare aware
that mahalakshmi Express and Hubli-
Bangalore passenger  invariably
reaching Bangalore very late; and

(b) whether Government will
examine the matter and see that the
hardship experienced by the travelling
Pullic particularly government offi-
ciais, teachers, and students, factory
workers working in Tumkur but
residing in Bangalore and other places
in the line are given relief ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT
OF PARLTAMENTARY AFFAIRS
(SHRI MALLIKARJUN) : (a)
and (b) . The punctuality per-
formance of 203/204 Miraj-Bangalore
Mahalkshmi Express and 291/292
Plubli Bangalore Passenger has not
beer satisfactory.
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However, all feasible efforts are
being made to improve their perfor-

mance by keeping a close watch
over their running.

feda gemdw ¥ WraeoA
& e W aeqy

5237. st wegAvOTAW wfEay :
oY g o At wHEre i :

0 IN A A FIN FT FA
win fw e

(%) 24 ®Taq, 1981 F1 faeeht
sHA 9T FEFE-fRGSqR Staar ga-
T8 F werd-arm & fras gea w7 783g
FTLHMIRIAE Gl ; FIT

(') =33, 1980 HIT F4q7,
1981 F T 7reg TAF aT T nfeat
qT AT AT BTYT FT 71T FT & A1
W TG H ARG I g 7

I FATAQ A% dadrq w14 fawer
d gaqar (st wfemera) @ (7)
24 %%, 1981 1 {xeeft Aewa ox
TRE-THUIC JAqT  TFdT &
dqrFage & aAry W4 gfwg, fEeer
g WART  2,50,000 X HeA
F aEJL  FUWI By 7E o)

(@) =vady, 1980 AT FTAL,
1982 & Wre qieqw X gy W
mifedt & F1€ wrqr At AT A0 9T
Wi ®ri wRars &3 A afl
IEAL



197 Written Answers CHAITRA-6, 1903 (SAKA)

National Permits Issued to
Schedule Caste/Schedule Tribe
Persons

5238. SHRI BHEEKHABHAI :
‘Will the Minister of SHIPPING AND
TRANSPORT be pleased to state
the percentage of National Permits
issued by the Delhi Administration
during the last g years to Scheduled
Cast and Scheduled Tribe persons ?

THE MINISTER OF STATE
IN THE MINISTRY OF SHIP-
PING AND TRANSPORT (SHRI
BUTA SINGH) : The
Pprovision for reservation in
the grant of National permits was
introduced by M.V. (Amendment)
Act, 1978. This has been brought
into force on 16-1-1979. Since then
excepting for five genral category
National Permits in which cases the
allotments were decided much earlier,
no new national permits have been
issued by State Transport Authority,
Delhi, as a result of a court case.

Posts Reserved For S.G. and S.T.
Filled by General Candidates
in Ministry of External Affairs

5239. SHRI BHEEKHABHAI :
SHRI KUSUMA KRISH-
NA MURTHY :

Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) whether itisafactthata num-
ber of posts reserved for Scheduled
Caste and Scheduled Tribe candi-
dates in different classes of Service
viz. B, C and D in various Depart¢-
ments of the Ministry of External Aff-
airs were filed up by the gereral
«<andidates;

(b) if so, the details of such posts
class-wise during the years 1978,
1979 and 1980 and the reasons there-

for; and

{c) whether Government propose
to impose a ban on exchanege of res-

erved posts with gereral posts in the
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imnterest of Scheduled Caste and Sche-
duled Tribe candidates ?

THE MINISTER OF EXTER-
NAL AFFAIRS (SHRI P. V.
NARASIMHA RAO) : (a) yes, Sir.

(b) Details of such posts are as
follows :—

1978 1979 1980 -

Group B 52 79 11y
Group G 22 10 58
Group D Nil Nil Nil

These reserved posts were dere-
served, carried forward to the next
recruitment year, and then had to
be filled up by General candidates,
due to non-availability of sufficient
numbers of eligibles Scheduled Caste
and Scheduled Tribe candidates,

(c) In all such matters, Ministry
of External Affairs are guided by norms
laid down by the Department of per-
sonnel, Ministry of Home Affairs.
There is no present proposal for such
a ban.

Production in M;/S. Cimmco
Wagon Factory, Bharatpur

5240. SHRI BHEEKHA BHALI :
Will the Minister of RAILWAYS
be pleased to state :

(a) whether it is a fact that there
has been planned strategy to disrupt
production in M/s. Cimmco Wagon
Factory, Bharatpur, by certain ele-
ments;

(b) whether Governmentare aware
that production is being hampered
by unwilling workers:
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(c) if so, the steps which have

been taken so far by Government to
resolve differences between labour and
Management; and

(d) whether it is a fact that due
to lock-out the Government, labour
and the management were put to
loss of crores ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT
OF PARLIAMENTARY AF-
FAIRS (SHRI MALLIKARJUN):
(8) The Ministry of Railways are
not aware of any planned strategy to
disrupt production in M/s. Gimmco’s
Wagon Factory at Bharatpur.,

(b) Ministry of Railways have
received a communication from M/s.
Cimmco wherein it has been alleged
that some dismissed workmen together
with oursiders have resorted to unlaw-
ful activities.

{c) Resolving issues such as labour
differences come within the purview
of the State Government. However,
during the period of lock-out, Minis-
try ol Railways had requested the
Government of Rajasthan to render
necessary assistance to this firm
in resolving difference between labour
and management.

(d) Ministry of Railways have no

such information.
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Deaths of children due te
Rheumatic fever

5242. SHRI CHITTAMAHATA:
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state :

(a) thenumber ofdeaths of child-
renin the villagesand urban areas on

account of rheumatic fever in 1980~
81 ; and

(b) the steps taken by Govern-
ment to check deaths of children by
reheumatic fever ?

THE MINISTER OF HEALTH
AND FAMILY WELFARE (SHRI
B. SHANKARANAND): (a) Deaths
on account of rheumatic fever are
not notified, and as such no authen-
tic data is available.

(b) Facilities for treatment of re-
heumaticfever exist in all the Govern-
ment hospitals/Primary Healt:1 Cen-
tresin the country. Thereis, however,
no national plan for the prevention
and treatment of rheumatic fever.
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Pr.sentations made to Foreign
Visitors by ICCR

5243. SHRI N.E HORO : Will
the Minister of EXT'ERNAL AFFA-
IRS e pleaed to state:

(a) the titles and details of books
and objects of Indian arts with cost
of each presented to foreign visitors
by the Indian Council for Cultural
Relations in India and abroad from
the 1st July, 1978 to gist January,
1981 ;

(b) the names of firms fro n which
the books and art objects were pur-
chased ;

(c) the details and cost of those
items which have been purchased on
cash pa,ment and what were the rea-
sons therefor ;

(d) whether any tender was called
for these purchase ; and

(e) if so, the names of the firms
wlio respond d to the tender notice ?

THE MINISTER OF EXTER-
NAL AFFAIRS (SHRI P.V. NARA-
STMHARAO) :

{(a) and (b). The Indian Council
for Cultural Relations presented only
its own publications to foreign visitors
du ing the period 1st July, 1978 to
31st January, 1981 and n  objcts of
art were presented to them by the
Council. However, the Council pre-
sented souvenirs purchased from the
Central Cottage Industries Em-
porium, New Delhi, to th* foreign
visitors invited by it letween the
period 1st July, 1978 to 21st Decem-

ber, 1979.

(c) From January, 1980, standard
mementos purchased from a local
reputed firm on credit are being pre-
sented to distinguished foreign visi-
‘tors. The purchase of mementos is
being made from the firmon the same
rate at which is supplying these articles
to other Ministries an 1 allied orga-
nisations. The details are given in
.the statement laid on the Table of
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the House. Placed in library. (See no.
LT-2222 /81)

(d) As the items are of small
value and the requirements sporadic
the formality of tender is not obscrved,

(e) Does not arise.

Implementation of Raral
Health Schemes with Collabora-
tion of United Kingdom

5244. SHRI A.C. DAS : Will the
Minister of HEALTH AND FAMI-
LY WELFARE be pleased to state
the number of villages in those dis-
tricts of Orissa which are proposed to
be brought u der the Rural Health
Scheme with collaboration of the
United Kingdom ?

THE MINISTER OF HEALTH
AND FAMILY WELFARE
(SHRI B. SHAINKARANAND) :
There is no proposal for a Rural
Health Scheme in Orissa with
the collaboration of United King-
dom. The Government have, how-
ever, evolved a scheme for strengthen-
ing Health & Family Welfare Ser-
vices in five Districts of Orissa with the
assistance fr m the U.K. Govern-
ment. The number of villages in
these districts as per project proposal
prepared by the Govt. of Orissa is
23,663,

Opening of Polyclinic in R.K.
Puram, New Delhi

5245. SHRI SATISH PRASAD
SINGH : Will the Minister of HEA-
LTH AND FAMILY WELFARE
be pleased to state :

(a) whether it is a fact that only
one set of Ayurvedic and Homeopa-
thic dispens.ry feeds the entire area
of R.K. Puram, Moti Bagh and other
adjacent colonies in New Delhi, there-
by causing inconvenience to the
Government Servants ;
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(b) whether it is also a_fact that
there is no Polyclinic in R.K. Puram
o provide the basis infrastructural
amenities like X-Rays, ECG etc. ;
and

(¢; if so, when Government pro-
pose to open a set of these despensa-
ries :nd Polyclinic in the Block of
Sectors I to IV, RK. Puram and
whether it will consider making pro-
visions for these in the building to be
constructed for housing the Central
Government Health Scheme allopa-
thic dispensary for Sectors I to IV
R.K.Puram, NewD 1hi.

THE MINISTER OF HEALTH
AND FAMILY WELFARE (SHRI
B. SHANKARANAND) : (a)
The one Ayurvedic and one
Homeopathic dispensary is considered
adequate for the present.

(b) Yes. However, these facilities
are available in the neighbouring
Safdarjung Hospital .

(c) There is no such proposal at
present.
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Private Sector Wagons Pur-
chased

5247. SHRI DAYA RAM SHA-.
KYA : Will the Minister of RAIL-
WAYS be pleased tostate :

(a) how many wagons have been
purchased each year from 1978-79.
to 1980-81 from the private sector
and how much money has been paid.
for that ;

(b) what is the installed capacity-
of the private sector factories making-
wagons and how much are they meet-
ing the demand of railway itself in.
manufacturing ; and

(c¢) what is the requirement in
the present and forth-coming ' years:
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upto the end of Sixth Plan and where (Pigures in terma of four-wheelers)
from the demand shall be tulfilled ? -
Name of the Firm Annual
installed
THE DEPUTY MINISTER IN it
THE MINISTRY OF RAILWAYS Mjs. Cimmco, Bharatpur . 2,000
AND IN THE DEPARTMENT OF Ms. f{i: I‘I“;g“": - 100
PARLIAMENTARY  AFFAIRS M babad s o0
(SHRI MALLIKARJUN ) : Mjs. Texmaco, Caleutta. . 3,600
(a) afld (b). The annual installed The wagons actually supplied by
capacity for manufacture of wagons the above units during the years
by the private sector wagon building 1978-79 to 1980-81 (upto January

1981) aiongwith the payments made
to them during the respective years
(inclusive of cost of steel) are given
below :—

units i& as under :—

(Figures in terms of lour-wheelersfRupees in crores)

1578-99* 1979-80* 1980-81
Name of the Firm —_—— e e {Upto Jan. ‘81
Wagons Paymenta Wagons Pay- _
Supplied  made Supplicd ments Wagons Pay-
during during made supplied ments
the year the year during made*
the year
M/s. Cimmco Bharatpur. . 2348 10,90 1795 10,99 630.5 4.45
Mjs. 11.G.I, Nangloi . g0 0.75 120 o.36 54.8 o.13
M/s. Modern Industries,
Sahibabad. . . . 657 3.00 588 4.27 377. 58 2.68
M{sz, Texmaco, Calcutta . 1866 10.60 2977 15.17 3.6 1990
(c} The Planning Commission have - -
agreed for acquisition of 1,00,000 TA g ¥ W s-—Far At
wagons in terms of four-wheelers .

during the Sixth Plan period 1980-81
to 1984-85. These wagons are pro- 5248. WY TAT TR TR : AT

posed to be procured indigenously. @ e ag aaw F www w07 Fr
*This indicates the actual pay-

. H T n
ments made during the year and . ( ﬁ{ T 5E 79 & A gfowar
may not correspond to the nums- WA A wg Q:!ﬂﬁ o

ber of wagons supplied in that . . .
year. PP 8- RO ¥ gwdw ¥ 26 awRAT,
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Allotment of wagons

5249. SHRI AMAR ROY
PRADHAN : Will the Minister
Yof RAILWAYS be pleased to state:

(a) the steps which Government

{have been taken to stop irregularities

and malpractices prevalent in  the
allotment of wagons ; and

(b) if not, the reasons threrefor?

THE DEPUTY MINISTAR IN
THE MINISTRY OF RAIL-
WAYS AND IN THE DEPART-

IMENT OF PARLIAMENTARY
AFFAIRS : ( SHRI MALLIK-
ARJUN } (a) to ensure  that
allotment cf wagons is done strictly
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according to priority and serial a
number of indent resgistered, a
Wagon Priority Register is maintained
at all goods loading points. The
Vigilance Commercial and Operat-
ing departments of Indian Railways
conduct preventive and surprise
checks to see that there are no ire-
gularities and malpractices in allot-
ment of wagons and loading is not
done in violation of quotas via
various points and frestrictions in
force. Whenever cases of malpractices
andirregularitiesare detected suitable
disciplinary action is taken against
the staff found responsible. If any
lacuna is found in rules and proce-
dures they are modified to prevent
causes of malpractices. whenever
specific complaints are received re-
garding malpractices and irragulari-
ties, thorough investigation are made
and corrective action is taken. Special
drives are also launched to cover
varios aspects of coruption including
malpractices and irregularities in allot-
ment of wagons.

(b) Does not arise.

Onuality Control in Production
of Ayurvedic Medicines

5250. SHRI P. K. KODIYAN :
‘Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to
State :

(a) whether there is any quality
control in regard to production of
ayurvedic medicines ;

(b) if so, what is the machinery
for effecting quality control ;

(c) whether ayurvedic medicines
and preparations used by the C.G.H.S
dispensaries are of standard quality;
and

(d) if so, how the standard is
determined before purchase of these
mdicines and preparations ?

THE MINISTER OF HEALTH
AND FAMILY WELFARE (SHRI
B. SHANKARANAND) :
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(a) and (b). Quality control in
the cases of Avurvedic Medicines is
exercised on the basis of taste colour
and consistency by the Ayurvedic
Physicians.

(c) Yes.

(d) As per quality control mentioned
in reply to part (a) & (b) above.

Steps to provide Modern Medical
Facilities in Rural Areas

5251. SHRI P. K. KODIYAN:
Will the Minister of HEALTH
AND FAMILY WELFARE be
pleased to state :

(a) what steps have been taken
to provide modern medical facili-
ties in the rural areas :

(b) whether there has been any
improvement in the medical facilities
in the rural areas as a result of these
steps ; and

(c) if so, to what extent ?

THE MINISTER OF HEALTH
AND FAMILY WELFARE
(SHRI B. SHANKARANAND ):
(a) to (c). The medical facilities in
the rural areas are provided through
the infrastructure of Upgraded a
Primary Health Centres. Primary
Health Centres, Rural Dispen-
saries, Sub-centres as well as
through the implementation of the
various national Programme and
schemes. ¢.g. Reorientation of Medical
Education, Schemes, Multipurpose
Workers Scheme, Traditional Birth
Attendants Training Schemes, Com-
munity Health Volunteers’ Schemes
etc.

As on 1-4-80, 5499 Primary
Health Centres were functioning in
the country. 600 primary Health
Centres are proposed to be added
during the 6th Five Year Plan.
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340 Upgraded Primary Health
Centres were functioning as on

1-4-80. Itis proposed to upgrade
another 174 Ptimary Health Centres
into 30 bedded rural  hospitals
during the 6th Plan. Similarly,
40,000 additional sub-centres (over

and above 40,323 existing  sub-
centres) areplannedtobe established

during the Sixth Plan.

1,59,897 Ccmmunity Health-
Volunteers were working in  the
country as on 1-3-1g81. 2.2 lakh
CHVs are proposed to be
trained during the 6th Plan peried.
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Pending Demands of Jumior
Doctors

5254. SHRI AMAR ROY-
PRADHAN : Will the Minister
of HEALTH AND FAMILY WEL-
FARE be pleased to state the same
details of the demands of the junior
doctars of the Delhi {N. Delhi
pending  for the last  one year
with the Health  Minstry
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and the latest decision taken by
Government thereon?

THE MINISTER OF HEALTH
AND FAMILY WELFARE
( SHRI B. SHANKARANAND ) :
A statement showing the demand
of the Junior Doctors’ Federation of
Delhi, the terms of settlement and
the action taken by the Govern-
ment to implement them is laid on
the Table of the House. Placedin
Librarys [See No. LT—2223/81].
The demands were submitted by 5th
Federation vide their letter dated 5th
June, 1980.

Prevention of Food
Adulteration Act

5255. SHRI SUBHASH CHAN-
DRA BOSE ALLURI: Will the
Minister of HEALTH: AND FAMI-
LY WELFARE be pleased to state :

(a) whether it is a fact that pro-
vision of the Prevention of Food
Adulteration Act are not effective
enough to check the menace of food
adulteration in the country; and

(b) if so, whether Government
have taken any steps to amend this
Act to make it more effective ?

THE MINISTER OF HEALTH
AND FAMILY WELFARE (SHRI
B. SHANKARANAND) : (a) and
(b) P. The provisions of the Preven-
tion of Food Adulteration Act are
adequate. Hence the question of
amendment of the Act does not
arise.

Contract Labour Employed by
Railways

5256 SHRI SUBHASH CHAN-
DRA BOSE ALLURI : Wil
the Minister of RAILWAYS be
pleased to state :

(a) whether it is a fact that con-
tract labour is still employed by the
Railways;
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(b) if so, what is the average
strength of the contract labour
employed by the Railways during the
last three years; and

(c) whether government propose
to abolish contract labour in the
Railways ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS
(SHRI MALLIKARJUN ) : (a)
On Railways certain items of
work which are not of a perennial
nature and which do not require
employment of whole time regular
railway staff are generally done thro-
ugh contractors’ labour and these are
goods/parcels handling at tranship-
ment points; coal handling,  ash-
pit clearing and cinder picking in
railway steam locosheds; large-
scale engineering construction works,
etc.

(b) The information is being
collected and will be laid on the
Table of the Sabha.

(c) No.

Harassment of railway employees

5257. SHRI SUBHASH CHAN-
DRA BOSE ALLURI : Will the
Minister of RAILWAYS be pleased
to state :

(a) whether Government’s attcn-
tion has been drawn to the news ap-
pearing in Blitiz dated the gist
January, 1981 under the caption
‘Railway Vendetta’ about the haras-
sement of Railway employees by the
railway officials for his action of
exposing certain corrupt officials;
and

(b) if so, what are the details in
this regard ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT
OF PARLIAMENTARY AFFAIRS
(SHRI MALLIKARJUN) : (a) Yes.
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(b) Shri V. L. Narasimhan made
a complaint on 1-5-1970 against
AEN/Warora and DEN/Nagpur al-
leging false payments to  contra-
ctors. Investigation thereon reveal-
ed that the complaint was false.
Sence it involved gazetted officers,
the C.V.C. were consulted as per
extent practise and they advised
closure of the case and initiation of
ation against the complainant as for
major penalty proceedings. *

Chargesheets was issued to  the
employee on 19-6-1971 and after
consideration of his defence, the mat-
ter was enquired into by Shri-
Ram Teke, XEN, but the disci -
plinary authority concluded that
certain aspects needed further probe.
In the meantime, Shri Ram Teke,
XEN had been transferred and
another officer Shri J.R. Sawant was
asked to conduct further enquiry.
Disciplinary authority decided that
the enquiry officer’s report was in-
conclusive, and, as much delay had
already occurred the disciplinary
authority himself took up the enquiry
and came to the conclusion that
Shri Narasimhan was guilty of mak.
ing a false complaint against the
Asgistant Engineer and the Divi-
sional Engineer. He imposed
panalty of reduction of pay
from Rs. 320/- to Rs. 250f- which,
on appeal, was revised to from
Rs.320/- to Rs. go05/-* for a period of
one year without cumulative effect.
Shri Narasimhan filed a suit in the
civil court which finally declared the
order of reduction of pay as null and
void on grounds of procedural
irregularities and technical lacunae
and not on merits. The administra-
tion was free to praceed with the
matter afresh following the proce-
dures. Since the financial implica-
tions were not much—only to the
extent of Rs, 383/- the Railway
Administration decided not to file
any further appeal and the decree
of the Court was honoured by sub-
mitting a Pay order o the court for
this amouat,

MARCH 28, 1981
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As for the alleged transfer of Shri
Narasimhan to nine places within
one year, itis not borne out of facts.
Even prior to his making the com-
Flaint, Shri Narasimhan stood trans-
erred from Warora to Gwalior
with effect from 26th March, 1970;
but the joined duty at Gwalior on
12th August, 1970 after attending to
a training course and availing
leave. Being an experienced field
supervisor, and on completion of a
major work at Gwalior, he was
transferred on 30-11-1970 to  Mahad
for Konkan Railway Survey work
undertaken on a high priority, and
he reported there on  17-1-1971.
On  completion  of  the said
survey work, he  was trans-
ferred to Pune where the reported
on 17-1-1972 and is still working
there. Thus it is incorrect to say
that he was transferred to nine
places within one year and all the
stations mentioned in the ncws items
from part of the Konkan Railway
which had been visited by the entire
Survey Tcam including the XEN
during the course of the survey work.

Manufacture of Power Loco-
motives

5258, SHRI SUBHASH CHAN-
DRA BOSE ALLURI : Will the
Minister of RAILWAYS be pleased
1o state

(a) whether Government propose
to set up another wunit for the
manufacture of power locomotives;
and

(b) if so, the details thereof ?

THE DEPUTY MINISTER
IN THE MINISTRY OF RAIL-
WAYS AND IN THE DEPART-
MENT OF PARLIAMENTRY
AFFAIRS (SHRI MALLIKA-
RJUN) : (a) and (b). It is
presumed  that reference to
“power” locomotives refers to **Elec-

e
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tric” tocomotives  here is no pro-
posal at present to set up a new unit
for electric locomotives but the quest-
ion of augmenting capaity to manu-
facture such locomotives is under
examination.
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Enquiry regarding Closing
Dcwn of Inghota and Ichauli
Railway Stations

5262. SHRI RAMNATH
DUBEY : Will the Minister of

RAILWAYS be pleased to state :

(a) whether some independent
a.quiny is proposed to be conducted
cgarding closing down of Inghota

132 LS—8
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and Ichauli Railway Stations very
recently in the Banda-Bhimsen Sec-
tion of Central Railway;

(b) the steps being taken to
rcopen the said Railway Stations
with adequate protection to Railway
staff posted there ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT
OF PARLIAMENTARY AFFAIRS
(SHRI MALLIKARJUN) : (a)
and (b). Ichauli station was
closed on 8.2.1981 on account
of an incident in which the gateman
was robbed of his spectacles and
Rs. 15/-. A case has been regis-
tered by the Police at Khana Police
Station, Dist. Famirpur. Normal
working of the station has since been
restored from 9-3-1981. At Inghota
station there¢ was a case under Sec.
tion 332/383 IPC and 121 Rly, Act &
25 Arms Act on the night of 5-3-1981.
Some staff were assaulted. One
person has been arrested by the police
in this case. The stafl who was
sent to open this station on 10-3-81
reported sick on account of fear of
assault. Another staff was depu-
ted on 11-3-1981 and the normal
working at this station has also
been restored.
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Introduction of Passenger Train
Between Cuttack and Berham-
pur

n264. SHRI RAMA CHANDRA
RATH : Will the Minister of RATL-
WAYS be pleased to state :

(a) whether Government  has
a proposal to introduce some new
passenger trains in the country during
the year 1681-82;

(b) if so, whether his Ministry
has any proposal to introduce one
passenger train between Cuttack
and  Berhampur of Orrisa; and

(c) the details in this regard ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS

MARCH 26, 1981

Written Answers 228

AND IN THE DEPARTMENT
OF PARLIAMENTARY AFFAIRS
(SHRI MALLIKARJUN) : (a)
to (c): In the context of
inadequacy of passenger coaches,
lack of facilities for repairs and main-
tenance and also likely repercussion
on essential freight traffic, Railways
have decided to slowdown intro-
duction of additional passenger
trains for the time being. How-
ever, short term measures to
meet the growth of passenger traffic by
augmenting the loads of the existing
passenger services to the extent feasible
by increase: diselisation and electrifi-
cation are being resorted to. In
view of the above there is at present
no proposal to introduce any passen-
ger train between Cauttack and
Berhampur.

Recommendation of Homavar
Committee

5265. SHRI BAPUSAHEB
PXRU[ EKAR : Will the Minister of
SHIPPING AND TRANSPORT
be pleased to state :

(a) the  details about present
crisis in the Shipping Industry;

(b) whether Honavar Committee,
set up to examine the problems of
Indian Shipping in the context of
the present crisis in the Shipping
Industry has submitted the report
and if so, the recommendation made.

(c) whether the terms of reference
to Conunittee were notified without
any reference whatsoever to NSB,
and if so, the reasons therefor and whe-
ther NSB passed a resolution in the
meeting on  6th July, 1979 in this
connection and if yes, the text of re-
solution; and

(d) reaction of Government to
the said resolution ?

THE MINISTER OF
STATE IN THE MINISTRY OF
SHIPPING AND TRANSPORT
(SHRI BUTA SINGH)
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(a) the Indian Shipping industry
was generally affected by the interna-
tional shipping crisis. However, the
shipping companies by and large
are now showing signs of recovery.

(b) Honavar Committee’s
Report with several recommendations
is under examination of the Govern-
ment.

\

(c) Government have not con-
sulted the National Shipping Board
for finalising the terms of reference
to the committee as it was considered
not necessary.

The text of the Resolution of
National Shipping Board is as below:

“As the High Level Committee
had already becn consti-
tuted and its terms of re-
ference had also been noti-
fied without any reference
whatsoever to the  only
statutory Advisory Body
on Shipping viz. the Nati-
onal Shipping Board, the
only means of rectifying
error at this stage would
be to request the Govern-
ment to remit a copy of the
Report of the High Level
Committee to the Board
as and when received to
enable it tostudy the Report
and furnish its well con-
sidered comments to Go-
vernment’’,.

(d) Since the recommendations of
the Cominittee are under consider-
ation of the Government, it was con-
sidered not appropriate to forward
a copy of the Report to the Board.

Upgradation to Class II Gazetted
Posts

5266. SHRI V. S. VIJAYA-
RAGHAVAN : Will the Minister
of RAILWAYS be pleased to state :
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(a) whether itis a fact that under
the general scheme of upgradation,
ten non-gazetted ex-cadre posts
in the Railway Board had been
sanctioned for upgradation to class-II
gazetted posts for the benefit of the
staff of Railway Board ;

(b) whether it is also a fact
that five such posts have been
offered to the employees working
in the Railway Board on deputa-
tion ; and

(c) if so, whether the claims of
somc non-gazetted ex-cadre posts
to upgradation were taken into
consideration and what steps are
proposed to be taken in this regard ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLTAMENTARY ATFATIRS
(SHRI MALLIKARJUN) : (a)
and (b). Under the general upgrada-
tion scheme, ten posts have been
allotted for upgradation in Railway
Board’s officc from Group ‘C’ to
Group ‘B’ with the stipulation that
the posts in Secretariat proper should
not form part of the proposed
upgradation. Out of these, 5 ex-
cadre posts havesince been upgraded ;
goithemare beingheld by emplo-
yees of zonal Railways who
are on deputation to Railway
Board’s office and one post which
involves field duties is being tem-
porarily held by a Railway Board
Secretariat stafl.

(c) Foridentifving the remaining
five posts to be upgraded, a Com-
mittee of threc officers has been
appointed ; the recommendations
of this Committee are awaited.

Reservation of Posts for S.C.
& S.T.

5267. SHRI BHEEKHABHAI :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state
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(a) whetheritis a fact thata num-
ber of posts reserved for Scheduled
Caste and Scheduled Tribe candidates
in different classes of Services
viz. B, C, and D, in various Depart-
ments of the Ministry of Health
and Family Welfare were filled up
by the general candidates ;

(b) if so, the details of such
posts, class-wise, during the year
1978, 1979 and 1980 and the reasons
therefor ; and

(c) whether Government pro-
pose to impose a ban on exchange
of reserved posts with general posts
in the interest of Scheduled Caste
and Scheduled Tribe candidates ?

THE MINISTER OF HEALTH
AND FAMILY WELFARE (SHRI
B. SHANKARANAND) : (a) No.

(b) Does not arise.

(c) As the interests of Scheduled
Castes and Scheduled Tribes are well
protected under the existing Govern-
ment orders on the subject, the ques-
tion of imposing ban on interchange
of reserved vacancies with general
candidates does not arise.
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Looting of Railway Stalls by

Kisans
5269, SHRI KRISHNA
CHANDRA HALDER : Will the

Minister of RAILWAYS be pleased
to state :

(a) the total number of Railway
stalls looted by Kisans (Congress-I)
while coming to attend the Kisan
Rally at Delhi ; and

(b) what steps have been taken to
recover the damages ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS
(SHRI MALLIKARJUN) : (a) one.

(b) As the culprits who looted
the stall could not be identified,
no action could be taken against
them. However, the case is under
Police investigation.

Number of Srotocols Signed

270. SHRI RAM VILAS
PASWAN : Will the Minister of
EXTERNAL AFFAIRS be pleased
to state :

(a) what is country-wise number
of protocols and  technical and
economic cooperation agreements
signed during the last three years ;

(b) how many of them have been
given the ractical shape (agree-
ment-wise etails) ;

(c) how many of them have not
scen the implementation at all beyond
the trips of the officials of the nodal
Ministry for such agreements ;

(d) what are the nodal Ministry-
wise details of agreements reached
with various countries (agreements/
protocols) ; and

(e) what are the details of the
cases which have been brought to
the notice of the Leader of the other
party to the agreement/protocol ?

THE MINISTER OF EXTER-
NAL AFFAIRS (SHRI P. V.
NARASIMHA RAQO) : (a) to (e).
The information is being collected
from various Ministries/Departments
and will be laid on the Table of the
House.

12 hours.

SHRI KRISHNA CHANDER
HALDER (Durgapur) : Sir, I have
given a Call attention motion regar-
ding the lathi  charge on
the Kisan rally...... (Interruptions)
Yon have given a solemm ~ assur-

. Mr. SPEAKAR : Nothing is go-
ing on record without my permission.

(Interruptions) * *

SHRI INDRAJIT GUPTA

(Basirhat) : I have given a Calling
Attention Motion =

Mr. SPEAKAR : I am ascertain-

ing the facts and I will let you know
today,

SHRI INDRAJIT GUP .
What facts ? J TA =

Mr. SPEAKAR : Yes, I will tcll
you. You come to me.

(Interruptions)

##Not recorded.
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Mr. SPEAKAR : I have got
the facts. grryggrzuar § aar |

SHRI INDRAJIT GUPTA :
You have got the Calling Attention
notice given by so many Members ?

Mr. SPEAKAR : Yes.

SHRI INDRAJIT GUPTA :

Please give your attention to that.

Mr. SPEAKAR : Iam giving my
full attention to that. I will let
you know.

{Interruptions)

SHRI NIREN GHOSH
(Dum Dum) : From your remarks
we understood that Calling Atten-
tion motion was being admitted
today.

Mr. SPEAKAR : You are at
liberty to say what you like.

(Interruptions)**

Mr. SPEAKAR : Nothing should
be recorded without my permission.

(Interruptions) **

MR. SPEAKER: Please sit
down. This party’s rally or that
party’s rally does not make any
difference to me as a Speaker.

(Interruptions)

Mr. SPEAKAR : No. 1 do
not mind it. Whatever it is, I have
to get it checked.

(Interruptions)
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Mr. SPEAKAR : I never gave
any assurance. I said, I will consider
it. I still remember it, I have not
rejected it.

(Interruptions)

Mr. SPEAKAR : Noa. na, Noth-

ing doing.

SHRI SAMAR MUKHER]JEE
(Howrah) : Sir, the rally is today
and they are being held.......

Mr. SPEAKER : Nothing should
be recorded without my permission.

(Interruptions)**

Mr. SPEAKAR : I fully under-
stand it. Unless and until T am
sure of the facts I cannot.

SHRI SAMAR MUKHERJEE:
Today is the rally. Lakhs of people
are coming.......

Mr. SPEAKAR : Carry on with
the rally. I have not objected to
that,

(Interruptions)

SHRI INDRAJIT GUPTA :
I want the Minister to make a state-
ment on this,

we & "gad: gy gy, froey
TR AT TF T fwma sy o sma
g & | A4 Ty NE arew A
g | WE wAE foar §, wma w4,

AMET f[Erem W "1 W@ O
That will be accepted. I have
allowed that.

**Not recorded,
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SHRI SAMAR MUKHERJEE :
That is why, this rally.....

(Interruptions)

Mr. SPEAKAR : No. You
carry on with the rally.

(Interruptions)

SHRI INDRAJIT GUPTA :
I request the Minister to 1nake a
statemnent.

Mr. SPEAKAR :
there.

He is sitting

( Interyuptions)

Mr. SPEAKAR : You carry on
with the rally.

T4 ST STATT § A AT AT A%
forar & |

12.03 hrs.
PAPERS LAID ON THE TABLE

ANNUAL ACCOUNTS ETC.OF CALCUTTA

Port TrusT, REVIEW ON AND

ANNUAL REPORT OF MocuL LINE

L1p., BoMBAY, FOR 1979-80, AND

NOTIFICATION UNDER Dock WORKERS

- (REGULATION OF EMPLOYMENT)
Act, 19

THE MINISTER OF STATE
IN THE MINISTRY OF SHIP-
PING AND TRANSPORT (SHRI
BUTA SINGH) : Sir, on behalf of
Shri Veerendra Patil, I beg to lay
on the Table :—

(1) A copy of the Annual Accounts
(Hindi and English varsions) of
the Calcutta Port Trust for the year
1979-80 and the Audit Report
thereon, under sub-section (2) of
section 103 of the Major Port Trusts
Act, 1963.

[Placed in Library See No. LT-
2195/81]
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(2) A copy cach of the following
papers (Hindi and English varsions)
under sub-section (1) of secuon
619A of the Companies Act, 1956 :—

(i) Review by the Govern-
ment on the working of the
Mogul Line Limited, Bombay,
for the year 1979-80.

(i) Annual Report of the
Line Limited, Bombay, for
the year 1979-80 along with
the Audited Accounts and
the comments of the Com-
ptroller and Auditor General
thereon,

[Placed in Library See No. LT-
2196/81]

(3) A copy of the Bombay Food-
grain Handling Workers (Regulation
of Employment) Amendment
ment Scheme, 1981 (Hindi and
English  versions) published in
Notification No. S. O. 543 in Gazette
of India dated the 14th February,
1981, under section 8A of the Dock
Workers (Regulation of Employ-
ment) Act, 1948. [Placed in
Library See No. LT-2197/81.]

ANNUAL REPORT OF Post GRADUATE
INtSTITUTE OF MEDICcAL EbpucaTION
AND RESEARCH, CHANDIGARH, FOR

1979-8o.

THE MINISTER OF HEALTH
AND FAMILY WELFARE (SHRI
B. SHANKARANAND) : I beg to
lay on the Table a copy of the
Annual Report (Hindi and English
varsions) of the Post-Graduate Insti-
tute of Medical Education and
Research, Chandigarh, for the year
1979-80, under section 19 of the
Post-Graduate Institute of Medical
Education and Research, Chandigarh,
Act, 1966. [Pleased in Library
See No. LT-2198/81].

NOTIFICATION UNDER DRUGS AND
COSMETICS ACT, 1940.

THE MINISTER OF STATE
IN THE MINISTRY OF HEALTH
AND FAMILY WELFARE (SHRI
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NIHAR RANJAN LASKAR)

I beg to lay on the Table a copy
of the Drugs and Cosmctics (Sixth
Amendment) Rules, 1980 (Hindi
and English versions) published in
Notification No. GSR 682(E) in
Gazette of India dated the s5th
December, 1980, under section 38
of the Drugs and Cosmetics Act,
1940. [Placed in Library.  See
No. LT-2199/81.]

A~NNUAL Accouxts OF Parapip
Port TrUsT FOR 1979-80.

THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING
AND TRANSPORT (SHRI BUTA
SINGH) : I beg to lay on the Table
a copy of the Annual Accounts
(Hindi and English versions) of the
Paradip Port Trust for the year
1979-80 and the Audit Report therc-
on, uncder sub-section (2) of section
103 of the Major Port Trust Act,
1963. {Placed in Library.  See
No. LT-2200/81].

NoriricaTioN UNDER  CENTRAL

Lxcise RuLES, REPORT ON 7THE

SALE BY AUCTION IN 1978 OF GOLD

HELD ON GOVERNMENT ACCQUNT
AND A STATEMENT

THE MINISTER OF STATL
IN THE MINISTRY OF FINANCE
(SHRI SAWAISINGH SISODIA) :
On behalf of Shri Maganbhai Barot,
I beg to lay on the Table :—

(1) A copy of Notification No.
GSR 18g(E) (Hindi and English
versions) published in Gazette of
India dated the 23rd March, 1981
together with an explanatory memo-
randum regarding exemption to
H.D.P.E. waste arising during the
manufacture of H.D.P.E. Monofila-
ment yarn from excise duty, issued
under the Clentral Excise Rules,
1944. [Placed in Library, See No.
1.T-2201/81].

(2) A copy of the Reporton the
sale by auctions in 1078 of gold
held on Government account (Shri
K.R. Puri Report).
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(3) A statement (Hindi and
English version)  explaining
reasons for not laying simultaneously
the Hindi version of the Report
mentioned at (2) above. [Placed in
Library, See No. LT-2202/81].

12.05 hrs.

MESSAGES FROM RAJYA
SABHA

SECRETARY : Sir, I have to
report the following messages received
fromn the Secretary-General of Rajya
Sabha -~

(i) “In accordancc with the
provisions of sub-rule (6)
of rule 186 of the Rules of
Procedure and Conduct of
Business in the Rajya Sabha,
I'am directed to return here-
with  the  Appropriation
(Railways) Bill, 1981, which
was passed by the Lok Sabha
at its sitting held on the
17th March, 1981, and
transmitted to the Rajva
Sabha for its recommenda-
tions and to state that this
House has no recommend:e
tions to make to the Lok
Sabha in regard to the said
Bill.”

(ii) “In accordance with the
provisions of sub-rule (6)
of rule 186 of the Rules of
Procedure and Conduct of
Business in the Rajya Sabha,
I am directed to return
herewith the Appropriation
(Railways) No. 2 Bill, 1981,
which was passed by the
Lok Sabha at its sitting
held on the 17th March,
1981, and transmitted to
the Rajya Sabha for its
recommendations and to
state that this House has no
recommendations to.make to
the Lok Sabha in regard
to the said Bill.”
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(iti) “In, accordance with the
provisions of sub-rule (6)
of rule 186 of the Rules of
Procedure and Conduct of
Business in the Rajya Sabha,
I am directed to return
herewith the Appropriation
(Railways) No. 3 Bill, 1981,
which was passed by the Lok
Sabha at its sitting held on
the 17th March, 1981,
and transmitted to the Rajya
Sabha for its recommenda-
tions and to state that this
House has no recommenda-

\ tons to make to the Lok
Sabha in regard to the said

Bill.”

‘iv) “In accordance with the
provisions of sub-rule (6)
of rule 186 of the Rules of
Procedure and Conduct of
Business in the Rajya Sabha,
I am directed to  return
herewith the Appropriation
(Railways) No. 4 Bill, 1981,
which was passed by the
Lok Sabha at its sitting held
on the 17th March, 1081,
and transmitted to the Rajyva
Sabha for its recommenda-
tions and to state that this
House has no recommenda-
tions to make to the Lok Sabha
in regard to the said Bill.”

12.0% hrs.

PUBLIC ACCOUNTS COM-
MITTER

FOURTEENTH & SEVENTEENTH
REPORTS

SHRI  ASHOK GEHLOT
(Jodhpur) : T bheg to present the
tollowing Reports (Hindi and English
versions) of the Public Accounts
Committee :—

{1) Fourteenth Report on Action
Taken by Government on the
recommendations contained
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in the Fifty-eighth Report
(Sixth Lok Sabha) on Diesel
Hydraulic Locomoiives.

(2) Seventeenth Report on Action
Taken by Government on the
recommendations contained
in the Seventy-fourth Report
(Sixth Lok Sabha) on Track
Fittings.

st owiftad mice Wtad
(FZHHT) « WA HEIZTA, 377 F AT
CEa e SE e )

WETA RETA © 377 U A13 T
7 o0 wefuaa a1 g 1 ITERT
¥ oqiT F4a g owET 39 A %
FAT &)

(Interruptions)

Mr. SPEAKAR : Nothing will
go on record-—wha‘ever he says.

(Interruptions)

MR. SPEAKER : Irresponsible
Mr. Eduardo Faleiro.

DR.  VASANT KUMAR
PANDIT (Rajgarh) : I have sought
yout permiss‘on under 115 on the
question of deadly po‘son in the
scented supari.

(Interruptions)

MR. SPEAKER We have
referred it. We are trying to get
the reply.

(Interruptions)

MR. SPEAKER : This is not
the way to do it. Have you tried
to read thz rule book any tim 2
Can you do it ?

(Interruptions)

*#*Not recorded.
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wsgH WG : FE@% | That is
under my consideration. Umtil and
unless I bave found. . ..
oy @ T qw B T g !
ff wi9E FaTw YO W E | SIE ;T
Fra ¥ | o ww 3F 9 g !
(sTawm)
wsast wEEg  AE W 8 |

st wAem e (fgene)
LT FT N E |

woqe A TR v & oAga !

ot ST ML 2 376 F I
Tl T LA - B A B A e
376 W< WX 376 & dg | ¥
s oF faarfiane w1 Aifes far

9gr. .

wsaw WERE : ¥F A W
95 v ® @A AdFSAd g
a7 % AG ¢ FIHT JiuIrC ¥ FW
R ¥a Awuwe ¢ R & SdfHwa
2T &t |

it wrw fagrd aonm (€ feft) ¢
ag ATHAT AT HIF 4G ¥ | T
1 giassr g/d T WA R
weqe AT ; Geed il q9Y
£ 7 T€ ?

Y e Tagrdy T @ AR A
¥ fenlt I A &)

wsaR AERT : 0w fom § %
CRIC I T4 (I s (O

st et g ek} : gad 7™
Howar gw, @ AT TEEIT 4 BT
TN

-
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oo WEHw ¢ HgqRl A owdl
TS W #¢ 73 waT & W §
ot weH fagrd s : A war
F W O dwd 0T FAT B AN

g

WU WgRw ;. vAT FW G
g

(sTUNT)

ey

= -~ . L
MY WEWT ¢ WiqH mé:n
T & 7 o AT & BF A we
Ff #7 2 7 AT w3 AN @,
HITF OAT FTET WINT FT § 7S
FL A FT A, WA g 1A
% 8 7 FL )

Y wAL T WAYY @ 57q =7 /YA

g, @t T wawdd § owr wh R
a4 §V T AEFE L .. .-

(Interruptions)**

MR. SPEAKER : I will not go
on records.

{(Interruptions)

weawt wgew : 3% fome ov agl
o R R )

ot 7Y TR WA omey &
w7 fam § ?

wEaR =gRa ;. wfa aq gm w9
dRF, ;W SHA 1 wwEer ¥% faen
a7 § 1 A7 BEE @S T A
g, foe & =far gar

" ¥Not recorded.
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12.12 hrs, in 1981, registering a decennia !

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE
INCREASE IN POPULATION

SHRI H. K. L. Bhagat (East Delhi):
I call the attention of the Minister
of Health and Family Welfare to the
following matter of urgent public im-
portance and I request that he may
make g statement thereon;

‘The alarming increase in the
population of the country as indi-
cated by preliminary reports of
1981census and the population con-
trol policy to be followed by the
Government.’

(Interruptions)

»t TR AR WA (§397):
Sorer ), TFHTAAT. ...

weaq WE®A : W S, W 93

‘ (srar)

ST ¥ FAG IS MY g9 Tar
A ATTHI |
You cone here I will vaca'e¢ the

seat for you. I do not have the
facs. How can I do it ?

ot e I (FIT) : weaEr
sft, grex odro g gTEIS WA
fear ar I Fr o= At agedy Wt
T AT ¥ A A AT 3W
FOWT H AW AT A agI A A
37 A qud § o7 ey W fEc A F
ZTAT HHE ALY g |

weaet WERa : iwa § £ sfaer
FAT |

(Inrerrupiions)*
W wRtaT {57 3

Noathing is going on record. Shri
H.K.L. Bhagat.

THE MINISTER OF HEALTH
AND FAMILY WELFARE (SHRI
B. SHAMARANAND) Sir, Tiie
provisional population totals given
in the Census of India, 1981, indicate
that the total population of the
counry has increased from 548.1
million in 1971 to 683.8 million

growth rate of 24.75%, in 1971—81
as against 24.80";, in 1961—71, The
detailed analysis is being undertaken
by the Registrar Gceneral and
Census Commissioner of India. When
{ull details are received by the Govern-
ment, the matter will be examined in
depth to decide future policy implica-
tions.

The Government shares the anxicty
of the House over the steady increase
in population as revealed by the
provisional population figures
Government have given very high
priority to the populé tion stabilisation
programme which is one of the major
objectives of the Sixth Five Year
Plan(1980—85). The National Family

- Welfare Programme will be imple-
mented through securing the change
“of attitudes of eligible couples by

. proper motivation, education and
provision of adequate services with
'significant stress on the programmes
for improving the health status of the
mother and the child.

SHRI H. K. L.. BHAGAT : Just
now, what the hon. Minister has said
in regard to the population control
policy of the Government, he has
given some kind of an assurance that
the Government is quite anxious and
so on. I would very respectfully
submit that this reply, is I would
say, just a routine reply to one of the
gravest problems that the country is
facing.

I can quite understand his anxiety
and the anxiety of the Government
that because of the family planning
programme measures, sterilisations
done a couple of years, ago, which
was very good work, it was utilised
as a propaganda against the then
Government, which was our own
party’s  Government, and I can
quite understand, once bitten, twice
shy, and, therefore, the too cautions
approach of the Government.
But to my mind, this too cautious
approach of the Government is not
called for in the interest of the country.

I feel, the figures, even the pro-
visional figures, which have been
brought before us are alarming indeed.

*Not recorded.
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Incredse in

{Shri H. K. L. Bhagat]

It seems that all our estimates were
wrong, Even the expert committee
on population projection had given
an estimate of 627 millions. But this
has gone to 683 millions. These
figures arestill provisional. Ka l.mis
and Assam fgures are yet to be added

to it. [t means that this is going
to be much more. [ feel, we have
added one Australia. My own

feeling is that thisis a national problemn
in the real sense of the term and
I need not take much time in saying
that all our work, all our developmant
activity, is negatived by this explosion
of population growth. Therslore,
this is a matter which must be taken
much mare seriously by the Govern-
ment, by all political parties, by the
religious, social and cultural organiza-
tions, by the voluntary organizations
and by the people of India. I would
like to know the reactions of the hon.
Minister to the following suggestions
which I am making to him.

I feel that, on this matter, Govern-

ment should set up a  National
Population Control  Council —I
would like to know the Ministers’

reaction to this—and it should be
headed by the Prime Minister. This
is a problem of top-most importance.
Therefore, this Gouncil should have
representatives from all sections of
the people. It should obviously,
be a very powerful hbady and should
meet Irom time to time to assess the
situation and to see how we are
progressing. I feel that this Council
should be set up without delay. This
matter should be given a  greater
importance. I fecl strongly that the
time has come when we should

{ have [amily control, population con-.

4

L

trol. No family should have more
tiian three children, and this should
be done through a legislative measure,
A law should be passed in consulta-
tion  with the people, I would
even suggest that, if the Government
wants, il it thinks nccessary, even
a referendum may be taken. Let
the issue be posed to the people
whether we should have this control
through legislation or not. Then
a legislation should be enacted
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a family should have not more than
three children. Until that is done,
and this should be done quickh—
I teel that this programme shold be
carried forward, 1 know that the,
Government, in the present situation
is doing whatever it can. But that
is highly inadequate. I think that the

vemphasis and attention which should
be eiven to the rural areas are not
being given, The emphasis has
shifted o the urban areas. We
should give more attention to the
rural areas. Apart from the sertilisa-
tion programme, the other methods
have been discnuraged. The
emphasis has been on sterilisation,
but the other methods have been
ignored. Along with  sterilisation,
the other methods should also be
verv much encouraged. Govecnment
should have a definite programme,

Thereshould be definite incentives and
disincentives. Right from the Govern-
mant to the prople, pa-iicularly in
ths rural areas, something conc-ete
shinuld be done.

I would, therclore, like to know
from the hen. Minister how this
Governmant propose to meset this
challenge. In ths, the whole nation
can be taken into confidence. I
am sure that the pzople of India,
if the issue is paised to them, will
dafinitely vae for (amily planning—
even the poor pesple. I have seen
even illiterate wom n <a/ing that the
programme was good, good work was
done, and that if whould be done
much more. The only point is that
Government might have some fears,
I know that. It must shed off its
fearsand with courage co.neb:fore the
nation and tak: th: necessary
measures, so that w:cango forward.

I would like to know the reactions
of the hon. Miaister to my surges-
tions.

SHRI SATISH AGARWAL
(Jaipur; : The hon. Member has
suggested a ceiling of three children.
Before the hon. Minister replics, may
I know from him how many children
he has ? Is it not a fact that he has
eight children ? If its is so, how
can this programme be successful?
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MR. SPEAKER : How is Mr.
Bhagat answerable for that ?

SHRI H.K.L. BHAGAT : 1
may tell him that I have only three
children. But that is not because of
me. Left to myself, I would have
added. 'The credit goes to mv wife.
She has been very conscious right
from the beginning.

WEUW WERAT . WG H q¢ AfzA
WIS M7 F1 g7 F far oA4v ?
w7 gdm o, Kfae enfan & fas

A e. s

& qger o) FLEE T

st JI FRLT WERE WEIRA,
(NG & T § TS AF FA
FadigaFausgg

SHRI B. SHANKARANAND :
I must thank the hon. Members who
have called the attention of the
Government and the attention of
the country through Parliament. 1
am grateful to them for having set
the nation, not onlv the Parliament,
think about the grave situation that
is existing today .. ..

SHRI H. K. L. BHAGAT : I
want to know your reactions to the

questions and suggestions that 1
have put to you. Will you consider
them ?

SHR1 B. SHANKARANAND :
I am coming to that. Before I reply
to the various issues that the hon.
Member has raised, I can say one
thing. He has said that the popula-
tion of Assam and Jammu & Kashmir
have not been included. It is not
correct. The projections of Assam
and Jammu & Kashmir have bheen
included in the present figures that
are available. So let there not be
any further alarm in the minds of the
people that some- thing more is to be
added from Jammu & Kashmir and

Assam. ..
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SHRI ATAL BIHARI VA]J-
PAYEE (New Delhi) : But there has

been no census operation in Assam.

SHRI B. SHANKARANAND
But projections have been taken
care of The hon. Member said
that the Government is approaching
this problem with, as he termed it,
‘a too cautious approach’. The hon.
Member has his own opinion about
it. No doubt we are cautious in
approaching this because it affects
each family of this country, each
couple of this country and this is more
so because during 1977—80 the entire
family planning programme was
distorted, a wrong image given to
the peoplc, doubts were raised in
the minds of the people and a very
vital programme was doubted by
the people of this countrv. A great
damage has been done to the entire
process of this country..........

SHRI ATAL BIHARI VAJ-
PAYEE : By coercion.
SHRI SATISH AGARWAL

Who is responsible ?

SHRI B. SHANKARANAND :
I am very sorry, this was due to a false
propaganda and there has heen no
basis at all that some excesses were
done.

Sir, it is more than a year that
we have come back to power and we
have not received any instance of
excesses done in the family planning
programme. It was only a false
propaganda that was made against
this vital programme.

SHRI H.K.L. BHAGAT : They

could get only a few cases in three
years.

SHRI B. SHANKARANAND :
May I appeal to these very people
who wanted to grab power through
this false propaganda now to come to
the rescue of the nation because it
is not only the responsibility of the
Government but it is also the res-
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[Shri B. Shankaranand]!

ponsitility of each individdual and
each citizen of this country that the
population rise is checked.

THE MINISTER OF STATE IN
THE MINISTRY OF HOME
AFFAIRS AND DEPARTMENT
OF PARLIANTARY AFFAIRS
SHRIU P, VENKATASUBBIAH :
Vajpaycc ji has put it in action.

wegsT WA ;I A IAD
9IS 9, 1 ATV HF 3MF g ST |
SHRI B. SHANKARANAND : The
hon. Member has made some vcry
good suggestions. I agree with him
that this family welfare programme
should be a national programme,
it should cut across Partylines, it
should cut across caste, communal
and religious lines and everyone
in this country should feel that this
is the greatest danger that s
casting its shadow before the entire
developmental  activities ol this
countrv. If the population grows
in this fashion, all the Plans are going
to be nullified. The Government is
aware of these things and we are taking
all possible action through motiva-
tional programme.. ..

SHRI H.K.L. BHAGAT : Will
you consider my suggestions ? You
say they are good suggestions. Wil
you then consider them ?

SHRI B. SHANKARANAND :
This can be done only through
motivation and health education and
it cannot be seen through only by
sterilisation. I agree with the hon.
Member

------

Dr. KARAN SINGH (Udhampur):

Female literacy.

SHRI B. SHANKARANAND :
Female literacy and literacy as such
has very That
is what we have said. That has to
be done through health education. .

intimate relation.
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SHRI INDRAJIT GUPTA
(Basirhat) : You were doing only
sterilisation,

SHRI B. SHANKARANAND :
Please don’t fall a prey to the propa-
ganda.

SHRI INDRAJIT GUPTA
Unfortunately, my Party was sup-
porting you at that time. But, on
this matter, when we protested,
you went on denying all the reports
which we were getting.

SHRI B. SHANKARANAND :
Because they were false,

SHRI INDRAJIT GUPTA :
They were not false...

SHRI B. SHANKARANAND :
Then tell me.

SHRI ATAL BIHARI VA]-
PAYEE : Sir, I am prepared to
prove on the floor of the House that
coercion was used. It has been
substantiated. (Interruptions)

SHRI H. K. L. BHAGAT
All the allegations made by Mr.
Vajpayee were disproved.  Sir, when
their Government was in power,
they tried to prove them hut they
failed.. ... (Interruptions)

MR. SPEAKER : Now, let us
plan for the future.

SHRI B. SHANKARANAND :
The election results of both the
Asscmblies and the Parliament have
disproved my friend’s allegation. .

SHRI ATAL BIHARI
PAYEE You adopt the
methods again. I challenge.

VAJ-
same

SHRI B. SHANKARANAND :
Sir, that was the main plank of their
propoganda against us even during
the elections to, the Parliament and
the Assemblies and he knows what
the results are.

SHRI ATAL BIHARI VA]-
PAYEE : You cannot dare to adopt
it.
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SHRI B. SHANKARANAND :
Let us not go to any other thing.
The very results have proved that
these allegations are false... (Interrup-
tions)

MR. SPEAKER : Order, please.

SHRI B. SHANKARANAND :
The hon. Member has asked for a
Population Council and he wants

the Pritne Minister to be its Chairman.

Thisisa good suggestion. Of course,
I cannot say anything on this Popula-
tion Council as suggested by the
hon. Member. But there is a well-
laid out family welfare programme
which is followed by both the Central
and the State Governments.

[DEPUTY SPEAKER in tiae
clair]

Sir, I agrie with Li'm that
we have to make Leadway in
the rural arcas and at the moment
we car ‘hnk of only ientives
and not dis-incentives i respect of
the rural ar.as.

sit afg =% /4. (TTT7C) IMTIA
wEEq, S TTqeqT 4 WFT  IITT
gr & 37 & fawa feafz a1 v aw@
AT ATATE 187 61-71F 419 |
Framr #13f3 24. 80 gfmm
SrfF 71-81F&rT W 24, 75 Nawa
WimTrAaAzag 3 5 ogw A

5 gfma & @ ® 1 ag Tfq
aga g fremmsAs g ) sm & T
Q™I | T3 I891 TIFATE |

9gAT IO HX7 A3 R gL &
T 7, § qrared w0 feafq &
Iy g Aren, afeggay oz
afger gt maraga g & &
3@ F froafgndaga  ast der
¥ o1 g ¥ | 77 F 9T 381 R TERTER
faRaff & | g ¥ g R
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WmAaed § Srage gEwE T

3Ty § AT TEARE A AR 3
ferdiz ¥ ga & qficrwY & TITH
QUAR Y IT FT §f & A T
FITFR ("4 I & (T 77 =HEA
fororr afFg 2w o9 ¥ faw §a
&7 T F o g Fe i gfAw §
39 F1 faee s ¥ fqg ag 7914 €
1 @ Frae &( faiy gv 27 § f7
Jarcg 7

ZAT T & &A1 T1gAT g—hiAeti
AP & e A s qifzd vF 71 g
AT H TET S e F ®TF — AT
FTF FEHFY T TACHE WD
e Hagfaar Zam, f mF
T ¥ gea &1 ovF qu g
g &1, 39 F fA7 Wi
F[ sqTCAT FIAT, TW @A™ H Zra
FIT I F AT 31 avHT AAITE
g IR yey ® sy ATERG Ft
fazo &o & fom Gure & 7

filaer g9 -3 FAFT F
s S AT gfemr Wenr A @
IWHA F GIU Fidl & THF W7
sit feew fedsa & sragaedy foew
femrdi qrT & 71 gA sr‘r fasa 1 &1
fped feard w97 F W 0
¥ gt 1A i frmza wrdwa
Ft #fgs & wius fzamr s, ™
REFH H 3A Fa9  ISM F A
qrEdmT g7 § @t amarfw i/
ATAEATA § A F1H LT | ZH To064
FATH @ @A AfrEwAFIm A
CEA TR AL TR TE (L (LA
qifEat g% & ERTET TSI, THFAT
g Afae@rmy gra @ ¥ A
awt qrifear Jare g, v <
aZ AT e gatAT ARy, wewdr g
QIfEFAT 9T W AHAT 9§ AT
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[t afg =% oiw ]

amAfg A K s T g
awi w1 wfrw ¥ wfuw qumEE §
fansizga® grar €@ widsy #)
QUi FI &% e A Agre @ 7
i ™ & e frmew
arfgen soifom a3 F T T ¥AR
ffar ame, v fratmwm & @ W
werT fear sz, st T s &
%8 FITRH K] AN FrAT WA, FA
%Y GYI A AEIT F=H TN FT
TR ®40; ¢

MR, DEPUTY-SPEAKER
Manv :uggestions have been nade
by him.

n
A

Sli‘l‘B SHANKARANAND:
Yes, t is encouraging to hear
from e hon, Memher that more
women are forthcoming in Rajasthan
for this programme, He has sugzes-
ted employricnt of more  trained
personnel in  this regard. T way
tell the Howse that there are
already two reams in Rajasahan who
are trained in this Family Planning
Programme through Laprascopic
machines, A third team s being
trained to be senc to Rajasthan
The State Governments and the
Central Government would consider
the hon. Member’s suggesions very
sympatheically, The hon, Member
made a suggestion hat Family
Planning  Programmes and their
importance may he  screened and
shown o the pcnplc through hilms
through various cinema houses, Sir,
thisis i verv good suggestion, Govern-
ment would consider housing films,
may  be f{eature  films, docu-
mentaries cte. in this regard, We
can shaw these programmes and the
imporiznee of this scheme to the
people of the country through films,

Mit DEPUTY-SPEAKER
Shri K.P. Singh Deo—ahsent,
Ram Singh Yadav,
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Wt T fag q1kg (99a7) qi=-
Y, WA A FT WA 68,30,10,051
wAmfra § W AT wAmw g T
oft sardi &t ady fawim ge v @Y
A ME O dg G977 - O Y
ol 52 w¢ 95 T i FOM N
sy sAd & € fe o adem &
HAWNI w1 WY sErd &1 55 wiy
I Fhd &7 I@gr & A= § ) o
a1 = o 7 agenan § & wiade
za fawTa Wi =1 3@ gO wdi 99adia
Frrr H o7 srenfar € 39 ¥ o o s
&, MR ufewew 0T & S K, MEvaFem
¥ @1 H, Mg gl amifew gfmaen
F T U T TR & T H 9 w7
SO IR C T A Al Ao L
(e & a1 sifi a1 fa e o
T gt a8 A e od fai, v @
yuFEd ) afear QU O & 51E7 & 0
B5q &9 & awdifam, wmes, (afze
TR wad) S0 W TH T * TNCT
‘B g BT & HTHA ST GE U SEEd
* o ) 3 & famia w3099 a9 ew
L P et (M- i e A 3 £
[ T TR AF AT AE gw g
farir simv w0 g1 0

# Fza WEgwi g o =7 neHa
ogl wmANT amg sife ow
% 0w XT oAq £, gl ST
1975 - 1977 & v wfoHY
cifanr & ozt ¥ OA0 TH A
YIF A& A E d Afed §
G BAT TEl §OfH AT M
FOTRAN VEAAGE HO1977 ¥
AN ST (b Rk
I I IO G I e I |
WITE Bran® #i ¢ fewd 3 vl
i 7 owaaFr oA § owa G
feqt a1 ? weal wid ® wiA
CERTUEA ML R I (RS



257 Increase in

may fr gfger aidy & e &
¥ avwg g 9% § zafem siadwd
TATE AT AW WG WA ¢ |
S TIwAffaR §F W NAUT AT #ar
IMT qF Seem § Ww 990 &G
TEE g T AL WS Gl 9L &F
fw wafear g€ @ a8 w0
Fwd § 1975 & 1977 % BIqH
siaeht zfra Tl & Adc # gmid
AWHIT 7 T CAOEIT AT FT A
IR DN T ST SITAT 97 THAT T
T ALE IO ATNAT FIAE TS
A7 g w faw g T ammy ¥
Al T g AT AT & LS 65T g
Y S FOTRGE T IEd &
Ffen & @y &1 WEm g 5 oW
SEaT T ARTZ T ET F15 G567
TEF & 1 TWH TN Ai agy &I ATAR

U

# o7 mANT qedl S @ SiraAr
TEm fo 1975-77 &= fagT sng-
IR BU WL 1977-80 &F  Swal
aiEf Y gHaa § fawd o g ?
SaH  TFREH T oar F
| 4t ! ogm o ¥ ooy fae
#t 77 & §Iq oAl TR ¥ W@
9, § 398 goar WEn § fa aw
T anag ¥ Smamdl & mryw oIH
SOt &1 dWT #q F 50 qave
g A5t B wf =R ww o F
o7 fF 0% 5% qf JFT, UW ANT-
frrr aatwe %, 9w & gw ™ WqE
F AT A FoA9 & (9Q faaraad

I, WU TR N UL §
& M W\ ¢ fr dum fol &
METL < JIH T3T Cefmer dFee
g § o gurdr faadY smady a6t
¢, Jo¥ warar dEATTAT AW Y R
132 LS—9.
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gmIt I &Y T & 60 Hfewa
grardy  wON  w v T@r & A
Mgq sfrg walt § 1 FWTOHOA
ft T qIG FTOARANET H AT
g™ o s wt oM T OF
frg, ww @t | dfeweaz @
# fag, g2 & &1 fwar &7
F fao, oo ;v a6 91 ® 7
gardl agw @1 ddwifsew  dfew,
W& Fwwar, aws, feed) wifs, s
wratst W agg yfg gf ¥ 1 faoer
£ At fued @@ 19 & a=Y
40 @@ ¥ 62 @ @ T § |
afg fes1® %1 T T gWT @
@ wET T @IEnT g SET,
HIT WY FIS qTRAT 81 T HET |
oy feafy &zt Ta Ay g
& fmU Qi &\ egawdr s g,
dfeam wfaddms & sgawar awd
gifY, THEI FY |ARAT FTA WV
M7 TAF T HG GOWT § AL
WEAT T TEA-FAT ST @l TH
ary @ wicaT 8 e g ¢ &ad
fed =7 & @@ uw aga wer
FEH SR AIRT WA g, aFd @Sy
FNF TA W & HIHA AT & Wi
ag Hais ag & f& fsm s@
SEED w3 ST &1 g, @@ Qi
st medfadas fadiss g1 oS £
vl dfewm wife a0 glaad sfic
A gfagm &7 F w17 7 afg g
aad, d § el snE g ?

SHRI B. SHANKARANAND:
Sir, from the figures I can say that
for the first time, during 1971-1981,
the growth rate of the population
of this country during this decade,
has been checked. If you see the
various Census figures, vou will
find that from 1901 to 1911 and from
1921 continiously till 1971, there
was an increasing growth rate of
population in this country. In 1971,
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the percentage of growth rate was
24.8. And now the growth rate is
not only checked but 1 has been
brought down by o-0o1r and it is
24 .7 %. This time this decade
growth rate percentage-wise has
' been checked. Bu: since the total
birch rate and the death rate had
also reduced, the population has
increased. Another cncouraging
feature is that the birth rate in the
female population  has not gone
down, the ratio between males
and females has also changed. The
female population is less than the
male population. It very encourag-
ing because the femles produce chil-
dren, This is the very first time that
the number ol females has not come
down. (Interruptions) 1 may tell
you that since the inception of the
Family Planning Programme, a total
of about 34 million sterilisations,
abou: 8 6 million I.U.D. inseriions
have been done. Of these 25 muillion
sterilizarions and over 5 million
I.U.D. insertions were done during
the decade 1971-81. Besides  this
big incrcase in performance in
these two family palnning methods,
the number of conventional con-
traceptive users which had  stood
at less than 2 million in 1970-71
is reaching almost 4 million,

As a result of these measures,
about 43 million births are esti-
mated 10 have been averted
of these 37 million werc aver-
ted during the decade 1971-81 alone.
I am teling all this because my hon,
friend wanted to know what the
Family  Wellare Programme is
doing.

These efforts have curtailed the
growth of population which have
been much higher ; another 30
millions  persons  would have
been added and the growth rate
could have been of the order of
30% as against 24' 8%, brought out
by the 1981 census.

Birth rate which stood at around
42 in the decade 1961-71 (centred
at 1065-66) has come down to
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around g7 for the decade 1971-81
(centred at 1976-77). While the
birth race has come down simul-
taneously, the death rate has also
come down from 19 during the
decade 1961-71 to around 15
during the decade 1971-81, The
fall of death rate has also contri-
buted to a larger growth rate,
but this fall in death rate has also
been largely due to measures taken
in regard to the improvement of
the health of the pecople by the
Government,

A notable feature of the growth
rate of population in this decade is
that this has be.n arrested for the first
time, as I said, during the last
decades since 1921. In fact, out of
31 States and Union Territories,
19 have registered a decline in the
growth rate.

It has to be recognised that had
it not been for the good work done
in the years 1971-76, the population
in 1981 might have been much bigger.
Another factor is that consequent on
improved health facilities, the expec-
tation of life has increased and with
fall in the death rate, the net growth
of population has increased. The
maternal and child health program-
mes have also shown improvement
in the decade 1971-81 having favour-
able effect on maternal and infant
mortality.

All these lead to the conclusion
that the national Family Welfare
programme has to be further energis-
ed and the coverage steadily ex-
panded. For this the full support of
all sections, as I have said, irrespec-
tive of caste, creed, relirion, sex or
political party, is needed. I would,
‘therefore, appeal to all sections of
‘the House to encourage this pro-
i gramme and make it a national
movement and help the country,
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Lastly, an hon. Membher from
opposite made a personal reference
against me. In this regard, I can only.
tell the House that my last child is
fifteen years old.

SHRI INDRAJIT GUPTA : But
how many have you ?

SHRI RAMAVATAR SHASTRI:
You should collect information about
your collcagues also.

12.45 hrs.

PETITION RE REMUNERA-
TIVE PRICES FOR AGRI-

CULTURAL PRODUCE, RE-
DUCTION IN PRICES OF
AGRICULTURAL INPUTS,

LTC.
SHRI DEVI LAL (Sounepat) :
I beg to present a petition signed
by Shri Ranjit Singh and others
regarding remunerative prices for
agricultural produce,  reduction
in prices of agricultural inputs, in-
troduction of crop and animal in-
surance scheme, revision of mini-
mum wages, provision of houses for
agricultural  workers, supply  of
essential commodities through pub-
lic  distribution system, :mple-
mentation of rural employment
schemes, replacement of Land Acqu-
isition Act 1 the light of experience
and implementation of land reforms.

MR. DEPUTY-SPEAKER : Now,
matters under Rule 377.

SHRI CHANDRAJIT YA-

. DAV (Azamgarh): Sir, in sup-

port of this petition, more than

ten lakh peasants have come from

_all over the country. We had

invited the hon. Speaker........
(Interruptions)

MR. DEPUTY-SPEAKER: It
has nothing to do with this peti-
tion. Please do not record.

Now, matters under Rule 377.

r/’ MATTERS UNDER RULE 377

(i) Alieged closure of industries

due to cancellation of cake coal
allotment. '

CHAITRA 5, 1803 (SAKA)

Rule 377 262

=t forg Fare fag ogc (@vean):
It frafea-da ¥ qrgAgc UF qan
Mafas 7 & 935 15000 9197
A, wx aifar  (Fifse)  fx=,
g ferfaa fas, 36 amfaT IfAT,
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% wfafda qeatege ®oEAT A
qed ¥ GF AR wuE g
qFFTs %7 & (W0 FF FIF
¥ wiar @ owasgwaT gidr g |

%, 4,

FiA gfear & wivgw § Wi
WHA T frRdZws 9¢ FF  Fie
SI0FT SAME R A% fwar sraEr

g

R HHICAE  WTRBY T
gra musar  faF & grgAgy e
FITAT A< & SAET w0 wAAN 0d
@A 1981 F1 FAEHAE G
w3z famr war &

foa & fawedr &7 o memid §
ArHr FEA T AL 1 wugd Hawrd
@5 T | YU W WEi SaT
@ £ mgw T SWaE UF FeEd
81 F HHEH<E T UL WATCA<T |
afz fror s ff WEEw § oUd
wfaer § o g gond fya @g
§ st wdy & Far T WET §
ST FHT § |

(i1) IMPLEMENTATION OF NATIO-
NAL CAPITAL REGIONAL PLAN

SHRI RAM SINGH YADAV
(Alwar) : Big cities the world over
are exploding with the pressure of
their own magnetic pull. It is esti-
mated that about 75,000 people are
leaving the rural areas everyday to
migrate to towns and citics.

Delhi, the national capital, has
also been subject to the intense strain
of rapid urbanisation like Bombay

**Not recorded,
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and Calcutta. Its population has
shot up from 1.74 million in 1951
to 6.2 million in 1981.

There has been an alarming in-
creasing migration to Delhi in search
of employment in Government, semi-
Government offices, transport services,
whole-sale trade and consumer ser-
vices. It is feared that in a few
years Delhi’s population would rise
to over 8 million.

In 1961 whatis called the National
Capital Region Plan was evolved.
This Plan is to cover an area of
30,000 sq. kilometres around Delhi.
It was approved by a board consisting
of scnior representatives of the States
in 1973. Tt had a 10-year perspective
(1971-81) and a time-hound pro-
gramme was envisaged to achieve
the development  targets. The NCR
Plan was estimate to cost about
Rs. 350 crores,

All this is a part of the national
urbanisation policy  whose imple-
mentatidh so far has been tardy. The
policy aims at dispcrsing some of
the population cntering the metro-
politan towns into the neighbouring
countryside.  This will «ase the

pressure on the metropolitan  towns
which  have fast been becoming
unmanagcable.

In the NCR were included the
Union Territory of Dellii, Rohtak
and S mepat districts and Panipat
and Rewari Tehsils in Harvana and g
Tehsils of Alwar districts in Rajasthan.
Lighteen regional towns were identi-
fied for priority industrial develop-
ment as a ring of satellites to take
the pressurc off Delhi. The Program-
me also envisaged  housing and
devclopment of suburban railway
and road transport services.

Unfortunately, NCR is a Plan
that has scarcely taken off Mapy
proposed satellite towns continue to
grow haphazardly and the pressure
on Delhi remains. The poor progress
of the Plan in the past few years is
attributed to insignificant financial
ellocations.
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The needed development of Alwar
and the nearby area has not yet
taken place under the National Capi-
tal Region Plan. All the infrastruc-
tural facilities like provision of water,
sanitation, establishment of schools
and dispensaries and transport ser-
vices have also to he developed in
that area.

The Government should make
available adequate funds for NCR Plan
and set up an Implementation Com-
mittee at the highest level to gear
up the programme under the NCR
Plan.

(iii) Protest week by Junior
Doctors of Delhi over non-imple-

mentation of 1l.e a.reenent about
their demands.
W T A¥E (IFTRIRY)

¥ QUEIT FT wATH TW 377 A dgd
feeedt & Sfems 29297 50 aww &
fam wm 3q Ffen & awvw famwiET
wigw 2 fsm § 3w 26 AwE
1981 ¥ MEEZ g WaiF & fA7
for & ) wids gwn § s &
wOF W Frwad oz o fomoam g,

W IO oA faw s A owsg
H omwr v 4 1 qfawe TEEd |
fasmre 1980 ® mudr s2  f3w
gl ETHTA OAYAIY ¥ UE a¥-
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f& 70 wiwsdt %1 se3 & w71 fAwErd
@ fao w&d wgw gom on qfaT
TRl Fi WP &1 QAU &L |

POomphbem ) Ogpan 842y 2 ]

S WP Uy gleme € e e
uS L)”.ZS,S )1*;’2- é L’JO [ %]

S oy el L U R N



2bs5 Matters under

b e e Linle W o
e HINM gl 115 e
- A A1 S Jle 4R Sawpdiyp
T N R e T
S BE e 2o
L e o S 2l M & Dy
PUULIV B v U K YO S
S AP R pee s19e
S dgmam S o e JUse
R A - QS ri:& )
3 b paRle S Rl 4 Yy
NS I O PR SR ) N
andyly 98 Wl e o fUge S

& )‘!',.... e 5.3..‘,*3]
ala o5 Jalae o) & 2 zalydyo
W5 Sady) Gy 2R ol o
oySla S UnBSIS yheiys gyt el
- ons by

(IV) Reported march of farm 15
and azricultural labour.rs from Red
Fort to Boat Cinb for redressal of
their Grievances

SHRI INDRAJT GUPTA
(Basirhat) : Sir, under rule 377, I
wish to raise the following matter :

Several lakhs of farmers and  agri-
cultural labourers from all over the
country have assembled to-day in
Delhi at the call of the Kisan Co-
ordination Committee, and have
marched from the Red Fort to the
Boat Club. They have come to
present their charter of demands to
the Parliament. These demand
iaclude the fixation and payment of
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remunerative prices for agricultural
produce, control on the prices of
agricultural inputs, debt relief for
small and marginal farmers, homestead
land and adequate minimum wagces
for agricultural labourers, and a com-
prehensive public distribution system
to ensure supplies of essential com-
moditics te both urban and rural
people at cheap rates.

The bulk of the demonstrators
outside Parliament House come from
those areas of Bihar, U.P., Haryana,
M.P., Rajasthan, Maharashtra, Kar-
nataka and Tamil Nadu, where big
peasant agitations and struggles have
taken place in recent months on the
above-mentioned demands, and have
beer met with severe repression.

It is hoped that the Government
will take today’s demonstration seri-
ously as an expression of the grievances
and legitimate demands of all sections
of the toiling peasantry and the farm
labourers, and will take early action
te satisly them.

It is regrettable that about 2,000
Adivasi peasants, including women
and children coming from Jaipur have
been detained at Rewari station
where they have also been harassed
and arrested by the C.R.P.

(V) Neep 1o SupPLY CoaL ToO
ExrorE  THERMAL Power
STATION, MADRAS

DR. A. KALANIDHI (Madras
Central) : Sir, under rule 377, 1
wish to raise the following matter :

Coal stock in Ennore Thermal
Power Station, Madras will last for
only one day. The quantum re-
quijred for Madras is 12 lakhs tonnes,
whereas only 8 lakh tonnes have been
sent, and for Tuticorin Thermal Po-
wer Station, the quantum required is
g lakh tonnes for which only 4 lakh
tonnes have been sent. There is a
masstve power cut, and the position
of power is very precarious. Madras
City is facing a crisis. There is heavy
power shut-down for even domestic
use. Railway authorities say that they
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have enough wagons, but the fact is
that there is no coal to carry. The
State Government of Tamil Nadu
puts the blame on the Centre for
the non-supply. Hence 1 request
the concerned Ministry to intervene
and send immediately, the required
quantum of coal to Madras without
any further delay, so that Tamil
Nadu can be prevented from going
in to the dark.

KRisHI

(VI) CoNSTRUCTION OF
Kakpwir

VicYaN KEeNDRA’
WEST BENGAL

SHRI MUKUNDA MANDAL
(Mathurapur) : Sir, under rule 377,
1 wish to raise the following matter:

I am extremely sorry to say that a
project aimed at development of
agricultural research, duly approved
by the Government of India, Ministry
of Agriculture long back, is yet to
take off. I am talking of ‘Krishi
Vigyan Kendra’—an agricultural re-
secarch institute under the Indian
Council of Agricultural Research. In
order to acceleratc the process of
transfer of technology, this will function
as one of the innovative approaches
in the Sundarban arca, a most
promising arca for agriculture, animal
husbandry and fisheries. This Insti-
wute was to have been established at
Kakdwip, 24 Parganas, West Bengal.
As far as I know, Central Government
had cleared this project and allotteed
necessary funds for the construction
of the building. Land for the building
was allotted by the Government of
West Bengal long back. \Nﬁcn all
the preliminaries and formalities have
been completed, then why is this
project yet to come o ? This is
baffiing me. This shows the callous-
ness of bureaucracy towards an im-
portant project aimed at development
of agricultural research. T want that
Government should take urgent steps
to start and complete the construction
of building for ‘Krishi Vigyan Kendra’
Kakdwip, 24 Parganas, West Bengal,
without any further delay.
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If anything as to be done by the
Government of West Bengal in this
regard they will be too happy to do
it. In this connection, I want to
mention that ICAR in a letter inform-
ed me that they were continuously
pressing for developing physical facili-
ties and they had already constituted
a 12-member local management com-
mittec_for KVK for a period of g
years. But surprisingly nobody knows
who are the members of the committee
constituted for the KVK and which
type of pressurc they are creating and
to whom. Even the Government of
West Bengal is kept in darkness re-
garding all this.

I, thereforc, urge upon the Govern-
ment for the construction of the KVK,
Kakdwip without any further dclay
and make the so-called 12-member
local management committec knows
to the public.

(VII) NEED TO PROVIDE MAXIMUM
POSSIBLE FAGILITIES TO OUR
SCIENTISTS

SHRI HARIKESH BAHADUR
(Gorakpur) : Every country gives
maximum possible facilities to its
scientists but in our country scientists
arc often subjected to variegated
indignities and demoralisa-
tion.  Sometimes police raids their
residences and offices at the behest
of bureaucrats and sometimes in
promotions etc. they are subjected to
serious injustice. Such things are very
frequently taking place in various
scientific research organisations of our
country including Bhabha Atomic
Research Centre. These ingenuine
steps of administration result in dis- |
astrous consequences  like suicide
etc. by the scientists. Recently a
scientist of Bhabha Atomic Research
Centre has  committed suicide.
Government should investigate the
circumstances which compelled him
to go to the extent of his elimination
by himself and Government should
try ‘‘to create an environment of
freedom and dignity for scientists”, It
is unfortunate that ‘“‘these privileges

have been steadily eroded by admit-
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nistrative functionaries attached to
our scientific establishments. This
disastrous trend must be reversed.”

12.58 hrs.

DEMANDS FOR GRANTS, 1981-82
— Contd.

MINISTRY OF INFORMATION AND
BroapcastING—C ontd.

MR. DEPUTY-SPEAKER : The
House will now take fup further
discussion and voting on the Demands
for Grants under the control of the
Ministry of Information and Board-
casting. Mr. Virdhi Chander Jain
can continue. I hope you will con-
clude within two or three minutes.

THE MINISTER OF STATE
IN THE MINISTRY OF HOAIE
AFFAIRS AND DEPARTMENT OIF
PARLIAMENTARY AFFAIRS
(SHRI P. VENKATASUBBAIAH):
There is long list of members. If
each member takes 10-12 _minutes,
the list will be exhausted.

MR. DEPUTY - SPEAKER’; He
is going to conclude mif:'ltwo
minutes.

SHRIP. VENKATASUBBAIAH :

He is a good member; he will con-
clude within 1} minutes.

| oY afg wx sw (wEe) T

gast #EEA, 4t 0w s g 0 wed
Ft F oA § owAwr faamr «
qR ¥ 70 A o Whrad T agraar
g rdt § 1 9% I qFEA §
fgrs®m e @iz amrwmz i
W & fgedt % oaiT § 9w wfa-
T 5, 5 AQ Fo & fgara ¥ agraT
gt wrdr & 1 AT FYA 1 woAT 97
g & dte dto Ao MR o TAo
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mEo mwHRir ®r Wi wEgEar &
[za 9% 7@ i QR AE , ATEA
Wit fawdi & amreT QA §, femgE-
g AWIAR I AWTAI I,
“gw o At ague faeel iR
[sr gewr qater meiaet T fﬂ?ﬁ'fr
(& dr ferdy & wmadd av fa"afnt,i a-éi
&F HEHAT | HT ATAATC OHAHIK 8
wT & AEET wET 9w A
ST W w0 q¥e T Agl §A9 )
w7 @ us ww fwur & f@ fgdh
I"gT‘TTfu‘ weawar & di [E FAR(

sRAEE AT AR R ¢ 38 MT WA

F 3™ AW TIE AEN |

g aw ug & o oarewv fud
i, foa® fod 87 wxmr 0 FE0
e 3aen A owd § o BRoTH Al
¥ vt mwwmd oA A e
377 & wefiw ¢ gEeT & o4 W
agr 41 fa 4z 76,000 7 AT
&T AT & S oghanur i g 3 AT
T Fv i giwT A7 E, dfaw TE aa
& oadt & vfEgr Fiowrers agt
e TN ) O TR A B r i O
(Sage dandv g faseln #0 dr
TS AL wgEdr | ug  EATEdl
ga £, A WATEWI WAL Fi WA
Ffge | zaFT sEum i Tl
wistAT HoAgt fEur owur g, zEE
NS FY F 1981-82 W OFHH(
wEEaT &) Afge | QAT WL
gfza St @wed Ga 7 OATH AR
B} F, TF Ty BT AGH AW §
FHE IR F1gE A G i § ag
wegi feafa @ anm #&F F¢ & &
A A8 gedifcat B Agl w1 HEiE
ATAT A& &7 F gmx gfea =
foa wfus w3 & sEEgT FA
Tifgr | afkanz g, fom®) st
Fgi 99t agd ) W 4 W g
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Fz foewa w1 wae 7@ & &7
BTF & agd w0 g faaF T
ag A% &1 a1 w1 § | afAr fAaram
F FIEFA T WAL AFAAG TEAT @
at adfta y=< afse | T @I FAT
wifgn ¥ a5 f=a wex #1 swaedr
FCN QS|

13 hrs.

AN FET FA EAWAT T fwa
qIIHT, FTAAT A& "aradl @dl |
gaq1 &7 wfag &¢§ =ifgd foad
gasi JEw g f& o |0
%@ TETT & 9eArq ufed @i TRl @
e fFa wwR Fr gTATC g@I Wi
¥ ufes g @€ & 1 TmF fax g=a
FEN AN HEE@FA § | [EFAT,
FAATAD, Fi TAAAT @A AT
W AEFEATT agr Asqi F g
Wt g9ar @ A7 sAaEAr @ Sl
arfgn | )

3egt wedl & arg § fadga sway
g fF ga} AaEdl 44 & 9w
qd §1g e < WIT TA AW F
faxin & afsz »wymm 37 & 3w
2|

MR. DEPUTY-SPEAKER : The

House stands adjourned to meet at
2 P.M.

13.01 hrs.

Thz Lok Sabha adjourned for
Lunch rill Fourteen of the Clock

The Lok Sabha re-assembl.d after
Lunch ar seven minutes past
Fourteen of the Clock

[MR. DEPUTY-SPEAKER in the
Chair ]
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DEMANDS FOR GRANTS
1981-82 —Contd.

MINISTRY OF INFORMATION AND
BROADCASTING —Contd.

SHR1 K. LAKKAPPA (Tum-
kur) : Sir, the entirc Opposition bench
is vacant.

MR. DEPUTY-SPEAKER : The
entire Opposition is not here, but
panch Pandavas are there,

SHRI R. P. YADAV (Madhe-
pura) : Sir, I risc to oppose the
Demands of the Ministry of Informa-
tion and Broadcasting.

MR. DEPUTY-SPEAKER : I
think the entire opposition is satis-
fied with the working of the Ministry
of Information and Broadcastng.

SHRI R. P, YADAV: Not at all
I will tell you. . . .

SHRI VASANT SATHE : Panch
Pandavas are there
(Interruptions)

SHRI R.P. YADAV: I divide this
Ministry broadly under three heads :
(i) Radioand T. V., (ii) Cinema and
(iii) Newspaper. And I will say
that this Ministry is a failure on all
the {ronts, Firstly, the coverage of
radio within this country is getting
down due to powerful transmitters
of foreigners all round the country,
For instance, in Saharsa which is my
district, we can hear Peking very
well, but we cannot hear Delhi.
This is very serious and this has to
be looked into.

I understand that there was a
proposal of having district radio
s-ations during the Fifih Lok Sabha,
Idonot know where if has gone.

AN HON. MEMBER : That
is not a failure.

SHRI R. P. YADAV : I will
tell you how it is. To get over this
difficulty there was yet another pro-
posal during the Firth Lok Sabha for
a high powered transmitter  of
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1,000 KW at Nagpur, Idonotknow
what has happened to that. Sir,
radio gets from commercial services
over Rs, 10 crores, and originally
this was planned to be invested on
the short wave and improve the
performance of the programme,
Unfortunately, nothing is being donc
on this account.

To-day the radio and T.V. have
losi¢ their credibilitics, They have
become the mouth-pieces of the Go-
vernment.  (Interruplions).  People
simply do not believe it to be true,
As for example when some train acci-
dent takes place and the radio,T.V,
says that ten persons have died, the
spontancous reaction of the people is
that 1t is the government version and
at least fifty persons must have died.
(Interruptions). In comvarison with
B.B.C. has got more credibility
and that is why most of our people
hear B.B.C. and then they come to
some conclusions, Prior to 1977 when
Madam Gandhi was in power, A.LLR.
was called All Indira Radio. When
Janata Party came to power. Akash
Vani was called Advani Vanj and to-
day it is Sathe sound,

To-day the mass media is mis-
used in this country in the worst
possible manner for the party in power
and to project certain individual or
individuals inside and outside the
‘Government. Kisan rally of 16th
Febraary is the crudest example of
it. In view of all this, will it not be
desirable for the Government to
consider the formation ofa Corpora-
tion for Radio and T.V. as was
proposed by the last Government ?
I do not understand why the Go-
vernment is shirking it, know-
ing it fully well that they are not the
only persons to rule for cver,
Now I come to cinema. Today thce
small producers and Directors are
hit most,

MR. DEPUTY-SPEAKER : Do
¥yu go to cinema very often ?
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SHRIR.P. YADAV : Yes, shown
by these people especially,

In this field also asin the case
of other walks if life, though the
Government claims that they are
champions of their cause, I shal] cite
a few examples of draw backs,

(a) small producers of quality
films even do  not get the
required financial assistance.

(b) If any how they manage
and produce filins by taking loans
etc., they do not get halls to show
their films because the big film
producers book the halls in
advance Dby giving a big amount
as ‘Pagri’ and small producers
suffer on this account also.

Thiere is a complete decline ot
moral and spiritual values because of
the failure of Ministry of Informa-
tion and Broadcasting. The moral-
fabric of this country has been weak-
ened by the cheap and vulgar
motion pictures to-day. The way of
talking, dancing and music all are
a mad copy of cheap western cul-
ture of sex-vulgarity and violence
aud no care is taken to preserve the
cultural hzritage of our great country
(Interruptions). So the greatest need
of the hour is morality. In this context
I shall invite the attention of the
House to an ‘Eight-point Plan’ for-
mulated by Dr. Mahavir Prasad
Gupta an intellectual, social thinker
and reformer, who has nothing to do
withthe politics. These are—

(1) Intensive moraland spiritual
educationly "éducating the people
on the “true meaning of sacred scrip-
tures’” through the media of mass
communication at the disposal of
the Government in order to root out
the pernicious evil of communalism
from the mind of man and to raise
national character; (2) pragmatic
socialism: (3) bi-lingualism at the
centre; (4) intensive irrigation; (5)
population control; (6) intensive
housing; (7) Administrative justice;
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and (8) Defince and Security of
India.

Several Members of the Lok Sabha
belonging tq_various parties have
given notice of a formal motion
on this subject. The Motion has
been admitted in the Rajya Sabha
by notification of gth February, 1981
and, previously, it had also been
admitted in the Lok Sabha by noti-
fication of goth June, 1979, to which
Shri Sathe was also a singnatory.
This should be admitted by the
present Lok Sabha immediately
which will be to the immense benefit
of our country.

Now, I come to the problems of
language news agencies. The Hun-
destan  Samachar was established in
1949 and it has been functioning as
a cooperative society for the last
about 24 vears. It has made subs-
wantial contribution to the growth of
communication of news in the various
Indian languages. It was after the
de-merger of Samachar that the Hin-
dustan Samachar came into competition
with the English agencies inasmuch
as certain language newspapers arc
now totally dependent on the
service of Hindustan Samachar. Since
no news agency can function success-
fully without a planned cooperation
of the Government, I make the follo-
wing suggestions.

SHRI P. VENKATASUBBAIAH:
Sir, heisa Scnior member of the House
He can refer to the notes not read
out completely.

SHRI R.P. YADAV : I know
the procedure of the House- -

SHRI P. VENKATASU-
BBAIAH : It may be taken as read.

SHRI R.P. YADAV : Why ?

All India Radio subscription
formula. A.LR. is getting news
from all the four news agencies.
To pay for their services, a formula
was devised and all the news agen-
cies are being paid since 1978. That
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formula was biased in favour of
English News Agencies which is
clear from the fact that English
News Agencies are getting about Rs.
70 lakhs per year as against only Rs.
10 lakhs being paid to the language
news agencies. Though the Govern-
ment has never accepted on the
floor of the House, the Government
is going to revise the formula as it
has automatically fallen out due to
change in the radio licence fee policy
which will come into force from 1st
April, 1981. I would urge upon the
Government to see that the language
news agencics are duly compensated
because of defective subscription for-
mula from 1978.

Development Grant to Language
News agencies. The Government
has given a one-time grant to all the
four news agencies at the time of
de-merger of Samachar for their
rehabilitation and development. The
English agencies have coped up with
their pre-Samachar working without
much dilliculty since their pre-Sam-
char and post-Samachar workings
are the same. The language news
agencies used to work only for 6 hours
during pre-Samachar period but
they are to work about14 hours during
post-Samachar period.

The Hindustan Samachar should
be given all the privileges of a coope-
rative society as envisaged under
Section 43(3) of the Delln Coopera-
tive Societies Act, 1972.

Language agencies vis-a-vis P & T
Department. Transmissian_of news
plays an important role in the success
of a news agency as does the news
collection.

Unfortunately, the P & T is not
coming up to the expectation of the
language news agencies, Hindi te-
leprinters are available with great
difficulty. The teleprinter machines
and their stand-by machines, both
remain out of order for days together
and sometimes for weeks together.
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Hence the rent of Hindi teleprinter
machines should be half, that is,
Rs. roo/- PM.

Allocation of foreign stations
by External Affairs Ministry:—The
Government has given som - financial
assistance to the news agencies for
appointing their correspondents in
some of the foreign countries while
the facility has been given to PTT lor
3 countries, the other agencies have
been given one country each. It
may also be considered.

Language news to backward
areas:—In all the States, there are
some backward regions where  the
newspapers are very small and they

cannot afford to take the news agencies

services hecause of their tight financial
resources. llence, T would  suggest
that the information sct-up ol the
Centre and States in such regions
should take up the service of the lan-
guage news agency and  distribute
it to the local newspapers on token
payment.

Some sart of levy on newspapers
of DAV advertiscments to news-
papers may be considered and  the
income so accrucd made available
to the language news agencies.

Lastly, I will just touch a few
points regarding my State and my
Constituency. Firstly, there was a
proposal during the sth Lok Sabha
to set up another transmitter of 100
KW at Patna. I do not know what
has happened to that proposal.

Secondly, there is no provision
for production of light music at Patna.
I would like this point to be considered.

Thirdly, there should be news
bulletin in Maithili also from AIR
as this is an international language
being spoken by a large number of
people of Nepal also.

Fourthly, there should be a radio
station at Kosi  Commissionery
Headquarters, Saharsa to serve the
people of that area at least for the
moment.
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Lastly, Song and Drama troupes
be sent to all the important melas of
the country as a mat cr of routine.
In this context, Singheshwar which
is the second biggest fair of Bihar
and has the largest elephant market
inthe country, should be taken into
consideration.

SHRI P. NAMGYAL (Ladakh):
Mr. Deputy Speaker Sir, T rise to
support the demand for Ministry of
Information and Broadcasting.

First of all, T would like to speak on
the subject  of broadcasting services.
I am not in agreement with Mr.
Yadav when he says that the All India
Radio is giving ton much coverage
to the ruling party. It is not the factual
position as other Hon. Members from
this side also said yesterday and as
the Hon. Depnty Minister vesterday
came out with {acts and figures sup-
1 orting the view that the opposition
is given too much of time and my
request would be that in future this
should be stopped because opposition
is getting too much publicity over the

All Indm Radia.

My suggestion would he to allot
the timings according to the strength
of the party. This is one of my sugges-
tions.

Secondly I would like to say some-
thing about the radio Kashmir Sri-
nagar and Jammu and particularly
of the news service. It has become the
mouth: iece of National Conference
Party in that state and the facts are
suppressed over the radio.

But I am thankful to the press
media in India. It is enjoying full
freedom wunder the leadership of
Prime Minister Indira Gandhi.

They are actually giving the full facts
in the press. Otherwise the Kashmir
Radio is suppressing a lot of things;
whatever is actually happening in
Jammu & Kashmir is not being pro-

perly projected over Radio Kashmir.
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But there are somc plus-points
also about that radio station. People
say 5o : I do not know the Kashmiri
language: there Is a great appreciation
for the Kashmirl music and plays.
I am told that this is very popular
in the so-called Azad Kashmir side
also. We must give credit to those
who are responsible for production of
these programmes.

There is one thing. If officers parti-
cularly of the News service, of TV or
All India Radio, visit the state of
Jammu & Kashmir, we are told those
officers get a VIP treatment in that
state. Except for the oflicers of TV
and AIR no. Central Govérnment
officer gets any such treatment or
even the normal courtesy which is
due to them. I have no objection to
their giving a good treatment to the
officers of TV and AIR bLut the only
point is that the samc treatnient
should be given to tiwe other
cfficers also. Why should this be
extended only to TV and AIR
officers ? That is simply because they
want to suppress the voice of the
opposition in that state and to  pro-
ject their own voice; that is waht 1
feel. ...

MR. DEPUTY SPEAKER

Here you say that the opposition is

given more time but there yousay | ..

SHRI P. NAMGYAL : About
the position here, of course, the facts
and figures have been placed before
the House by the hon. Deputy Minis-
ter yesterday : the position made
very clear. I was speaking about that
particular Radio. Here, of course,
the position is just the reverse there
‘we are in opposition.

Sccondly, T would like to say
something about the Leh Station of
All India Radin. Ladakh is one of the
most sensitive areas in the whole
country. You had set up a Radio
Station in Leh with a ten-kilowatt
transmitter in 1971 on an CINErgency
basis and that too, for a four-hour-
and-45-minute programme. But,
now without any additional facilities
Tike studio, machinery and equipments
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and transport etc., the same station 8
giving a programme for nine hours.
1 feel that that Station should be stre-
ngthened on a priority basis  because,
if you want to counter the strong
Chinese propaganda from Radio
Lhasa or the strong prop ganc.a from

the so-calle!  Azail XKashmir
Radio—being Dbroadcast from their
Muzaflarabad  station —, then

you will have to strengthen  this parti-
cular Station. Those people provide
very effective and quality programmes
from those Stations, and our Radio
Station is no match {or them. We
have only a medium-wave transmi-
tter which has got its own limitatinns,
particularly during day time. A me-
dium-wave transmitter cannot go or
cover beyond a  particular radius or
distance. The Le' station can hardly
cater to an area of about 40 s, km.
My constituency is over 7,000 sq.
km. — bigger than manv States in
India. My suggestion would be that
vou must go in for a strong, short-
wave transmitter. That will he the
only solution. This has to he done not
only for Leh but, T would
suggest, for other Sta-
tions all over India, particularly
those on the Dborder of Pakistan,
China and Bangladesh. You need
To strengthen it by settinz np o short-
wave transmifters and not the medivm
wave transmitters of course, medium
wave can cater during the night time
and not during the day time for larger
areas. It has its limitations. In fact
I got a reply to one of my questions
a few days back that they are  sctting
up a 50 kv short-wave transmitter
for Leh but subject to some planning
and priorities and availability of
finance and all sorts of things. May
I say that you will have to cut short
all these things and set up this station
on a priority basis.

In reply to one of the questions
about setting up of radio and T.V.
stations and other things during the
Sixth Five Year Plan, you have made
an allocation of  only Rs. 44
lakhs for Jammu and Kashmir for the
period 1980—8s5. I think this is just
nothing and particularly for Kashmir
which is just on the border of Pakistan
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and China and you will have to allot
a bigger amount. Scme Rs. 2.55
lakhs bas been earmarked for T.V.
Thisis sheer injustice to that State.
My request would be that vou will
have to stregthen......

MR DFEFUTY SIEAKER : The
hon. Member’s ttm * is up.

SHRI P. NAMGYAL:
take anothker five mirutes.

I will

My request will be that you will
have to consider this point and need
to strengthen the T.V. and Radio
Stations of the J & K State.

The second point I would like to
make is about the TV service Sir,
if you happen to go to Amritsar,
Jullunder, Jammu or any part of
Himachal Pradesh, you will see that
90°/, of the people there are viewing
the Lahore television and not your
Amritsar or Srinagar station. Why ?
Pecause they produce verv beautiful
and quality programmes. The only
plus points in your televisionsservices
— 1 "am speaking particularly of
the Srinagar ard Amritsar stations —
are vour programmes for children, the
Chitrahar where there is song and dance
and the feature film which are genera-
lly popular among children. There
are the only programmes they like.
So you will have to do something
about it. My suggestion would be
that you must depute the persons
connected with production side to
Anmritsar so that they can watch the
Lahore TV or the Rawalpindi TV at
least for one week and find out how
they are produced and presented.
I think there is nothing bad in it
They produce very good programmes.
Everybody who resides on this side
of border will bear me cut. This, I
feel, is very important.

My second point about the TV
would be that if you want to do ju tice
to the people living in the hilly, re-
mote and tribal areas, you will have
to relay the TV services through
the proposed INSAT which you are
proposing to set up sometime in 1982
and there priority should be given to
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the people living in the border dis-
tricts and remote areas like the An-
daman and Nicobar Islands, Mizoram,
Nagaland, Arunachal Pradesh, Jammu
& Kashmir, Ladakh and all these
areas. I think by this vy can bring
about the much-talked national and
emotional integration.This is very
essential, Sir, because the people liv-
ing in remote areas have never seen
anything of what you are having
in the cities and towns.

Thirdly, I would like to say some-
thing about field publicity. You will
have to strengthen your Directorate
of Field Publicity. It is very useful
for tribals and rural areas. Although
some documentary and feature films
are dubbed in regional languages yet,
Sir, they are not sufficier t to cater to
the needs of the people living
in remote areas. . Ty s1 ggestion would
be to dub the e documentary films in
tribal languages also although many
of them are not recognised languages.

Sir, some ten to twelve years back
we used to have documentary films
dubbed in Ladakhi language but for
unknown reasons they have now been
discontinued. Ay request would be
to kindly re-consider this case so that
people living in the remote areas are

benefited.

Sir, I will not he doing justice if
I do not say a word about the come-
mendable efforts being put in by hon.
Shri Vasant Sathe to improve the
radio and television services. Sir,
you have taken a very good step to
strengthen the transmissions side and
studio services. This is very essential
in radio and television.

Finally I would like to say that
vou will have to improve the service
conditions of the staff involved in
these services. You have got the
talent but vou will have to utilise
that talent properly and that can only
be done if you give them adequate
facilities like compensatory allowance
which you are not giving at full rate
for the whole vear so far as Ladakh
is concerned. Now, you had decided



283 D.G., 1981.82

[Shri P; Namgyal]

to give them enhanced rate of CA
only for six months. This is great in-
justice. Similarly, therc are D.A.
and housing problems of the artistes
and employees. You will have to give
adequate attention to these people.

With these few words I support
the Demands for Grants of the Mini-
stry of Information and Broadcast-
ing.

SHRIMATI KISHORI SINHA
(Vaishali) : Mr. Deputy Speaker, Sir,
first of all I must thank you for giving
mc the opportunity to express my
views on the working of Ministry of
Information and Broadecasting which
is onc of the most important organs
of the Government. In a country
with about 8o per cent of its people
beingilliterate, the role ofmassmedia
of information is very important,
Eveninrespect of strengthening demo-
cratic values and bringing about
awareness among the people about
their rights and duties the part played
by the Ministry becomes very impor-
tant and, of course, very vital,

In order to bring about a change
in social outlook aud to create under-
standing of the process of social change
which 1s necessary for a speedy and
smooth change of socio economic set
up, the mass media plays a crucial
role.

Therefore it is important that
the working and use of these instru-
ments should be made objectively
in afree atmosphere. Itshould never
be used for narrow partisan purposes
like building a personality cult or
giving publicity to the party in power.,
It was to safeguard against any such
misuse and to allow the media to
function within the broad framework
of guidelines laid down by the Janata

:*Government that tha. Government
brought forward a Bill to create auto-
nomous Boards for Doordarshan and
AIR called Parsar Bharati with mini-
mum of Governmental role. This
Bill was in the Select Committee,
But jtlapsed on the dissolution of the
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House. The Minister, Shri Sathe,
categorically stated that the Govern-
ment had rejected the carlier decision
of the Janata Government and had
instead decided to allow ‘Functional
Autonomy’ to these media. The
concept of functional autonomy is not
very clear, I say so because comp-
laints have been made in this House
itselfthat the Opposition is not getting
itsdue, both in the matter of time and
publicity. Shri Sathe cited figures
to disprove the basis of this particular
grievance. Figures notwithstanding,
the impression persists that the unseen
hand ofthe Governmentis behind even
routine functioning of the media,
The opposition gets generally what is
said against it or what is unimportant,
The Deputy Minister gave figures to
disprove this charge. I will give one
instance. I am told that when Shri
Atal Behari Vajpayce addressed a
rally, his speech was reported in just
one sentence or so and the rest of
the time was devoted to critical publi-
city of the rally,

Even those for whom functional
autonomy is meant, also protest.
At a seminar of AIR Reporters, the
Director General Mr. Barua had to
concede that this form of giving out
figures was wrong, and that the news
bulletins to be true to their conscience,
must give the substance of the news
of the Opposition. The Minister and
hisDeputy at the same seminarremind-
ed the Reporters that the AIR was
a Government Medija and thereshould
be no hesitation in giving publicity
to the views of Government leaders.
The Deputy Minister admitted having
said so. Now what is the implication
of this reminder? What effect is
this likely to have on Media Repor-
ters?

The implication of this advice in
my opinion, was that the Report-
ers would have to take into consider-
ation the possible reaction of the
Government in giving news and not
to be guided by their own discretion
in deciding about the news value of
any news for giving precedence.~
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The Minister has time and again
Teiterated his faith in, and concern for,
the freedom of the Press. But when
the Assam Government imposed cen-
sorship, he said that the States were
coustitutionally competent to do that.
How could heinterfere with their con-
stitutional right? But let us imagine
a situation when half a dozen State
Governments were to impose censor-
ship. Hc would again throw up his
hands and declare that he,a constitu-
tionalist, cannot and shall not inter-
fere with the frecdom of the States.
Meanwhile he willhave the censorship
without being constitutionally rcs-
ponsible for it,

I must however compliment the
Minister for having done some good
things. He has removed the distinc-
tion between English and Language
news papers for D.AV.P. rates; he
has decided to make newsprint avail-
able at State headquarters and in  cut
reams to help smaller newspapers.
But I would urge him toimposea 6o :
40 ratio between news and  advertis:-
ments in news papers. Asat present
there is no such restriction wit, he
result t :at the newspapers give more
space to advertisements which pro-
vided the provocation to the Finance
Minister to levy customs duty on
imported newsprint. This matter
has been referred to the Press Com-
mission. How long would it take to
give their opinion? The hunger of
the people for more news and greater
variety of it is increasing. The news-
popers ought to have more pages
with greater variety to cater to the
diverse needs of the growing reader-
ship. Intheprocessitwould increase
employment of journalists, more parti-
cularly mofussil correspondents who
are being sacked today, mainly be-
cause the newspaperscan afford to go
with out them when there isnospace for
their stories. With more pages
they cannot afford to do this. And
the justification for the customs duty
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would be also disappear incidentally,

Then I come to Mr, Sathe’s enthu-
siasm for colour T.V. I am surprised
that there is no mention of it in the
annual Report. The T.V. as such
can convey message of development
and social change, perhaps more
effectively than the exhortations of
politicalleaders. Thc Prime Minister
has also underlined the need for
making use of T.V.—the black and
white that we have —more extensively.
Perhaps the proposal for change to
colour T.V. has got stuck up some-
where. Switch over to colour T.V,
was canvassed on the ground that we
may be left behind in technology.
Most of our neighbours have got
colour T.V, We have only a million
orso T.V_ setsin the country and they
cover only 6%, of th - country’s arca
and 15%, of its population. The
socio-cconomic set up itsell s an inhi-
biting factor. Colour T.V. is not
the late-t in technology. Moreover,
unless we have a network of such
T.V. we cannot get the best out of
1t.

Experts say that the latest is the
transformation of 'I'.V. into the cable
T.V. with multiple programme choic-
cs, communication linkage and two
way contacts. Programmes of various
kinds are stored in and the viewer
takes his pick; thisis causinga revolu-
tion in life-styles.

Cable T.V.isalsoisonlyone ofthe
several developments which have
transformed information into com-
munication, have made the people
active participants in this drama of
communication and arec making them
better informed and more critical
citizens able to judge men and events
independently. That kind of com-
munication system is actually needed
and I would submit that the Minister
may accept this concept. Cable T.V.
may be beyond us on account of
financial outlay. But the Space
Centre at Ahmedabad has done a
lot of work in rural communication
and also in developing instrumenta-
tion and equipment for this purpose.
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Combind with satellite and mobil
stations develored by the space den-
tre, wecan cover the entire country
with T.V. and help ff.ctively in
the adult literacy campaign. such a
net-work will bring out diverse peo-
rle to gether and help us inspeeding
up national intergration.

Can we provide information to
over 400 million illiterates even in
the next 1o years? No, we camiog
unless we have a national T. V. net
work. TIs it not necessary therefore
to transform T.V. into a country-wide
communication media which would
deal with people and their problems?
Are we going to create communication
media reporters who would explore
and expose thesocietyratherthan give
publicity to the polijticians in power ?
Are we going to set up a T.V. net-
work sothat the new T.V, will become
available to the humblest cottage and
spread awa:eness among the people
far more effectively than  speeches
and rallies?> Are we prepared for
this?

I would submit that there should
be perspective planning taking into
consideraton the rapid innovative
changes in technology so as to creace
a national network of communication
media. If the Minister does this,
he will surely earn the gratitude of
the people of India,

I would remind the hon. Minister
of the repeated requests made by me
for allotting some time for broadcast
in the Bajjika dialectfrom Darbhanga
AIR station if it is not possible from
Patna to cater to forty lakh people
who speak this dialect.

I would also like to invite the
attention of the hon. Minister tothe
service conditions of the staff artistes,
They have been agitating for a long
time for being treated as regular
employees so that they could get the
benefit of Pension. I do hope that
the Government will take a favourable
decisior: in this respect soon.

In the end, let me submit that
there is a great deal of discontent
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Service People because the top posts
have been filled by ad hoc aproint-
ment. Adhocism should be put an
end to.

Thatis all I wanted tosay. With
these words I conclude my speech and
thank you again very much.

PROF.NARAIN CHAND PARA-
SHAR (Hamirpur): Mr. Deputy-
Speaker, Sir, I rise to support the
Demands for Grants presented to this
House by the hon. Minister, Shri
Vasant Sathe.

Some of the important events that
have occurred during the previoys
year has been reported. One thing
to which I would particularly like to
refer in the very beginning is the com-
mendable role played by the hon.
Minister in the evolution of the
international information order at
UNESCO. This is something in
which India played a major role
though some of the western powers
were annoyed, but that is only natural
and expected. This is because when
the Third World rises, naturally the
developed countries rather envy this
rise. We have every hope that the
new order would look forward and
cater to the masses scattered all over
the globe and the monopoly of certain
western countries in this field would
be broken, and whether it is to their
annoyance or not, we do not bother
about.

The spoken word has a spell of its
own end, therefore, radio is the popular
expectation of people particularly
in the rural areas, where the news-
papers do not reach. People look to
the news bulletin. There is much
talk of television. There are 85 radio
stations, and I am happy that, as per
the report, the number of hours has
been increased from 6 lakh and odd
hours to 7,24,85f hours and there is
also provision for the expansion of
television in the sixth Plan. But as
the figures go, the expansion of televi-
sion helps much more the urban
audience rather than t e rural audi.
ence. 15.2% of population and
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6.19, of the total area of the ountry
is covered by the television whcreas
the rest of the population, 85%, popu-
lation and 949, of the area has the
only hope ir the radio. Therefore, in
various programmes of expansion,
radio, field publicity and other mass
media should have a major share.
And thereforc, the people of the
country should realise and feel that
they are the primary concern of this
Government and this Ministry.

Sir, recently we celebrated the 50th
martyrdom anniversary of Bhagat
Singh and I am happy to find from
the Report that the Hon. Minister has
submitted to this House that suitable
biographies of freedom fighters have
been written and published by the
Publications Division. If I am not
wrong 51 is the number of such titles.
I would like to point out that in an
answer to my question, which was a
Starred question and which could
not be discussed on the floor of the
House, whether the history of the
freedont movement written by Dr.
Tara Chand would he translated into
all the Indian languages, the Minister
said it has been translated into Hindi
and for the present there is no proposal
to translate it into other Indian
languages. So, I would suggest that
at least an integrated picture of the
entire freedom movement of this
country which binds the nation to its
past and which should act as a source
of inspiration in the days to come,
should be available in all the major
regional languages, not to speak of
other languages which are still
clamouring for recognition. So, I
would plead with him to reconsider
this stand of the Ministry and arrange
publication of at least one basic docu-
ment of Indian freedom struggle in
all the major Indian languages in a
phased programme, but at least by the
end of the Sixth Five Year Plan. I
would als o suggest to him to look into
the regio ns which have not so far been
included in the selection of these bio-
graphical sketches of freedom fighter.
Himacha | Pradesh is one of the regions
from which no freedom fighters has
been selected by the Publications
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Division. Next year we are
celebrating the birth centenary of the
prominent freedom fighter known
as Kashi Ram, whom Jawaharlalji
called Pahari Gandhi, and in whose,
honour we have requested the Gov-
ernment of India to release a stamp.
I would suggest that in his birth
centenary year, next year, the Govern-
ment should arrange publication of
his bivgraphy as P & T arranges for
the release of a commemonative
star p

Similarly, I was very happy to
listen to the hon. Minister’s speech
at a function of freedom fighters two
or three days back. He said that the
generation of freedom fighters is dying
out and that interviews with them
should be recorded so that the living
memories of the past arc enshrined
for the future. I would also suggest
that there should be a suitable pro-
gramme in which about a dozen free-
dom fighters from each State are
included for compiling their biogra-
phical sketches, their interviews and
their living experiences so that this
rich heritage of our fight against the
Britishers is not lost to future genera-
tions.

Sir, T would thank the Minister
for sanctioning onc more unit of the
Field Publicity in Himachal Pradesh
at Hammirpur, but I would suggest
that the North Eastern region, which is
one of thc 21 regions of the Field
Publicity network in the country,
should be bifurcated and Himachal
Pradesh being 2 border State and
larger in area than either Punjab or
Haryanas should not be clubbed with
these States because of its special
problems and a special region for it
should be created within this year.

S'milarly, special attention should
be given to the Song and Drama
Division network in Himachal Pradesh
and also to the development of
regional languages. Sir, whereas the
printed word has its own attraction,
the dialects and the growing languages
look to this Ministry for patronage.
It is not possible for newspapers to
flourish in languages which are spoken
only by a few millions or lakhs
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Therefore, it is the Radio which
should cater to their development.
The vast folk heritage of India is dying
out, because the newspapers and
magazines are not published in thesc
languages and in the future the speak=
ers of these languages may not be
there and the onward march of o:r
nationzal language aid other languages
is wiping out the rich cultural heritage
in one respect that most of the tribal
and non-recognised languages are the
victims of this. Therefore, a pro-
gramme for the preservation of folk
music, for the promotion of languages
which are not recognised, but which
are spoken and recorded by the people
in the census every ten years should be
evolved by this Ministry, so that
somehow the rich cultural heritage is
saved. I would particularly request
him to give the due importance to
Pahari, which has been recorded by
more than 709% of the people of
Himachal as their mother-tongue in
this Census. The hon. Chief Minister
and the State Akademi is also working
for this purpose.

15.00 hrs.

I am unhappy to state that the
Simla radio station is not doing
what it should do, for the promotion
of this regional language of our
State, and its various dialects. There
should be a greater coverage of
those programmes: and news bulle-
tins should be broadcast in this
language, in a c¢cvomposite style.

Simla has another problem.
There was a monitoring unit there;
and it has heen ordered to be shifted.
And one interesting sentence, n this
democratic age, in that order says:
“No approach should be made to
any person for getting this stayed.”
This is a democratic age, and the
Ministery of Imformation and Broad-
casting is not under Martial Law; itis
not working under the Aimy yet—so
that an approach for getting it stayed,
scrapped or repealed is to be regrad-
ed as a very heinous, criminal act.
I would request the hon. Minister to
look into the genuine demands of the

MARCH 26, 1981

Min. of 1. & B. 202 -

people who are affected, and take a
decision in the interests of the State
as well as those people, and see that
these people are not disturbed.

15.01 hrs

[SHRI CHINTAMANI PANIGRAHI]
in the Chair.

Similarly, the Simla radio statjon
has now lost its appeal. Some people
of Himachal complained to us that
they were not ablc to listen to these
news bulletins.  in Dellii or in other
citics, whereas stations with powerful
transmitters from foreign countries
are being heard. So, as Mr Namgyal
has said, since powerful transmitters
from Lhasa and China are broadcast-
ing their programmes, we should be
able to have such a high-power trans-
mitter at Simla ,so thatits programme
can be heard all over the counry.
So, I would request the hon. Minister
10 see to this aspect, and strengthen it.

Simi‘arly there is a problem
about casual artistes. I do not
know what happens 1o the fate
of these casual artistes. For
years they cannot da any other work.
They are attached to this; but when
the question of conditions of service
comes, the stock reply which comes
from the Ministry 1s that they are
casual artistes. I hope their fate is
no. casual. Their fate is rather
looked after by this Ministry. In
their cold age, they should not die as
victims of a casual hand of chance or
sclection.

Similarly, I want to draw attention
to External Services Division of the
All India Radio. At present, we have
only four units for Asian programmes,
viz. the Thai, Sri Lanka, Burmese and
Tibetan units. In such a country as
India which is emerging as a powerful
leader of the non-aligned world—as
we hosted recently a conference of 93
non-aligned countries on the Indian
soil—we should be able to give them
something. And there should be
units for all the important Asian
countries. I particularly refer to
Indonesia. Indonesia has a larger
Mushin population than any other
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Asian country, We have had very
good programmes, and our program-
me on the commencement of the Hiiri
cra was very much liked. But for
lack of a proper unit for Malaysia or
for Indonesia, it could not bs bzansd
to that side. These services are
there. But full-fledged units should
be there, for these important countries.
And what abhut Kampuchea, Viet-
nam, Laos and other countries scatter-
ed far and n-ar—because if p-oole
want to look to India, the sprken
word should be beamed to themn. What
happens in the leading country of the
non-aligned movement should b=
available to them.

8o, T would plead that all the pasts
which are lying vacant should be
filled up; and all the countries which
do not have units for them, as far as
the Asian context is concerned, should
be given those units. Steps should be
taken immediately to strengthen this
aspect.

I would refer to the imaze of our
country in foreign countrjes. I am
unhappy to say that during our stay
abroad as members of the delegation
10 U.N., we found that India was very
much ignored. Even the mjor,
important developments here were
just touched by reference. One thing
I want to refer to, in particular, is
this: the Cabinet expansion wiich
took place here was hardly referred to
in New York; and the name of only
one QCabinet Minister was gtven.
The nam - of other Ministers was
not given. The Pres: ignored it
radio bulletins ignored it. I would
suggest that something should le done
about this, and our image in foreign
countries should be’brightened and
streamlined. When we speak of
creating a new school for non-aligned
world and when we speak of a new
international information order pro-
jecting the hop s and aspirations of the
non-aligned world and the third
world, we should also look to the fact
that in it the proper role played by
India is strengthened and streamlined,
In this context, Iwould complim:nt
the Minister for this. In the past years,
evenin this country, in the program-
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mes, here, our regional news pro-
grammes wete also reoriented to include
more news with emphasis on national
mtegration, removal of social evils,
developmental work and our rich
cultural heritage, A~ special daily Haj
kuf bulletin for a duration of 5 minutes
for the bzenefit of the Indian pilgrims

in Saudia Arabia was introduced from
September 1932 to Navembar 1980,

This is a very gosd development.

The minorities have their voice; they
have their hopes on our radio station
and other mass madia. A hape that

other important scriptures from Bud-
dhism, from Jainism and from other

religions would also be properly repre-
sented in the programmes.

With these words I appreciate the
good work done by the Minister and
suppart the Demands for Grants that
he has presented before this House.
I also hope that the new year which
is to commence from the 1st of April,
the new financial year would see the
new highlights in the next year’s
report. Thank you.

=t manrs gda (waruwds) !
JITAT  ATEA, WHt TgT # A
| TEATA AT grewifezs fafasg)
F1 feqrea qr F1ad go-frar

ifegi &, fedt @ Zredte F wEATA
“Ft, AfwA & o mo dto o 1w
ETAT ARAT § AR 3A fAG A e
@ gt g & F e & g
9z g ¥ fwa atg & g8 33

& Arg AIFATH ;T FHITR F
STl § W AT wE R WAl $
39 § WA W @ 4, 7 Wl Wy
g X F1gx § | frart & AR W
# ag FrTeMr WMEm R AR W@
ARANAT 90 A(@ 30 FTAT T
# &t fowd § gamar am §, fre
#1 23. 89 TIET ¢ § TTATAHT W
fed wi@ & st wd w1 wyTm
35.56 9T § 1 T ® WHEEAS
fet #1 amaAwa 97 M@ 6 TR
2 9 w1 @8 28.16 TXHT ¢
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g ®F 7f Trafwee @ £ faw
¥ yafte 8% a™r FawaT ) IAg
feaidfize & sar 8 9T AT
aff AT FWIT F | T JEF TR
T SR THALER TATT Hf AT

g

FeRTL Ui &t wroEwa @n
arar & 7 F8 sresre fwar arr
g zm w7 amg fgarsar @O
raqde § IfF a1 @i #@im
mifaEgewS & afg  aga €@t
Fepre ofrefadia aom & gt &
IR0 AN W AR fraar
grasa® & | Iad Af@ gw et
¥ wq ®f 777 AFF § | TH NWA
gam #e fram s wifgd fm
¥ @nit ¥ SfraT # gETC AT AF

 HF Afadi Fr geaag
g fe wreer & faergatst & faq rodto
fed w@wa & zEia o #t 7
za¥ fAg I9R 7 amr@ g
wig § WOAT WAR T =Tfed
fo sga & samx § 1 IS
g N WT AT § g Wy T
& & F wrdar == g fa diodio
fy 2wa & aft afw wfeq F
2 W W IA F FAr HT | ud
78 38 fAdQ SrdAr §

qqy Ji A7 A¥4 frar g Saw
faqg & mwros gegarz W g o amg
& *AT Eiodlo FHILA FW &
far § o8 Ix fae = & wEg
F&E

o wa_qia TN (wHwT)
qgxr & [mm o9 AN X q@w
N W& & I Ewdw v & fag

CHAITRA 5, 1903 (SAKA)
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d @er gAr § | aF ¥ Ty &
g " gareer wa@a F wfaat
w1 ufwrzad wwr § & =N
g & w8 v ¥ faT F@
# wifrw N & A IAF fawm
F AN 1980-81 Fr fnZ afsaw
g5 A I 1T F I qAT FAQaT
¢ 7 aga @it o9t F1 @W FTA
F1 98 § yacq fFar mar & | g4,
THIROT EIRT T AW ¥ UF  F4Al
AT dare T Wz F Ot
e gl W@ g 3 S A At
I9 W T T 8T wuw wivmEAa
g war & Awar g

afF am &7 W § @ A=
qga ®t FwET FoIr@ A FC A
AT ard & A WOF o @Ar
SIECU -

qarwn #1 foE # 3@T ¥
qar =TT § fF @mET few o
ot & sEAd A ow AL awg @
oA § 1 OF qaFTT &7 F AW
wEt ez ) fod F oW
62 9T FQAE@TIET § fF 1980 #
15,075 WHifax gmo &, faa# &
8,442 FHYT T | TMFT 7AFT TG
¢ W Agw HowEam ¥ WG
TR 74 Agard FT IFMA AR
CU I T CEE I 1 i
audt &, FfFA & zg W Amer
argar § 5 fewsr = odt & anv=me-
@l Fi Wt AR WL R, T a9
"I ¥ PR agag i fF
gL R & foerr samEr a3 @ @,
FAT ST SUTZT N A0 FTAT ATEA
¥ ar w1 wEIR wnfee AveAw
TR AT R E? ¥ I ¥ §9
BT A1 &R F I g |
gra are ¥ fasX  &tr I ast
Ry dmfaw & ft ag @
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[« =agzw aoF |

or T € | /F TH vAATes  LAr
Tifge fF w1 ag &0 wAfaew Y
saaune g i fa=l st Sl
ot agst § g At wdfwr, gom,
g

Jgr T feersr #1 amew R,
(ASEa TEHAT FT P FIA R IR
T ngmqw qFFT B | Gle e
¥ A T FoUI FATQ AT TOGHT
fekt &1 a7 & W@ W
et & fFar & o foewi § fFamn
2 1| T U IFFT FTET FA F
qEWTET § | AfFT §5 foe |
3@ FT W AU H Agavea
A AT AW At & | furR &
9 41 9T F wAT & —

“There has Leen 5 noticable in-
crease in the produ~tion of teature
filmg suitable for adults only in the
country.”

ag S SIAIHT ¢, a8 AT ar
i & frat & ar A #1 freme
8, T0FT faaRrae 1T T §) 39 fdié
F FWT 1976 ¥ FA  wwfo
507 wiAX feaew ® ¥ fod 27
foemi &1 ‘v’ wiefewe foai war,
St gfawa 5.3 9r 1 @F faadq
1980 ¥ F7 *wifum 742 A
feeest & @ 168 foewt @ ‘@
qizfrde fear war, faq 1 sffaa
22.6 9T | USE HEwde el
foeei & ag7 &% awg #a1 § 7 ™
7 FT WAFad T qAws §
TAF Y A Wifbn ¥ surer dar
9 FET § A1 AGET WX A
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famrr &1 wr Aar & 6 w4
aF I9r g A7 4 ? wgg I a@
N oafwr ¥ gr o1 oW AIM N
gregfas w1 gifefas  sfsfiagt
W FAT G F F T AT H0T
& 9T AW glAT WEWMF & 1 7
gagar § f5 g @ 9) am

AR G-

gaesr N fdE F 901 TR
Tgi fagedl 1 agd SO AEWFAT
g | Saqdr 7 S Wie sewe fawr
2 Sqq qaT wqqr g fw g@wR T
I gET X FAT 2 H IS0
AU K E L F T giaar F A H
F6 gAF AT TG § | AL A
I FA & F7 TF 7@ §79 H#I
I ¥ SR §1F AT RIS F
wol T FI G ) T AT qiT
A Ft OFATEN A WEN W14
TG §IT T W TE wEr [99e%
TS & qEAr g, § A ALY A0 §
MR awg ¥ g Fr Fg o= faree
F faa fag sfig N wasa g,
Fa® IM 15, 20, 25 ¥IF AufF
TEUY BE 9% U g1 3@ Ny /e
T o@AT F oI 9 fFAR FwRar
rfen |

wF WY st gFar § A4 o
T F AEA0 ) fHeRT F AR F
I ITW! F FE graaw g AT Fr
fas & zgt aff w&m, 9¢ wawm
T T FAT & UK §, IT &
vF miga ® § faua @
qEEAs g | 99 & gfar § owo
w1 faam [ g, gE & IR
FATE N

S& af A 1 F AEAR T GIOA
A oA e w ¥ FEA
YRar g fo & i B F fad 3w
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FT ® TAHI W1 Giww A w0,
F @ #i ayfear &1 oF gdw
a1 gfFar ¥ N ade aFish
fasfag gf 2 v M@l w1 7g
ok 9hE & W gr o Im giT #
st & €8 «f wa =Wy
wag g ARG & I WA g
Ay w # agws @ & fea &
A FAT L X aga o7 F §
W I BT H g & A afl w
7

T ®1 § OF ST AT TE
g frafk feeni & e § Faar &1 st
di 98 ¥ foew 9y @ T w0
g & 7 agt &t gw § =g a@
&4t F da ¥ whalafmm @ @
& § =agw § 6 g owad we
It il ¥ HE THIR AL A
qFT | 1980 §F S w47 {Hory T
ga o1 THIT 85.5 & | wodw fask
5 g vEg g wde feed @
Ww U agEe § [, aFr T
frer == wiw TA €1 T8 8§,
T\ #F @ 38 § TFR A4 fFar
F gEAT | UH FEAS A TZ AIE
o qZ Wi FAl F AW 9%, I W
Tqdr F A 9} ag #AE F ogara
T %@ fadma & ga 7 A @
F a7 § G8 W, T A AT &
wags A€ T @HIr |

FF gAR fAg weehh & 7 0w
T AT IIRAL F O oTH FJE AT
oR H QIR Pl XA AEHGT T
Yrgar g 1 Wil gAaR =gt gfmed
i g R & ufema dwm &1 W
g9 Tita swicw arlr gftar w5
w6 8 Fg FFENG AEAAR & A
qrasr § o f& & 4@t ¥ wax w3
% faq fa=wr =9 #wom @z OF
gr &7 TR § & AW JT T G
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Byl @ AT F AFER AT a0
?FT § ) WHT gr gfmr § M
w®H, T TS W, T WINE W
faare #i ga @ ¥ w@q T@r 7
aft gmar § 1 faq S ¥ faa &
Tt o A ANET F o9 A
g, faa wodile o w=wT ad
fas & wdries & #w7 § 97
Uq AT /REN ], ITH 7 agaq
78 TR | W AT F gwim
Tt I I § & wAsa w oar
TR 49T AL FAF w9 & [fpaw
AT WA AT T greEeaa
Bl I W & AR ™ oaw A
LT T FH T K TIRT SqE
oAl I ¥ FT OERA ¥, qg «
A W AT § T w0 qady
FTEE |

afes g wed I Fgy ®
M7 W frema § sk oag #d
A frems 78, @€ fiwmd g,
3 R N eam fzar w0 g9 owE
At qIF R TFNF A
AAT F T oA H W AN § @
2 S9 9 ATy ond "l e e
Hgd ® | Wl aeET wty a A
T TF ST F IqT T A oy v
9 FT TN W § | TR AR
I OF T oW Fac f fi ¥
st fawrs & ¥few & g ofr &0
HTTTA Fo agw F g oad
9 TH § T T SIET R AT
a9 A A F vagiwa ¥ oo
R4 W O oA & 107171
@, ag Ir IR T fawi g
50 frwmg aft &1 qgt =@
g st & @t Tifes ) gaRr g
o ®1 974. 40 W@ fgar & v WH
frwaw A ¢, a5t w=wr ¢ WD
foFraa fas aX frr § o o ard
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[ o aggas 4o |

T # WEgras % 18 9@ 94
g & fur & 1 wa wg A gww
#F A L. (TwEE). L g
g Wt &t gy § fF wmae 7w fawm
& ghuwrfat § 91 & 5 =
R Ft At wg¢ X famr § ww 9%
| W AREHAT gl §, A8 qQ@
o & wwdr & 1 Afew 7w
o ™ R WEEG FET G
g fFoqar ar awet § & A wdwa
qF T A IHFT AAHT A TEN &
E S OGO I B E o B S
U fau 9@ agl AgIase #( Fue
18 /@ §9U & fau s | wg AL
farrae & ot o gefaae fFar s
arfee | oK AgaeE F faawd fewm
F & &t gt =nfgd

ot mifEdt @iz oW FgFT
#§ g FEM | EE 94T 2 FE
wrer ifear Weqt F o § o faw
oy ag faarana o 5o o#w a9
TETET W A aAT HRd §
wferr Al @ ord M7 & FR
H FFT g g 9 BE dem
" @@ S|

[Er €t & at § & oF aw@ Fa
WS T g | §ew ¥ Ay g oft
T ¥ fog Eed ww (e geEt
#) 7886.92 g & wafw fwid
¥ gg ¥ 86.95 FUT Twrx T
gt g v A4 & g W ST
ET

At T mE w7 FEE A oA
S § FF @ AT a8 q0E ATES HAT
w AL § W oA AN FT wmm oz
Wit feamr w5 deer s
W T framr it <F & oge St
g WSt TS A SeR s, SRt

A

g9 9w § w® g o ed

B 3] W AW T @At |
Twrear # Wt o &) serg 7T et
BT 7 F @ a0 & 41 Jfwa
FIATT AEAW ¥ S qAS T AT
I A I9H ATHT TRl LI A
Fre fgar mar | & d@<ft it ¥ wwR
Fear 5 wFET o §9 @ 2a
Fi AT F e FGiwar AT g
gifaarz w74 ¥ fRg war s wd
awrTiT wEIEw, At GI®T |r o SEIET
gaa frar ga%t f9u woE 77 )

SHRI A.K. ROY (Dhanbad): Sir,
there is one fundamantal difference
between other Ministries and the
Ministry of Information and Broad-
casting. The other Ministries hide
their infirmities but the Broad-
casting Ministry is to broadcast its
own failures.

I do not possess any radio and I
see television from a distance only.
Therefore, I am free from the agony
from which many of ourcolleagues
are suffering.

Not only that, What provoked me
into this debate is that there is an im-
pression prevailing in the country
that from the time this new Minister
has taken up the Ministry of Informa-
tion and Broadcasting, a spate of cul-
tural pollution has started .

I tell you that Minister for In-
formation and Broadcasting k~owing-
ly or unknowingly, really or unreally,
I cannot say, but he symbholises ahl
sorts of permissiveness in our cultural
life. The question is not how much
time the Opposition MPS should or
howmuch time the ruling party should
get. The question is not whether the
Government should be authoritarian
or should be so-called democrats.
Anyway, we have seen naked sla-
very and we have also seen counter-
feit freedom. So, that matters little
to us,
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But this Government has no right
to adopt degeneracy, vulgarity and
al] sorts of cheap songs and all that.
Now they are on the job. Notonly
that,

The precious time of this House is
being spent to discuss whethe r it
should kissing allow in cinemas or not.

So, they have polluted this forum also.

Now the question is this. In an
underdevelped poor country like
India, what should be the role of
Information  and Broadcasting?
How should the destiny of the country
be shaped ? If some people say that
AIR should be on the pattern of BBC,
I beg to differ from them. What
docs BBC mean? It means the siatus
uo. A nation which has come up
after the Industrial Revolution after
300 years, an imperialist nation can
afford to have the BBC. But we
cannot afford to have the AIR on
the pattern oif the BBC, They l'ave
got the Labour Party and the conser-
vate Party—the Tweedledum and
the Twcedledee—representing the
same class, the two-Party system.
But we do not like that type of two-
Party system in this country, We
want that there should be a definjte
direction, a definite momentum, given
to this ccurtiy by the AIR and tke
Television, Who is the custodian of
the Directive Principles in our count-
ry ? Istrongly feel that the ministry
of Information & Broadcasting is tlie
biggest custodian of thesc, they should
take the biggest responsibility to
create a motivation on the lines en-
shrined in the Directive Principles
of our Constitution. What I say
is national integration. We are every
day facing a psychological break, a
sort of division within the country.
Who can take care of that ? The
Ministry of Information & Broodcas-
ting can take care of that. I can sugg-
est one way, a simple way. We Indian
know the great poets,dramatists and
novelists all over the world, but
we do not know our next neighbours
states. We Bengalis do not know who
arc the great dramatists in Tamil,
who are the great poets in Malaya.

CHAITRA 5, 1903 (SAKA)
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lam who are receiving the Ganapith
Awards.Most of the hon. Members
do not know them. They have not
read the a-b-c of those literatures,
May be, those who speak the same
language might be knowing, The
Ministry of Information & Broadcas-
ting should take upon themselves
that task. They should teanslate
Tagore’s verses in Tamil, Malayalam
etc.; they can feed us Akhilan‘s works.
in Bengali; Uma Shanker Joshi’s
liceratures can be translated so that
the people from Punjab could read
them. In this way, we can increase
national integration—by this type of
translations and broadcasting.

In one of the celebrations to com-
memorate Tagore, I was there; we
were there from all States of the
country; there, when Tagore’s music
was translated in Tamil, in Telugu,
in Malayalam, in Punjabi in Hindi,
I could see some sort of affinity, in-
tegration, developing. If we, hon.
Members arc asked to give ten
names of the great books or works
in Gujarati, I cannot tell you if anc-
ther Member is asked to give ten
great poems from Marathi, he will
not know. We allknow the big
novelists of the Russian literature the
big novelists of the English literature,
the big dramatists of the French
literature, but we do not know our
neighbour-States.  The Ministry of
Information & Broad castiwg has a
role to play there. But they arc not
playing that role. They are only
playing the filmi music; the Bombay
heroes have captured the total power;
the total power has been usurped by
the Bombay heroes . ..

AN HON. MEMBER : Hero, or
Zero ?

SHRI AK. ROY : Heroes.

MR. CHAIRMAN : Immedia-
tely from hero to zero, then what
happens?

AN HON. MEM BER : Negative,



311 D.G., 1981-82

SHRIAK.ROY : One more
thing Iwould liketosay. This
is my charge against the Ministry
of Information and Broadcasting; not
that he has given us less time in
television or radio, because, I do not

sosgess them; I do not know  what
i\appens there. But my charge is
that they have created a cultural
pollution in this country.  Even
in the library you cannot read maga-
zines. There are all sorts of nast
books which are coming into our
library. First I demand that there
should be definitely censorship, not
only outside but at least in our Library.
Now, there are very little readable
magazines which you can read
along with your family members. . .,

MR. CHAIRMAN: But will all the
Members pgree to your proposal?

SHRI A. K. ROY: I do not kaow.
They should agree. If they do not
agree, they will {ace the consequen-
ces, You remember that old saying,
Sir. If weallh is lost, something is
lost. If health is lost, something is
lost but if character is lost, everything
is lost. Today what is the biggest
thing in our politics is that we have
lost the character and the Information
and Broadcasting Ministry is helping
us in losing the character. This is my
charge. .. .,

MR. CHAIRMAN : The hon.
Member's time is up.

SHRI A K.ROY : A few things
I have tosay. What about the
News Agency? You know we have
four News Agencies—the PTI, UNI,
Samachar Bharaii ad Hindustan
Samachar. Out of that, the PTI
and UNI are mostly dominated by
the big newspaper bosses, the jute
barons and the jute Press. The
Hindustan Samachar is the workers®
co-operative. And the Samachar
Bharaties subscribed by the different
State Governments. Yesterday, my
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esteemed c¢>lleague, Mr. Maniram
Bagri has made this point and I
would also like to emphasize that
thing. There is no reason or rationale
to give UNI and PTI Rs. 70 lakhs
and only Rs. 10 lakhs to these two
News Agencies, Hindustan Samachar
and the Samachar Bharari. 1 pro-
pose that there should be some basis
and you should distribute your
money in proportion to the strength
of their staff. For example, the PTI
are having 1100 workers and UNI
have 1800, Samachar Bharaii-—275
and Hindustan Samarchar—350. That
means that at least 35 to 40 per
cent of what you give to PTI and
UNI should go to these other two
News Agencies. But they are not
giving. Thisis also another way
ol subverting all our indigenous
afforts within the country,

This is the last point I want to
make. This is another big issue
which I want to touch upon. Some
Statc Governments are taking over
news papers. In Ben al the State
Government has taken over Basumari
In Maharashtra also the State Govern-
ment wants to start a newspaper. I
do not find it objectionable there.
After all when people have voted
people to power they have got every
right to have their own newspaper. But
you must diffuse the monopoly, the
grip of the monopoly houses from these
big newspapers. That is more im-
portant. I can quote to you a very
interesting and very important
quotation from Jawaharlal Nehru :

“Freedom of the Press usually
means non-interfercnce of the
Government. But there s
such a thing as interference by
the private interests. I am un-
able to understand how a small
group controls the freedom of
the Press.”

So, I say the Minister, instead of
committing cultural pollution, must
come out with some concrete formula
as to how to diffuse the ownership of,
the papers.
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Another thing and this is the
last but not the least I would say.
We do not want television. But at
least a radio station we should have,
Sir, Dhanbad is not that bad a place.
That is the industrial belt of the
country. There is the mining in-
dustry. There is the coal industry.
How the industry is operating,
what are the living conditions of the
workers, everything should be pro-
pagated. The tribals, the Adivasis
and the Harijans should find a place
in the radio programmes. That is the
biggest thing and they should get
publicity. These peasents and the
white-collared people, the Bhadralok,
do not know what happens in the
mines.  They know only the steel
industry-Bhilai and Bokaro, all
thosc clean cities, the steel cities.
They do not know that there is one
coal city-bccause coal is black.
Not only that somehow or other it
spoils the wvery clean clothing of
the members of our elitist socicty.
In this coal field area the Ministcr
must open a radio station to broad-
cast their woes and sentiments.

SHRI N. GOUZAGIN (Outer
Manipur) : I rise to support the
Demands of the Minister of Informa-
tion & Broadcasting.....

MR. CHAIRMAN : Please be
brief. Other members have to be
accommodated.

SHRI N. GOUZAGIN: I
would like to make a mention that
the Minister has givcn the maximum
opportunity to  the Opposition
Members. This is a good thing to
be appreciated. But it is my warning
to the Information and Broadcasting
Minister that if he gives too much
to the Oprposition, they will never be
satisfied and they will be satisfied
only when they dislodge him and
occupy these Benches.

SOME HON. MEMBERS : Of
course.

(Interruplions)

MR. CHAIRMAN : Mr.,
Gouzagin, please carry on.

CHAITRA 5, 1903 (SAKA)
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SHRI N. GOUZAGIN : In the
All India Radio programmes, parti-
cularly in a very small State like
Manipur, linguistic tribal minori-
ties have been ignored and they are
not given their proper place. Sir,
from the very day the radio station
was installed, one particular com-
munity was given fifteen minutes
music programme and it continues
till to day whereas in the case of
one other particular community
which is less in number talk and
music programme was allowed from
the very day the Imphal radio
station was installed.

In course of time for
other sections who are having the
same quota at the initial stage,
have been allowed additional pro-
grammes with staff to man the same,
In fact the tribal groups belonging to
Paite and Hmar have been neglected
and ignored. They deserve to have
at least talk and music programme
combined along with necessary
staff which mayfbe thirty minutes
duration each this will to go a long
way in bringing one people to the
national news and views which is a
pre-request for national integrity.

Sir, radio and television play a
very vital role in bringing about na-
tional integration, Moreover, it
is a very good media for propaganda
and publicity. Sir in the whole North
Eastern are we do not have any
high-powered transmitter  centre.
Whcnever we switch on  our radio set
we get interference both from peking
and Manila radio because or there
high-powered transmitters. We do
not, therefore, get out own program-
mes clearly. For instance, in Mizoram
we get the (elevision programmes
from Bangladesh as is the case in
Punjab and Kashmir where we get
frcm West Pakistan. If the Ministry
of Information and Broadcasting
docs not take care to establish a tele-
vision centre somewhere in North«
Fastern  region the unfriendly
reighl ouring States may start having
powerful television centres and the
people will start listening to their
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programmes. So, it is high time
‘to think and act.

Sir, I appreciate that the Ministry
has posted one Deputy Director-
General for North-Eastern areas at
Gauhati but posting alone will not
do. The installation the coverage
and the programme should be im-
proved. “This is my sincere appeal
to the hon. Minister.

Again Sir, regarding service mat-
ters the representation of scheduled
castes and scheduled tribes in the
Ministry of Information and Broad-
casting has been very very inadequate.
Altogether about 3 per cent is the
average where is the All India Reser-
vation figure is very much higher
than that. I request the hon. Minis-
ter to kindly look into it and see that
these officers who are due for promo-
tion for a long time are promoted
according 10 the reservation ros-
ter scheduled castes and schedul-
ed tribes. Proper attention has given
to this service careers of the officers
and staff brings effice’ency as it is
a necessary inccntive has been
running our foreign  Services
Broadcasts also. It has come to
my knowledge that the staff artists
employed on contract basis for parti-
cular languages are not given equal
pay and equal treatment. I do not
know whether this is correct or not.
Let the Ministry clarify the point. If
it is correct this injustices should be
remedicd. All those people who ar.
on contract basis should be given
equal pay and allowance. Same
treatment should be given to them
in the matter of gratuity also. These
should be given to them on liberal
terms.

Last but not least, I would like
to emphasise one point. I would
remind the Minister once again that
the tribal people in Manipur and
the people of the North Eastern
region should be given proper place
in the All India Radio programme.
Proper instructions should be given
to your Media in this regard. This is
very necessary because then alone
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they can feel that they are part
and parcel of the entire nation and
they will contribute their mite to
the national mainstream. Thank
you.

THE MINISTER OF STATE
IN THE MINISTRY OF HOME
AFFAIRS AND DEPARTMENT
OF PARLIAMENTARY AFFAIRS
(SHRI P, VENKATASUBBAIAH):
The Minister may be called at 50°
clock.

MR CHAIRMAN : Yes : the
Mnister will bes called at 50’
clock. 2ow, Shrimatj Krishna Sahi

\/ e Fom Ay (dTgad)
AATIA  AEITW, AT waAY AR
T gHAT T4T AR fawm 1 AR
azd ¥ vafqas frar &, w@w &
FAdq FA g

Aqrq T Ageq, faqa &1 #ic A
F1 7 gar w1 a7 @ g & g4
F4r g faqm 7 FE-Er e
W feo § A FTE FI-FI T
MET AT | IAFT O ¥ TW TE
F ag1 I9IW gaq Ft A | G
FA WIS T WA N FE IR A
A% #r A &t w3 5 ogma 9
fag w97 & warew ¥ @ g
g o9 wgN gfF wx fra Fer
wArt § *®F AT wAMAT T OF
A FF 1 T A Adt fwar
g5 wwr # o«@t fF faa gwr
T QATFTTFI FTFIFAT F1 T2 §, IV
TFIT R AT 74 & 0197 F17 F i F
W1, A IqAFHATIF L F A, TS
FId FwE SCA 1 Ha gl @ldw
aff &7 awy, A ATNE ATAR
TAAr @ @ FT F AT WA IT-
qegat ® TTL J FWE | AT AF
IAF( WEA @I, TAETN FN TJ@
et @ AR TR famr I
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= T & Wi, Ffwa gen-am freET
X a@ 8 MR TS w3 F fagrn
oy arg &, A W oagy "wel §
# mwog Hedi WEIRT F gEaE 4T
IRdr § f& TR wFwma mermd)
15.59 hrs.

Fi A1 &4 &, 77 a7 7 g1
SHRI GULSHER AHMED in the
Chayr|F 5138 1 1978% a1 arel
"R @ 7 %1 AT ¥ ang Fourw
fifca &, sFw=i ¥ T aw A
T TG T | AH AT E 15w
Fi AW X UF Aifer gt 4, @
SR FET AT F wW qF mwrw fzm
Tledt, s sfe Wfedt awm e, Afea
HT i W@ I g, I W
To W¥o Mo i wfwxr fasm
@8V A TR wAT qr fF wdy
T &0 w3gi w A Afa oF Fodwa
F AWA FY F orear FF A0
¥ga¥ fgar smomr | afws gw ww
i sfqar wmEr & fF ogardr qret
F TR FIE F fgamm TmEr &
U FEAF G Agl 91, AW A
g 9r 1 1979 H A AawER
1 SEANT GIAT W gArew
74l 7 "® T IS AT RNT ¥
Fa§ ¢ ergHe( fved At Aqw fiew
Fit faggr T fRar | 37 & O a1
@ S SEaT & w9 ¥ Ao 6 oy
SR "R &0 gWrfaa 7 qEd
9@, S g w megLieia @
g Fm ofxs ), % 7@ §
FEAFT q IAB] YTHF AT GFAT o,
IR T faagr ¢ foar 1 1978
W 1979 ¥ i ¥ feey W
gt ofegast w1 wfar  few
T aFdt o Iwr oEE fregr W
foar 1w oW far weEF Ae
A aw dw R Afww o walew i
¥H W AT, S ATE F HYF
Fl, HAFTT B INEF R X A
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IO A A, IqF W A
UF fegr whr w ®¥OE Q3 AqME
g T feewt &t ot o faeer
fear 287 fva &1 =var gor 0 fFdr
sad F1 wg afew FW w0 =TT
g | wE AR fEEew w s Fra
Fai T dr TAR Ot fagzr W
faar war ok 3@ 9¢ q¥E@ AR
TGS T GHT a7 | A Fq47 &7 447
ar S 9¢ i @F gwr oar |
Hg FW AY g W F@r AS G
FTF JHAT |
16 hrs.

gWI AW § Are wddr ¥ fererr
FT AAX HIX THIT TEH 7 8 |
faferdi Fr sfqwa ot ags 9 &
TR "X qdl AiET FT AN FAT
arfed | WIAT ¥ gT qwA F wwAed
gifi wifea | wEmEei B8Rt St
Hqigresr wifedi § woq FAFHT )
T Jr FT agi qmt F¢ fofes w77
¥ agrus fag g asd § | FW@ET
F ARG AGFA qGT AMET g
3IAF; T SewST TRAT B, I€ g
Sar Jgdr & R od5g & wr g
& | ATEE ¥ FAFT T §, T
SAFTE q¢ AT ATRAT 20 9T F
RraT ¥ A i J A oqF F g9
& 39 aqq f& fadi qd *1 7 gewr
WA | gH WA AT AAA F IMA G
ok qqig v f& fFw qaw & TR
2w ¥ wrafaw fuicada g @ § @I
AT FT IAEA T F fxg qaw
FH G W& W St I3 W B
gH FTW FW@ 9, YT gImE W
q AW q A Agr FAG ot qE
IHST @At A1 TAF AL H I
F, I gE F oA HoSrAwrd
I¥ F 9T I agy faw@ g war
g adft M gt ST Tgy 9 fE
Tt St F O WGAT wAWMA wyEr oar
wgl W@ ;rax ar @0 aeafen Wy
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[teeft aomr ana]

#t At faraer @ 2@ 1 wwaT IR
EALUBEL RGN S o T
amifew A gmdr g &, @y
AT FT A gUE4T gAR Ay
3 &St g€ €, T faarg, afa s
F S qTEt €, @ a7 & T A
WA B WIS FAAT ST e
M WF qm= § 9T ok S
fear s nfew

. wia faew #ma £ W oanw
R IEF fAu & @l fodie R
wA Tifed afew Jgprat ¥ N zew

%mrmmlﬁgrtagag

fraer gar st & 1 wmr faenr &
MR 7T 78 & 1 fowdi ) W=
T fagr m & @1 oz S A
T fRar @ fFogewm ¥ g
WA F ¥ W eqrfeq Fea
@O | JZ A A A w0 oI
qgrg ), Gar A g fx gz faem
¥ ofeafid @ o | v WA
T F AW ¥ OSUL K a4y 4
FZL w40 4T & @3 Fistar ¥ A
HWT g7 & § 1+ § WFr *5-
TN F A g, wifgw szt
H owaTT g | Wb mEm W
SR a1 wweT & | zm wwy
4 @ faamr & o s mfuw wfr
ArEfee gidt wifegd of Fhe et v
228 ¥TET W wak atay wiErs g,
afem fir ) wast 38 @9
W N wifge fi gear fage &
TwaAT § AT wesr o fafore
" q ovAwr qrEr sfeem
AT agi o yrEww Fm oA
AT g ifgo

AIFEYL  §To 3% & qfaae-
wz wife ®eAt &0 ags wwE
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T fog fagre & gaadt wid ¥
I HAOG  goEew  HEF ger &
ok ¥ gmar & @y 3@ ar
R ! gmEw faem W owEiT am
TH NI qISAR & MWW
VO AW AT UF HEH AUH & |
A= ® Tifad 7 ¥ 379
¥ wgeqel wfAEr §, 3A fww ga
wad F fomwger #1 gfee § @y
gC % wiswwi F fawm A AR
EqIF A SETGE § | WAl weRg
T 9EAl ¥ Fg7 QU @ qeqr yram-
aroit w0 d-4 fadEe F 37 A
fadr @ 1 & @ AT FA aged
# B0 WIWfO wRHT ATEHT

au faaza g fa w9 aiew
T WTH AV WK A wuTA & fw oagr
9% ®ree qfsqfady &1 i fawm 2,
qg WA § ST T iU TET ¥
args Tovfad 8T HYT T F1 AT
F I FTEAT qay Afedi, aftEnt
fidisa St @ wEeaqer  aTa, &
sqa aTd | I ang  [afgerst
T A FT T AL G AT wqrar
AHT &

afgsd gy desfy AR
gegaT F7 TN & | q wHes #v
sivF wAr ST #1 o3w feo d
wgaT wgAT § f5 feedt & on fasr-
F T &, IART W @l gy
Fifew 1| gT atq ¥ qfvan Y qwe
FRAT ZH WA A Rer § 1 gd
qd & WA wR afm=mg ofeg @
@ | ™ e gfgwmi & fbg
fasma (&7 s § 97% W A
oy gt g Sifgw, @ gl
g wegfs am aES g

WG GF AT AT AFEY
BEAT TH TAT qisqq § A Al
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¥ waY xeg-feafs M Qhre W@
g & amd qsaw § wWgAr Tga
g fr oft gl awEnd W &
Raifafufedys & s @y aat #)
FqF @1 ¥ faw AT &0 Us-
rga, AW, 4 F ayd ofess w1
gAE  qAT afge fo & arear
afzg 1 gwd Afaw 3T TA-
el ARCTHT F X H W &REdl
gt awar & AT v T FE A
ard wre faeea & swrar wfge
3°d Faer wrAiEar & A sasi=ar
FA T FELEM F HIA W FY
Fezfaza, WEaenw, feesmor @
arfgr Mt oW gAa A AR
faak si-7is3 T O WIS AN
C

SHRI N. K. SHEJWALKAR
(Gwalior) : Mr., Chairman, Sir,
I am hankful to you for giving me
this opportunity to participate in
this dzbite. I would only like
to draw the atiention of the hon,
Minister, wlto is luckily present in
th= House, only to one point.
The tentative number of newspapers
whicli are published in India, accor-
ding to 1978 census, is obou 15814,
out of which only 3087 are English
newspapurs and the rest, more than
12000 newspapcrs are in regional
languages. I am hereto urge upon
the hon, Minister to consider the case
of the language news agencies. Sir,
youare aware thit mostly information
for thz regional news and other
items in 1= regional languages
broadcast on the radio are provided by
these regional languages news agen-
cies. But, I do not know why the
disparity still exists between the
financial support given to these
agencies aud the other agencies which
send their news in English only.

Sir, I am told that there is some
difficulty hecause of the teleprinters
also. News trinsmitted by the news
ag:ncie; to tiie States is in the regional
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languages through the teleprinters in
Devnagari script. The difficulty is
all the more for the places where
Devnagari script cannot be used
For example, for Tamil,
Telugu, Mal~yvalam  or  Assamese
such teleprirters cannot be of much
help. The very purpose of these
news agencics is defeated if they are
not communicated in time and
further translation will involve more
time. Therelore, there is need for
teleprinters in these languages. Sir,
I was told that there was a proposal
for making thcse teleprinters
in different languages, in different
scripts, but financially the proposal
was not considered as a proper one,
Will the Hon. Minister consjder
this aspect .hat even though they are
required to pay something more or
some sort of subsidy, they should
ask the Hindustan Teleprinters to
make teleprinters in different scripts
apart from the Devnagari script.
That will help the language news
agency to fanction more  cfliciently,
The radi> stations of thesc arcas also
will be able to give news immediately

and in a most up to-date fashion.
What happens  today is that the
English newsagencies send news and
then it is translated. 1t takes time,
If we have telepriners in different
languages, we will be able to save this

time

Lastly, Sir, the financ'al condi-
toin of thesc n-ws a enc.es is not
good. Reasons are bcst known to
you. I urge upon you to reconsider
the matt:r and the facilities and
concessions that are be'ng given to
them at the moment may be conti-
nued for scme more time so that
they became self-sufficient.

These ar. the points I wanted
to bring to your notice. I thank the
Chair for giving me the t'me,
though I was not listed first
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st AR =X ;W ()

ewiafy  wdE, ARAT €1 AN
spreqt & wa & 4w § fayd
qiery & F wd qieagn Afawr w@
g 1 W 3 W9 wgd ¢ AT
qqMET wi Afaui T BT el
T BTEY FY, 9@ W A WO @3
& wewiwa Ak AF, NG TY A
Fgar & @ f agw A wdr €
o ¥ gra: sizd I fod §
qodr far@ ¥, 98 93 953 AW
g waer mEe o oww wfeg
far AT X T AR F AT
Ty & | Afew @ uw T wewl
g, SeNT W wrAw § e @
M Fodga far @ Awar g oamt
fie 3 gmdl AT WL %17 § | ¥F
POHAC H A TR SIIRIT WEr 7
araor faar 97 WE YR S 4qv
f& @17 ®aENT, FAT AL AR
;i wadt s=waT & 3T TR
FEAT ZT 1 SAT T F A F
garar ¥ fam @ sreEa @ @W
aff @ AT Fo mw FoAAsH
wqqrd ¥ f5a 9T I8 I DA
F WAWA § TH ¥ o w TC WY
HET g wNW( | A JAAT WATE,
TH wgnd ¥ W 9% §—39
HFE, IT IS W avww T,
Hifr ¥ O&EF & smae,
FE € ¥ THT 9OY F AW 9AT
qgx ¢ Hfwa WAt F o raE
wwr & o wodr wwmd T s
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T W g w® § ¥ fefgwe
Hfrt & waqT Ty § 1 91fefimm
Ffae F gy ¥ FIEE AT /O
27 amgiTmv-vq4 Saxa Fi faRer

A I R G owi o
21 LEfmady, oFagler whiw afa-
S T YR AR T A T 9
21 owgt @ 9gq givm FET WgH
HIITT—URT  qIAT TN &1 HqAR
Y wAMiT F @ 3 § fw
Fgl WX o @ & $wd fag
=T @gi 9 fam w1 wdifis dcaw
foemr 1 7 garareadt &  oEwd
T g Xt qew F FTHC LY §
At T § fAo s ® oS
FAT AT wifge « FEwE F1ORTR
WA oWy F S wEaT ¥ §
% fom w99 &0 fam &7 gq*
fAac 7 &€ =madfmn & Are =
FHA F L OFBC AN T A
fodig o & va" 3971 00 @
#Tz fear & | Ot FEw W omEl
¥ A ad A BR-mE waTe §
AT FAT TR FHI—IT W T
a5y &1 fggeam W & & qwar
g1 ag fod freeng adl &)
fegee sr-g7 w@ B, 9@
¥ o siadt T @mm ) Fg 9%
STt g GTRY oAt el @Y
£ v fewran & fAQ ww v
fam &7 =ae wiw 9A4T dww
TR w@ § Tt 5T Fgy T qwa
2 for mey maac @ ¥ fac
79 foqm &1 wody avwwT T4 Bl
wrdfr g ofi feoaqd gmETEN A
TR @ g AT # wifew
gt afgq & 3z wrlt qui ¥
AT Ffer 98 g T g
tmia Al wr ¥ 3o fafwed @
o B ¥ o Tw oW ¥ @R
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» 1% “zrgrw wrw e W
et g F QAR AW AAT Al
aft arxi 1 APt 310 ag @ A
g fe ag iaga g e
mg W F fiaq ne¥ @, g
F a4, 900 fRe 10T faidy I
g 533 & B 4.9 gaca Yreqrad
TGT, A4 A Mg FAAT 40 977
(3T4d1) AT a0 ATAT ATFATHU
# gy 9igy AT A1 w3l
aer i oW fagar § enfaaa
93 £ MEF T 344 I w
AT T w5 A4 ) 7w A%
X W #IT 9t f& Fialglieg
Ffaa q¢ A74T fAady WF wWlEe
T Hginrdr gI3nT afd g fzg

HTT TF AT Fra A FT AT
AT AN FAT 9T 15 qLdT
mAd qew qq frar @ 2@
¥ A7 3@ avy § fo o1 waad
T AT GAT ZAT 1 KWL FqUa
< argy # AL agaar

A& faq, ux faamwa #ie gaqw

FAH H FIT— FTA WL AT WG
egimg fo faa stgre 90 a7
£ 1 89 3 g &1 frezy A fao-
a2 1 sigzNt swaEr F, A
®E g fa=3 § wa ¥ @
MT & T A JA@ L, T fEq
AT AT w ATE gwld qerd
Bl §ARTT AT AT BT &

¥ ud 3@ A aww @ f
T & i wgw afghwar @A
B & 94 afgidi w1 N 3dww
& I ¥ A F fodar w@Er g
B--3@ 9T mw R &ifag
X% AT AT F ST FA AR
WM F fegigd & &1 WA H
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forawd i 7l T X q@y ™
AMY W G q-To o To
HTo F WAL A Fa4T 27 FAT
F1 gudw F, Ag 1 A& 57
g favgmx § w7 fr fageama
® Ay 68 FAL &, FAT 10
gy faagme @ & .. ..

Tro gAAR At (Tr7f IaV)

q) : agi FE Fid A

s gRa I qg v g e
Fg AT qMAr A4 ¥ T X AW
IAM MAr - H AW 9&
79T 4.2 THE, Fo Tao Te
# 4.9 9¢q2 o Fo F 2.6 7=
AT A, 1.4 TLEAE HET AT F
q 0.8 gi@=E——3q1 ? F4ifw g
FZ ANET-BE 60 IIFT T 120
qigE 21 A AT T TA < fra
faqr &1 ag w=EART T F4)
foaqr o &, w7 fa $3 a3 O
foear &3 % foq fagft Peard
gt 95 & T fATw @ JA
g1 afe am agifes gagal w
gEAL WA F A 20 9T XA
s I R g0 Tifge, Afwa
far i@ & 60 9vE&T ¥ 120
QLT A7HIT T8 ¥ 38 FAI
sl W4T W N, I Fee
I amT # qfeada "M@ Foar
g AT F oFT wvAr
qgd &, 3§ A& T aFM)

Tt # @E-3E faigwd W
aE § Afwa fora e & qadr
- 3 W WA A wEar
fort X meg@mA q; &,
ferfre dfadi & ol w0 2aw
gl 3, fRaY ag-33 wiwwmfai #
T agdt gt & foadl ®) e
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we ¥ gedY § ow s faymet
geem ) fadmr 9¢ g & =¥
Wi faws & gfem sifganfodt &
Y XIT TEHT €, wE o w( WA
¥ gaa fedmeat s% o )

SHRI ANANDA GOPAL
MUKHOPADHYAY  (Asansol)
Mr, Chairman, it is my pleasure to
rise in support of the Demands
for Grants placed before the House
by the hon. Minister. I was trying
toget myself prepared with my points.
But in this deba.e relating to this
Ministry alarge number of my friends,
either from this side or from that
side, have particiapated and the last
point which I thought would escape
the attenticn of our wemters was
also covered by Mr. Daga, While
sitting here I was trying to get myself
prepared and was thinking what was
the pointwhich was left t« becovered.
Now,it appears to me that I lave
to find out something absolutely new
which has not been mentioned in the
House so far.

SHRI SATYASADFAN CHA-
KRAIORTY (Calcutta-Scuth) :
You tulk about Wesc Pengal. That
1s your Goverrment,

16.24 hrs.
[MR. DrPu1Y SPEAKER 11 the Cheir]

SHRI ANANDA GOPAI MUK-
HOPADHYAY : I will come to that
and cenclude by mentioning that.
My friends have referred to the acti-
vities of this Department in a nice
manner. What my loud thinking
was—what is not provided in the
Report ? What is the basic object
of this Department ? According to
me, the basic object of this De-
partment is to project not only
to the people of the country
but and also to outside what India
wants today and what are its critical
problems. The most vital problems
are its economic development increa-
sing production and productivity,
providing social justice in the country
2rd also to project it, how to plan the
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population in a proper manner and
this reflection must be made very pro-
minently.  While projecting the
first problem of economic develop-
ment and also to increase the produ-
ction and productivty in an effective
manner this Department can play
a vital role. Because, according to
our friends, this is the voice of the
Government, The voice must
reach the people in remote villages
who are engaged in the development
of agriculture and small scale and
cottage industries, to the workers who
are working in deep mines, the work-
ers who are working in shecking
conditions in the steel furnaces and
the workers who are workig in mills
and factories. How does it reach
them ? Does it really reach them.
Do they get the time to hear what
this media is speaking ? Can every
one of them read the newspapers ?
It does not reach them. A clear and
effective motivation on this subject
will have to be created but would it
reach them ? What percentage
of the population can have the oppor-
tunity to listen to All India Radio or
view the TV, or can they read the
newspapers ? I would suggest if
special emphasis has to be given to
meet the challenge of the eighties,
this Department must recast its own
programmes and direct them intensi-
vely to there four points as I have
suggested and see what can be done.
In a remote village in an agricultural
area, what is the source of entertain-
ment ? There are people who may
only on occasions of some festivity
have a little bit of music and dance.
Otherwise, what is the source of amuse-
ment for them ? This Department
should reach them. In the Sixth Five
Year Plan, they must see to it in the
first phase itself that some improvised
arrangements are made for a commu-
nity centre and its development at

least for in a population of 10,000.

This department should provide
radios—not in the urbanised areas of

the big cities but in the remote
villages, industrial and mining are as
where they can listen to this vioce
at their leisure time. And a clear
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motivation must be given to  them
through this medium,

Television is, I would say, a very
important medium. Some of my
{riends, when they were addressing the
House said that this is against the
culture of our country—the way it
has been projected and they said this
about All India Radio also. If they
feel 30, I would say, this may be
accepted and the Department should
recast the whole thing so that it suits
the conditions of our country.

The ancient history, the tradition,
1he culture, everything of ours should
be projected over there. [f we appr-
oach this way, it will create confidence
in the minds of the villagers, the work-
ing class, the population of our
country. It will help increase our
productivity and we will be able to
meet the challenge of the 8os,

Newspapers are a very important
media. What has this Department
done in the course of a year ? Did
my [riends in the opposition speak
a sweet word on the subject ? No.
Small newspapers have gone to the
district towns, sub-divisional
towns, talukas and other areas.
I consider myself one of the furtunate
{ew who have been getting at least 38
local newspapers in Delhi, published
from sub-divisions, districts and other
areas, particularly from my State, But
1 see over there a new generation of
journalists coming up. Their style
of writing and their way of putting
facts are very convincing. This
Department has given them the oppor-
tnity to distribute their publicity
materials and back them with adver-
tisements and boost them. But they
are lacking in one thing i.e. news-
print. It is difficult for them to get
newsprint. They buy it from the
black-market. They cannot have
the quota for a year at a time. May
I know from the hon. Minister the
agency for them from where they can
buy according to their requirements ?
They cannot have a stock for the
whole year, They can buy only for
ane publication for a week the
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amount of newsprint they need. At best
they canbuy foramonth. So, four
quotas should be provided tothemina
month, If you given them a month’s
quota they will be able to buy. But if
you give them a year’s quota they
will not be abie to buy. My abundent
thanks to the Minister for approaching
in this way.

I would ljke to sav to my fr;ends
that India is one of the very few
fortunate countries in the world
which have got the right type of
technical and scientific people. We
are thinking about colour TV. Some
of us are thinking that it js a haxury,
This is not a luxury, It is because
of the technological development in
the country that we are surviving
in the world. It will add more em-
ployment potential in the country ;f
we can do it that wav. Also we can
spread it in the rural areas and not
in the cities. Like this it would he
a blessing. It should not spread
the culture which is azainst us and
it should not ignore out point of
activity. 1 again repeat that the
the Ministry should concentrate its
energy lowards the clear motiva-
tion of thase four points wh'ch I
have mentioned.

We must pay regard to our heroes
who fought for freedom and libera-
tion of the country and established
the country in a proper inanner.,
Our common people, rural popula-
tion, illiterate people can be helped
by audjo visual publicity. A great
occasion before us is coming. 1st of
July , 1981 is the birthday and the
date of demise of Dr. Bidhan Chandra
Roy, an  jllustrous son of India.
He was a great man. Heisa symhnl
of development of the country,

development orientation of the
country,

My friends in the oppasite
were telling me that I cannot con-
clude my speech without attacking
them, My friends do not know that
when Dr. B.C. Roy became the
fist Chiel Minister of the State he
had oot the copper even to
to an one month’s salary to  the
stafl,
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[Shri Arerca Gceyal Mulke-
padhyay]
In 14 years of his life as Chief Mi-
nister, what you see in West Bengal
today is built by him. What he
envisaged, these friexds, including our
friends also, they starved these pro-
grammes for the last 17 vyears.
Rather than ccmpleting tham, they
said ‘““‘we need more powers fiom
the Centre.” What were the special
powers in the hands of Dr. B. C.
Roy ? Is it not a fact that these
powers are there with their leader,
Shri Jyoti Basu? Yes. I do rot
say that he is an insignificant
person, in ccmparison with Dr.
Roy, tut I would say that there is
serious lacking in develo] ment-orien-
tation. While celebrating his
1coth  Dbirth-day, we will  be
able 1o project
public and before the people of
the country, what is called,
develoj ment-orientation.  This sort
of hero-worship is welcome to the
Fecple of our country. I would
request the Minister to take it up
in a proper marnrer so that we can
project the image of our country.

ot giadw angT . (A& ¢
weA G TR 3geg, § diE
uE 4T & OEEE T MRT § 1R
w1 TR1E g (& wifswr &1 fra
s az fEar ;v difem &7 ags
waxT 58 g9 M g @ g Ean
T¥ SR § OEAT WRET § 1 war
fo simm) oo & & & {&A (& o
#OSATE SEIRT FIEAr g
I would like to quote an example.
When the Minister for Civil Sup-
lies, Shri V. C. Shukla, was asked
to resign, at that time, the media
gave a news, ard that was based on
the official information.  The in-
formation was that Shri V. C.
Shukla has resigned, his resignation
has becn accepted by the President
and that the Minister for Agricul-
ture, Shri Rao Birerdia Singh, has
been asked to look after that Mi-

nistry. Thke nedia also quoted that
tkcre Las keen scme lurglirg in
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sugar, he was inteferring in the
Madhya Pradesh politics and,
therefore, he had been asked to
resign. Something of this type was
also announced, but it was not there
in the official announcement.

st feefis o v’ W S
A wft o fw owRhE wid A
W ouTETeT AT § AT RLANEM &0
aoafifs § swr & W@ & feT oo
Wifear 7 gg war v+ gh dfemr
P & & foarae /€T g, |l
SR a7 ALY # OUTR § §g g9
# fau agr mar wur, gafsm S=9
QAT FET & %77 A1 g § & W
s@ wqr difwe fi ga fga ®w
Frewree fwar @ 9T w4 Hoar
g Y wgrwr f3 T onang & 9
far ogra 1 T & g A, Fifw
12@s &% fqfamt § 98, swyoRar
¥4l T Teewed fofaes 78, W@
agg @ T aw ¥ wifas wmEEr
g %d w@Any g o ? Ffae difsar
T U WT FE F. wgT & A, B
®r, 9g 1T FARE a<Er iAo |
TAT & oA #% (g wF@ @)

The Ministry of Civil Supplies does.
not deal with sugar. That is com-
pletely under the control of the
Ministry of Agriculture, There-
fore, if there was any muddle in
sugar, or there has been any bung-
ling, the Civil Supplies Minister
was not concerned with that. Yet,
the official media had announced
like that. It should not have done
that, when it is not in the official
announcement. But there has been
some reason. Press people say that
there is onc important dfficer in
the Prime Minister’s Secretariat,
who has said all these things, but
he said that his name should nos
be quoted. That is why his name
was not quoted. Such type of



333 DG, 1981-82

things have happened. This media
is used even to malign their own
party men. I strongly protest
against this and say that this media
is being misused by the Government.
The hon. Minister should try to
avoid it. If the Minister does not
do it, then the Ministry should be
re-named as the Ministry of Pro-
paganda. .. .(Interruptions)

The second thing is that there
are Programme  Officers in AIR
and TV. They are due for pro-
motion. All the formalities have
been completed in this  regard.
Even the Union Public Service
Commission has also recommended
their promotion, but it has not becn
done. It has been stopped by the
hon. Minister or the Ministry of
Information  and Broadcasting.
What are the reasons ? There are
30 or 40 Harijan candidates also
among them. Therefore, I would
like to request the hon. Minister
that they should be given promotion
as soon as possible.

These are the only two sugges-
tions.

MR DEPUTY-SPEAKER: Mr.
Jamilur Rahman.

{Interruptions)

MR. DEPUTY-SPEAKER: All
your parties have taken more timne.
The Minister will have to reply at
5: 0’Clock,

(Interruptions)

MR. DEPUTY-SPEAKER:
They have got time.  The Ruling
Party has got two hours Therefore,
where is the time for you? I would
be fair to all parties and I would
be only favourable to you because
I belong to the Opposition. Don’t
worry.

) I I (FETaqT) : aaE
fedi eivFe @@, & wEE TF
AR § fF @ sy diay & fag
§9 W ¥ gwg faar &1 €5%
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¥ & & widt g q¢ w3 F
fafrees wigy & fagag ¥ & WY
ad  FLAT AEAT §:

ITF I G N AT I ] qB
T U5F

d yaay § f& fmre 1 g=a
HSST 2

AT FZH FT AwGT o g f*
a#; grfedd ®1 og FEEG OAN
g o e ®ofi ag T wTIw
& f& 1977 & AFT 1980 W
A7 w7 fF gArf ol @ #®
T4 A1, vF sfzweT A g faaw
F AT wATH AT G AT A
# FIAIT WG To HWTo HWRo
# g8 fi 1 F awAT ST § R
FT FF T<F WM B4 WA &F
AT § W WGT waT & 4 X W
& gt ¥ oHqg F w¥T fEar g—
($2Twia) i gt § Ao To THo
F & Ay F< @ g1 OIHE wgT
FUOFIFT Fi FUT GTCHE WA THAT
g A AT hE & W 39w
LEGONE- SR S C o O | e ST §
Fa1 ®iqr g ur fear &

T A WY F AT FT g |
Y ETE F A oagE T W §
@i ¥ HAITT S § IR UF-
FIETREH FT HI4AT, FI0ST FT BIAT,
A FT FIGA0, AT FGq I g &
afFs 39T W Uw @ ag e
gaT & 4 oF fawr Far wwEar
g WATAT TEEH F  wE  UF
¢ w@a a1y 5 favrer fv die
Uqe TFo & TF ANI-TA Fr AT
EEN & A% gwa Wl W @
T Gg faer T A9 wE 95
¢ % A Od T 9 qFA 9w
gio UFs THo & TR ¥ B
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[ {7 v AZgmA] )

fear =iv ger f& w1 Qur sl
Artae " war § WX §g Tgd
qAgs arg g & s fyq mawte #
qgd F; foar f& ww w=2feam
i wgr g A fea fegr war ar
& F:iE SEra &H @ oTar ) oF
waqre S deaA §, AasifEe
wgaR daw g, Wi AL @Al
BIqd & 3w 75w e fordi el
g, i B HK weEH & % wAW
qGIIT ardl F GA F T § G99
@ ¥, 3% WEfaw #0w &1 ST ¥ @
F faq mm o wrawa o @ €7
(Interruptions). Mr.  Swamy, for
your information I want those pap-
ers who work in an anti-national
fashion, in an anti-pational manner
should be closed down. They should
not exist at the cost of the small
and medium newspapcers which reach

lakhs of people in the villages and
about which we are committed.

(Interruptions)

UGE qeF H 0F & w@arT fawwar
g1 a8 & AT T SHoRd A
z7 § f& am fa=r &1 Siwe,
UNT qeT 7 vF G wgard g
g1 Tl SrEg Ag -V CALE
T TI T & AN AW AR OF
g mgmv fawaar g U AEAIR
Ff fawadr &1 Tg ™ AT A
g waEs oz & fF...

SHRI1 SATYASADHAN
‘CHAKRABORTY: I know very
little Hindi

ATl Xew & WZ OB Wow

MR. DEPUTY-SPEAKER:
You will have translation.

ot WWAIEHIR : AT GRR TG
e oy 3w & & ag 9w g
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RN ¥ ¥ FF ogw wT AW oagr 98
Tlovw e ¥ ouE 1 waEA], g,
uF € et &) gart e W wdr
o1, 9fed qgs sitc sadr i adr
MIWE e w uk wmw T ATE
3 &1 (swawn)

o UGN eatit  (a7af WY
ud) : Teha i # d /|

o wTEAw g, e
Fr oot 2§ R oW oA 3 ¥
(ewaqm®) q3 #AIA T T g
fF gzFR I3 waad & fag
SECIIE CECIUAE B i e BT
a1 ARt g ) fafem sw 0 0w
agare #§  owergF  fAeAr A )
The less said, the better jt is for
the man, 37T ATAT & ATIT § AT,
g 931 FCHT, §NF H UF A
I FTCAT |

MR. DEPUTY-SPEAKER:
I do not think you are advocating

censorship of the press. (Interrup-
tionsy He is not.
WY AfgIgaAts . ag T fewifooe

FA1 Afge 1 (caawA) 7 w@ard
9T 15 9¢4T 47 50 UTAE  ErEY
AR,  AES HHSEH T B
TG FI

SHRI K. A. ,RAJAN (Trichur):
Tell frankly what you want.

MR. DEPUTY-SPEAKER: Do
not read such papers. Do not
purchase such papers. '

Wt RALLEAA : VG FF UTAC
ZIZAFET & qa17 &, fodid & Faraw
war § fv 93 72 waard w1 53,65
4T TEAERIALR fer wmwm §
a5 fF g g fad 153 &
e gwad A 1882 S Wl
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TEH  TEET] W 46 GRHE UT¥ET-
zrgade fom ME &1 W ST
2, B2 R AAA mEmw A
gy o & T A T AW W
qadr ¥ § oA W ogew §
FRd w1 fRT @ g, & 8w
e wAd  waard w5 s fem
M, IF vrawrwde frm oA,
e F( Fier fear ww S o
¥ T &, I qGET W& 9w &
T f'q;m'q'tll' fa=Fr r@'ar?l‘q‘ 1500,
1800 & 31, did, W< FAHTT &% &)
(smamT)

fagi mdwr g1 war @ &
wrF nr Aifgrw ag@aws feim
FOFHA FAG ) AR IR g =
futwer sgs e W@ gw
FUCT & vwe T gun |

ufas 13 52 T4 & F o
Fto Vhia &% A wEY FH, TR
wigAie Rl A1 F0 WG F L
L A ot I T
qT L, ¥ TWH T W {TIET g
AT H T o
fefgse 33 #wEz q Tman faT g
|fge 1 @RI T W A T EH
fear &7 qar, Tv7f adw ¥t ¥
famr & fage &t &€ ™R W
g7 ug fefesfmama e &
a qaifar ag 3 f& g felegae
&€ #FdT ®i ¥ dio dio ¥ fuw
fifr, wist § Fw IH F FEA
R YR § KT TN |

gmr fedgm ®ix miw fedam
AT T IE W ¥ OHifRG w
@y &, ax ww # ol ey &)
i 78 ww wa A9 w1 i
g gmm owr fan & gfrar W

CHAITRA §, 1802 (SAKA)
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feer & 4w W W U0 e
g Tz w= Afi vew wwy &7
i Al weT W w1 oAgr A
wE g W A ad wge

geqr e Hww FoAAE
FWT HT 0w aw wie wifar §
T FEA—FEqw  fed  w@wa
! oaa A ¥ g g femd
waar Wi 47 I wig 41, 7 AEEm
® w9 AwEH g & faegw
wTHlesti & i reNE ® ogeEn
S 1 A0 | Fvew Heg 2w
97 0F wdfFax wE w1 fFw FRT
M AR wEIET S g, 38 A fE
qAG & [T ¥ OO¥ P, Wi #
¥ 9 3 IR T F %
faw & fwc Udy gewe womgin e
€y ) Ag g "R wWeny gwiw
W& TT AT WM F mra gw
FIT ®1 AW Y, Fww o w
gdas & WX g mHeE wEE A
ol 9 38 @ gy a4
& dio Gic U0 TV TAIF TWAT T
FAAT TG

w6 wifegw #1 7 BERE

Fifoam W Fafr fimdi s qnfor
um w1 oagy afwar

: (C:IH&S) wleap fean dn‘-‘-]

el = S T R TN
Sel ame & e S €
L K.;...L-'?.Scﬁzgu,,
h'.':t-g_’l-;’w o dpp o= -2
o ale pRale e i n
LiyS e s Kyl U Aneedd
—uph Ualy
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e e b
25l o 2awe 5
= Fn n b
S ¥ jless &7 Hab Kpan ¥

- &4

S 2 sy Swie K 1S5 orem

e 3 e 058 nerle pe
e &6 e Ul ) &
EI9As 15a) o E19VY oS & o ]
Eyw 3l Loler 45 ST
wl Pyfeda ot Ut e
oS ) SIE L0if 5 ui pa

-l e ew S

o Ll
Ut s b -,T-uﬂ-
ke uf les a5 ep Lale Wia
”f - &S S ti whero 1 -,.\r'
el S Lsf el e WS Y
RUPRRF SR 7% N Y R
vir e e (gtandd)
% IS VPSR S e
A T LI S R )
MKy sl 2 SIS0 o ey 1S
& oy e oS ol e o Job
lgge t8 5 o] Ut i &)
2l
UGy wly 5 pep Ute ol
w08 oly et - (oo
ot Jdly yld) cp g -2 M
AV SRR KRS P S FOR YL 0Y: € I '
I RSN S XVE B S OV IN 3 NYE 3 ¢

Jn e 8wl ok per Wy

MARCH 28, 1981

Min.of L & B. _ g40

w’olﬁ‘éh’,}& l-ingLr; b &
I’LJO’*D ." %L UQL? WQ duoo
c!', )l-tél e} ) (O S u—ﬂf,
delé—dgl-wi-dgdmil
L 2)& o tlmn u” ,S L‘)'ﬁ’j
el S Ul o K g0 gle I
Es L R TR S RRCIN I I
O R P AT S -
Wy gae T80 £ - i - e
ol (S tad oS &5 Ly
&5 Lo b Koo b sl @ &
e j}, PR f '_.,&553,316 K ‘_p'
I,Ln 0*1’; w*,a. I.JJ’,S VLRI LS e
S L R e
B Se gyl g Al pd Se
Sy a2 Sl S S
L”'“) JL}&! w2y S S0 prbin )’,
U Ay od ey 8 oo &
Ut 95 o8 ppt epld 5 ]
FISLCUNP 3 ST S R T 0 ¥

- u*.

(Interruptions)

Mr. Swamy, for your informa-
tion I want thos: pape1s wi.o work
in an anti-natjional fashion, in an
anti-national manner should be
closed down. They should not exist
ai the cost of the stmall and medivm
newspapers which reach lakhs of
pcople in the villages and about

which we are cotrmitted.
(Interruptions)
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WS M) o S e wlle L
mtsSaetd S She p) g by -
T LI 2 of &5 & o o’
oB S e She L iy
wole b - & LG LA
s Ma J Ui b b
S Uy - e e e
WG yaei ylac] hymye & Wl Lal
P7SLS: SETVINNS SN S P LR |
Caeeas N A R

SHRI SATYASADHAN

CHAKRAEBORTY : I know very
lTittle Hindi,

-2 eSS Ko & 4y 971 Lo filan

MR. DEPLTY SIEAKER: You
wi |l have translation.

P S e

TSI G T ST
a5 A g 5 S W] ony e
ot sty e Al ea o
st Lo e Sl u-f
- & g e S o2 N
wdly A Bl gee Sle g glan
s g5 el et Lensyl e
ol afs USH Tyl e &S 2

d'{""*) ._"";1" f“‘""’“ ,2”3

ot b ey (e
- A g
el ul‘“"” e e
wl & 2 g0 i S 20 geay
RN 1) BT IETY YN IR

CHAITRA §, 1803 {(SAKA)
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M &S2 By I8 ) gy
W el D L opldl ep
Ues  JUe yl oS oo - S
S € s I IS - e Lale

The less said the better it is for
the man.

M Y e gl 2 sale g
GBS S ae hew UyS fany
- Uyt oag

MR. DEPLTY SFEAKER : I
do not think you ae advocating

caunsorshic of the press. (Irterrup-
tions). He is not.

¥ oty eyl e o2

- Ble U asd L siyiE.

e opbal an oo (g R )

st Shaes 0w LS mdawys 0

folen Sya b gl G5 SO
TR e

SFRI K. A. RAJAN: T\t
frankly what you want.

MR. DEPUTY SIEAKER : Do .
not read svch papers. Do not pur-
chase such parers.

~
3 L‘JLG"-' . u’ﬁL’Jl J&ﬁﬁ_- L”‘:

By & e K =2 daei U554
onbes! ey &5 A WSty yae
e L LR e S ] G TR |
olans K1 sy er da Do
o 2lUe L) - 2 Jor e
¥ onbil Jees o Dy Tarr
PUNNTIN RS LV ¥) BT Y PORe Ry (N
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Phiglsy o ”-Lw",f il
[- s552 € f

st gen JA Fag (wErea)
i & faqz ¥ & qew wwr) W
HEYT AT A7 & ur S0
aff wrrated &  d  uge IeEy
A TS dHed 00 A/YG OF
growrr ¥ 7 AT WA WY
TEHT UM F Al WU AY HZ AT
g a7 &t T M g A% &
arfud vgt Fzt fe 3| wawr faar
@ § W 24T F A K ATEAPHT
feer ar A Tw G At
& IAE HATH B qHR 7, FHL
g G4 gAia F HAt a3 & fr
fae &t gsaz & 3¢ Ft ArgF A
0t xerer gt A% &\ Hg wH WY
oW qEq & st 3% ¥ I
WM TYTC 94T S4T8r gt & %
AR fag & oF UF ORAGF 4
WA ygde W I OOATHY 9T
T 7 faearw fewr wpar  frur
oG A WAT W4T E H ORI w=AT
wqGT A & ygT FT 4 wEr E
WA UF TR IAC H W WEidd
5 o fax fFa & & wg Wl
FIANA Feg EAT HOTGT, JH F GZAT
F WA qfF §) F wWg w9,
"I oI F  wared fRar #
A I qu W o F® 1T
e & fF omer g8 o TG
qIT T W H4g F AL K
TR |

™AW OF owaw wedafy Lo
AT T At e & oats F oav
T gAGEA T 7 g wat
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5t df f& w1 MW wwve
F dmd O% qT F¥ N Af v
FfFw g wTATO Wi WAl q 9w
vy Wt oyg Wy F ws 4 f 3w
& Wae qraX § oo Ay FT
FF R WY, (G R WC I
iy WY fagr, § omag st fr
wS @MY &RIC 8, EWIT He
¥ o T T o w3 ow
& s afe wew T
¥ iy § 0% sl ¥ @S
I qE 9 fawny & f AT o
At wEATaT F1 WA FERY HAT
FUT )

Tio gu.wvw Tavdl (Fwat 3ax
q4) : Iweew sRaw, A fR w
G UL 2 I O T T T D T
R H ¥ wT & T &7 FWT §
a& S\t i aoE W o T T
g fo saw o fyawt fesrr s <@
g = & agy s ATa@@iv H/ie
wifoar M g =T 8 & W F
FH ad & for W@ w39
FCT AMET oA wsar g ofw
13 wigd e ¥ 9d g Tuw
T WS FEAT T TYaT W
fag @m i arr w oF =T g
T« & vgw €, fv oS ddr oW
g forer ww a7 W ¥ Wy oW
X A .. (Euner) { oW
T IRT aw W g

q Ae W OHIUE FE@T AT
g fr foowr wfeas aw ¢ T
wr & fig 3nF wf IFTe wd
) 5 oy i wE weT £ R
fama & W afediwr W@
T & wr ¥, st wAfowar  &v
TN & W & TEE IR T F
forr 3 FEw gIw WMy wige.
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1 w7 fRerim w4 £ (wasaiA)
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W MY wm & (G
FAdte IR wEEa, | WS
g7 Twd g fr o#eR wed
aR qE wqq fear 0 W W
aft A Bt WTAr § Frgon qug ®
FH w1 wmAr W @mw ag
HTA |

& et oY F werqr e TMeAw
Fffom & 30% o =1 oA
TILO WATTd HA &, TEiA TR
FGT T=8 AT ¥ A W [OAW
FIElFB W T OH weNF W@
FEAT g B8 g ki oo F i
S1q: IF WA HIC FEAN AMA @
g fw fear, S s